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LOK SABHA
Saturday, 1Tth September, 1955

The Lok Sabha met at Eleven of
the Clock

[MR. SrraRER in the Chair]
QUESTIONS AND ANSWERS
(No Questions: Part I not published).

MOTION RE: INTERNATIONAL v
SITUATION

The Prime Minister and Minister
of External Affairs (Shri Jawaharial
Nehru): I beg to move:

“That the present international
situation and policy of Govern-
ment of India in relation thereto
be taken into consideration.” ~

Nearly six months ago, I spcke in .
this House on foreign affairs. That
was, I think, in connection with the
Demands for Grants. At that time
I drew attention to the state of in-
ternational affairs and I pointed out
that the prospect was a very gloomy
one. The situation had hardened and
there was danger of catastrophe of
world war or something leading to il
and a general pall of fear. The guns
were all loaded and fingers were on
the triggers. I am happy to sayv that
the situation now has improved great-
ly during these six months, The
guns are still loaded, but the fingers
are not on the triggers. I do not wish
to paint too rosy a picture of the
world which is today, because there
are numerous dark spots and danger
zones. Nevertheless, I think it i cor-
rect to say that there has been an
improvement in the atmosphere all
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round; and for the first time people
all cver the world have a sense of
relief, the sense that war is not inevit-
able or is not coming, in fact, that it
can well be avoided. I think that
the biggest thing that has gradually
evolved in people’'s minds all over the
world has been, if I may use the
word, futility of war, that war does
not—modern war at least does not—
solve any major problem and that
therefure all problems, however diffi-
cult and intricate they might be,
should be approached peacefully and
an attempt should be made to solve
them by negotiated settlement. Now,
fthat may seem & simple ihing to say
and yet I think it is of high signifi-
cance that more and more people have
thought and spoken in these terms.

‘I am not referring to the people of

India, because we have always said
something like that; but countries,
great and powerful countries, which
have placed their reliance consider-
ably on their military might, toaay
speak In different terms. That 1
think is a fact of a very ‘great impor-
tance, because it may well be that
this heraldg an entirely new approach
all over the world. Axain I repeat
that I do not wish to appear to Le too
optimistic, because there are danger
spots all over and there are still many
people who believe, perhaps they have
said so, in warllke methods tc snlve
them. But, an evergrowing number
of people in all countries look towards
peaceful methods ‘and have turned
away from those people who think in
terms of war.

Soon after I spoke last time in this
House six months ago, there took place
the Bandung Conference. Thet was,
ag everyone knows, a very significant
event not only in the history o’ Asla.

-but in world affairs, aad I think it
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led to many other developments. In
the Bandung Conference the 30 na-
tions assembled there produced a
document signed and accepted by all
of them in favour of peaceful methods,
and of course, against colonia-
lism and racialism. That was, I sub-
mit, a remarkable achievement, consi-
dering that the nations represented
at the Bandung Conference differed
in their outlooks greatly, in their poli-
cleg . greatly. Yet, they found a com-
mon ground in regard to these basic
approaches.. It was a significant ex-
ample of people trying to find com-
mon ground. In spite of differences,
of peaceful co-existence.

Thereafter, many thirgs happened.
1 am not gong to detail them. But,
round ‘about that time, before and
after, there was the Austrian Feace
Treaty which removed one trouble-
some question from the long list of
problcms which Eurunz nommaily
nourishes. The Soviet Union and
Yugeslavia® ended a ra*her longstaid-
ing dispute. There was a new ap-
proach to disarmament. There Wwai
the invitation then. wh'h has taren
effect now. by the Soviet Unien @ t
Chuncellor Adenauer, and a number
of other factors. Above all, there
was the Four Power C(nnference in
QGeneva: the four Great Powers. That
Conference did not produce any
blueprint,” did not preduce and resolu-
tions, etc. Nevertheless, without do-
ing ' anything definite, #* made: a
tremendous difference to the whole
aspect of things n the world. All the
four eminent repreasentatives there,
no doubt deserve credit but I would
lige to  mention more specially in
this ccnnection the Iresident of the
United States and tk» Prime Minister
of the Soviet: Unton. The world
looked with somé surprise and great
gratification at the melt'ng away to
some extent of the high walls and
barriers that had existed between
these countries.

Subsaquently, quite recently, two
or three events have tiaken place.
One was the conference on the peace-
ful uses of atomic energy in Geneva,-
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which turned the world's mind to-
wards these peaceful uses, because,
the average person has only thought
of the atomic energy as something
destructive and catastrophic. Now,
it appears that it could be used for
the advancement of humanity and the
choice before the world thus became
clearer still as to whether they are
going the way of war and infinite
destruction or the way of peace and
almost, if not inflnite, tremendous
advancement of humanity.

Then, there has been the recent
visit of Chancellor Adenauer to
Moscow resulting in some kind of
Agreement. The Agreement does not
go far. We must not expect suddenly
all problems to be resolved. The
problem of Germany is very far from
salution. I would not like to say
when it would. be solved satisfactori-
ly to all parties.

But, the fact to remember is that
that problem is removed {from the
arena of possible conflict to the con-
ference table. That itself is a tre-
mendous gain. Therefore, this agree-
ment between the Soviet Union and
Chancellor Adenauer, although it does
not go far, is nevertheless a gain for
the lessening of tension and for the
peaceful solution of problems.

Again, for some weeks past in
Geneva the Ambassadors of the United

. States of America and the People's

Government of China have been
meeting and discussing a relatively
small ‘'matter, that is, the return of
their civilians to their respective
countries, and it was announced some-
time ‘ago, a few days ago, that an
agreement had been reached in re-
gard to this matter. As I said, it does
not go very far, The major ques-
tions sffecting China and the United
States remain. The whole far-eastern
problem remains. The future of
Korea ig still among the undecided
questions. Formosa or Taiwan, or
even those little islands, Quemoy and
Matsu, about which there has for
long been a general concensus of opi-
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nion that they should, whatever other
matters might be decided, go to the
mainland—even that problem remains.
And yet the House should remember
that there has been some kind of a
sea change over it all. We have not
heard for a long time now of a major
conflict in the China seas. "Whether
there has been any official agreement
or not—and there has been none—the
fact is that people move away from
this idea of settling things by mili-
tary measures, and have greater
hopes of a peaceful settlement.

Now, all these changeg have taken
place which point to this one direc-
tion—the growth in people’s minds
of an aversion to war, or, if you like
the fear of war, and a desire to gettle
problems peacefully. Now, it is true,
I suppose, that this change in people’s
mind is partly at least due to the fact
that they realise the tremendous
potentialities for destruction of the
new nuclear weapomns, the atomie
bomb and the hydrogen bomb and
all its progeny. That is a major fact.
And yet, I think, it is not that fact
alone, but rather, wéll, if 1 may say
so with all respect, a return to
wisdom arid goodwill, a reaction from
these long years of war and cold war
and the people getting tired of them
hecause they led nowhere at all they
realised,—it has solved no problem,
it only kept them at a high pitch of
effort, excitement, anger and hatred—
a turning away from that in the direc-

tion of “Well, let us try to settle these |,

problems in some other way, even
though they might take some time”.

Where does India come into this
picture ? It would be an exaggeration
to say that India has made a major
difference to world policy. We must
not exaggerate our role, but it is a
fact that India has on significant
occasions made 'a difference and that
difference has led to certain cansequen- "/
ces.

During the last several years India ,
has been called upon to undertake in-
ternational duties in Kores, in Indo-
China and elsewhere. And new, as
the House knows, taere is. a proposal
that India should undertake some
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responsibilities in regard to the
Chinese civilians or notionalg in the
United States of America. India nas,
I think it may be said without undue
exaggeration, played a significant roie
in times of difficulty. It was net often
enough a public role—and- we did not,
and we do not, desire to publicise jt—
but a gentle role of friendly approach
to the. parties concerned, which has
sometimes helped in beinging the
others nearer to one another. We
have never sought to be, and we have
never acted as, mediators. Let us pe
quite clear about it. And we have
no deire to act as such. The word
‘mediator’ is often branded about.
Therefore, I wish to make it perfectly
clear. There is no question of medi-
ation between great countries. All
we have suggested and sought to
bring about jis that those countries
should face each other, tilk to each
other and decide their problems them-
selves. It is mot for us or for others
to come in and advise them what to
do. But we can sometimes remove
obstacles which have arisen during
the last few years.

Now, India’s contribution to this
new situation may perhaps be put in
one word or two, Panch Shila, or
rather the ideas underlying it, And
the House will notice that ever since
these ideas of peaceful ce-existence—
there is nothing new about those
ideas, but nevertheless it was a new
application of an old idea, an appli-
cation to a particular confext—were
initlally mentioned and promuigated,
they have not only spread in the
world and influenced more and more
coutrtries, but they have acquired preg-
ressively a greater depth, and a grea-
ter meaning too. That is, from be-
ing perhaps a ‘word - used rather
loosely, it has begun to acquire a
specific meaning and significance in
world affairs.

I think we may take some credit
for helping this process of spreading
this - coneeption of a peaceful settle-
meat, . and .above all, of non-interfe-
rence, of the recognition of each coun-
try to carve out its own destiny with-
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out interfering with others. That is
an important conception. Again,
there is nothing new about it. No
great truths may be new, but the fact
remaing that that required emphasis,
because there has been in the past a
tendency for great countries to in-
terfere with others, to bring pressure
to bear upon them, to want them to
line up with them; and ] suppose,
that is a natural result of bigness and
smallness; and it has taken place not
recently but throughout history.

Now,. this stress being laid on non-
interference of any kind—and it has
been defined, the House will remem-
ber, as political, economic, ideological
etc—is an important factor in consi-
dering the situation today. The fact
that it will not be wholly acted upon
‘here and there is really of little rele-
vance. You make a law, and it is no
good people saying that somebody
made us obey that law, and commit
a crime. The law is the law which
gradually influences the whole struc-
ture of living in that country, even
though some people may not obey it.

I need not say that those who do not
believe in it gradually come within
its scope.

So that it is this basic conception
which counts. And what does that
concaption mean, again? It means
that there may be different ways of
progress, possibly somewhat different
outlooks on the objectives aimed at;
but, broadly, they may be the same. If
1 lmay use another type of analogy,
truth is not confined to one country or
one people; it has far too many aspects
for anyone to presume that he knows
it all,'and each country and each
people, if they are true to themselves,
have to find out their path themselves,
through trial and error, through suffe-
ring and experience. Only then do they
grow. If they merely copy others or
attempt to copy, the result is likely to
be that they do not grow, and even
though the copy may be completely
good, perfectly good, it is something
imposed upon them or something un-
dertaken by them without that normal
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growth of the mind which really
makes it an organic part of them-
selves.

We have had in the past thirty
years or s0 the development of this
country under a great leader, Mahat-
ma Gandhi. Now, quite apart frem
what he did or did not do, it was an
organic development of this country,
something which fitted in with the
spirit and thinking of India, and yet
which was not isolated from the
modern world, which fitteq in or tried
to fit in with the modern world too.
No doubt, this process of adaptation
will go on. But it is something which
grows out of the mind and spirit of
Indiay, effected by learning many
things from outside, as it must be;
because, if we are isolated, as we were
for hundreds of years, we fall back.
If we are submerged by others, then
we have no roots left. So that this
idea of Panch Shila, apart from the
various aspects of it, lays down this
very important truth, that each people
must ultimately fend for themselves.
I am not thinking in terms. of military
fending, but in terms of striving in-
tellectually, morally, spiritually, open-
ing out all their windows to ideas
from others, learning from the ex-
perience of others, but, nevertheless,
doing it themselves; and those other
countries should look upon this pro-
cess of each other with sympathy and
friendly understanding without any
interference or imposition.

So India has played this some little
role, and during these past few years
the general policy laid down on be-
half of India, and which we have
sought to follow to the best of our
ability, has been progressively recog-
nised in other countries. ‘It may not
have been accepted by all, certainly
not; some have disagreed with some
partg of it or the whole even. But
progressively, there has been a bellef
in the integrity of the policy of India,
that is, it was a sincere policy based
on a deflnite outlook and there was
no ill-will in it for any other country.
It was based essentially on goodwill
and fellowship with other countries.
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That, 1 think, has beeen progressively
cecognised.

The House knows that only a short
while ago I undertook a somewhat
extended tour of some countries,
notably the Soviet Union and Yugosla-
via, and alsop Czechuslovakia, Poland,
Austria, Rome, England and Egypt.
Rather incidentally, on my way back,
[ even saw for a brief while a small
corner of Western Germany, Dussel-
dorf. Wherever I want I had the most
extraordinarily cordial welcome orf
welcomes which, naturally, moved me
greatly., But I realised then, as no
doubt the House realises, that that
welcome had little personal signifi-
cance; it was a demonstration of
appreciation of India's basic policy and
a demonstration in favour of peace.
It is extraordinary how the people of
every country that I visited were not
only intellectually inclined towards
this but emotionally inclined towards
this idea of peace. And those coun-
tries, the House will remember, were
not of one type. They were of various
types and kinds and backgrounds.
Nevertheless, this was a common
factor. So I took that welcome to be
a tribute paid to our country and the
policy that we have pursued.

Soon we are going to have, in the
course of these next few months, a
number of eminent statesmen and
leaders from other countries. Only
the other day we had with us the
Deputy Prime Minister of Egypt whom
we welcomed cordially, because we
have the most friendly relations with
Egypt. In two or three days' time we
are going to have the Crown Prince
and Prime Minister of Laos visiting
Delhi. And in the course of the next
few monthg we shall have the Prime
Minister of the Soviet Union: and, I
hope, accompanying him will be some
of his chief colleagues also. Apart
from that, among our distinguished
guests during this winter season are
going to be the Emperor of Ethiopia,
the King of Saudi Arabia, the Shah
of Iran, the Vice President of Indo-
nesia, the Foreign Ministers of Canada,
Italy and Australia and the Vice-
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Chancellor of Germany. We shall
welcome all these eminent dignitaries
representing different view-points with
equal warmth and show. I hope, that
India has a large ‘heart and a friendly
approach for everyone.

Now, I just referred to a rew res-
ponsibility which we are likely to
undertake, that is in regard to the
recent agreement arrived at in Geneva
between the Ambassadors of the
United States and the People’s Repub-
lic of China. The matter has not been
completely finalised yet but, I hope
that in the course of a few days it
would be filnalised. In this matter, it
was the Peoples’ Government of China
that proposed India’s name to repre-
sent them or to undertake thig duly
on their behalf in the OUnited Staies
of America, just as the United States,
I beljeve, suggested the namé of the
United Kingdom to undertake that
responsibility for their nationals in
China. The proposal of the Chinese
Government naming India was accept-
ed by the United States of America
and thus we were apprnached to
undertake this work by both parties.
In the circumstances, we had to ayree
to this and we have expressed to the
Peoples’ Government of China ani to
the United States that if this responsi-
bility hag to be undertaken we shuall
endeavour to discharge it. We are
not quite sure about the details of it
yet as the matter, ags I said, has not
been finalised yet.

Now, I mentioned many cheering .
developments in the world situa‘ion.
But, there continue to be many dark
spots. In the North of Africa, Morocco
and Algeria, recent developments, in
some ways, have been terrible; and,
I have no doubt that all who have
heard of them in India have naturally
been greatly moved by them. I do
not wish to say much about that
because efforts are being made to find
some solution and I earnestly hope
that those efforts will succeed. But,
I will say this, that what is happen-
ing in these countries in North Africa
has not only deeply moved pecople in
the whole of Asia and Africa--snd I
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hope elsewhere too—because it is not
merely a matter of some law and
constitution but what happens to
millions of human beings struggling
for freedom. Well, what has happen-
ed, unfortunately of tragedy, has
happened and all we can hooe is that
this is the end of this tragedy and that
some way out to freedom for these
countries will soon be found.

At the other end of the continent
of Adrica, there is the Union of South
Africa which stands out today in the
world as the unabashed champion of
everything that I would submit not
only the United Nations Charter but
civilised humanity everywhere should
abhor, They consider that they are
the champions today—and there is no
secrecy about it, no veil, no sucter-
fuge—o# racialism and the master
race, something which the Charter of
the United Nations expressly forbids,
something against which the last
Great War wag fought. But, here is
this extraordinary instance of a (iov-
ernment continuing a policy which, I
believe, every thinking and every
civilised person in the world must
deplore.

In the heart of Afriea there is much
trouble, much movement, much fer-
ment ause one of the outstanding
features of the modern age is this
awakening of Africa, With that, all
of us in this country have the deepest
sympathy. Africa has had a history
of greater tragedy and suffering than

‘ any country or any continen!, not
today, I mean, but for hundred; of
years ever since the slave trade had
carried so many of them to the West.
I earnestly hope that the peoples of
Africa will find freedom.

V' One of the bright spots in Africa is

the Gold Coast and Nigeria and I

hope that before very long we shall

welcome these countries to full
) freadom.

/ In Indo-China there have been
the three International Commis-
siong functioning and all three have

blems?
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““taced with problems from day to day

—difficult problems—and we continue
to be faced by them. But ] must
cangratulate the Commissions and,
more particularly, the Chairmen of
these Commissions for the great tact
/nnd ability with which they have
handled these problems.

- Now may I come nearer home to
problems which perhaps cccupy our
, minds. more than these world pro-
But it is right, I think, that
even in regard to our internal
problems, we should see them in
proper perspective, I mean, in the
larger picture of the world; otherwise,
we shall see it out of perspective and
not form a right judgment of them.
Therefore, it is important that we
should always keep this larger picture
of world affairs before us. It is often
said that external policy is a projec-
tion of internal policy, or sometimes
to some extent external policy affects
internal policy. They both affect each
other. And the proper policy is one
in which both are related and both
p each other. In the same way,
* any policy that we pursue in the wide
world has to fit in with our internal
policy, broadly speaking. I do mnot
mean to say that in every detail it
hag to fit in, but there are certain
domains. But there must be the same
‘broad mental approach; otherwise,
both the policies fail. In the same
way, any internal policy that we
pursue must also be in keeping with
these broad policies. But it is not so0
much a qQuestion of internal or exter-
nal policy but the basic approach,
basic, mental, intellectual moral
approach to life and its problems,
_ national or international.

Among the problems which affect
us especially in India at present are
the Goa problem, Pakistan and Ceylon.
I do not wish to say much about
Pakistan except that, however difficult
the problems may be, we have
always sought in the past and we
shall continue to seek in the future a
peaceful solution of them. In regard

v

Jlndhns ag Chairmen. We have been / to Ceylon I have stated in this House
I
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that the situation there is not a happy \~
one; indeed it is very unsatistactory.
But we still hope that we shall be
able to find some way out which will
be honourable to India, to Ceylon and
most of all to the people concerned—
the nine hundred thousand or so v
peaple of Indian descent.

Now I come to Goa. There isY
apparently a feeling, and even news-'
parers in India and abroad have given
expression to it,—that there hag been
some marked or sudden change in
our Government's policy in regard to
Goa. Further, it has been thought by
some people, more particularly I think v
by some foreign observers that we
have made this change because of
foreign opinion or foreign reactions. ,
Now, naturally we follow and we are
interested in foreign reactions not
only about this matter but about every
other matter. We want to be wide
awake and know what the world is
doing and what the world is thinking.
We are not isolated. We do not wish
to wall ourselves in,

But I should like to make it clear—
that whatever decisions we have
arrived at have been completely inter-
nal decisions in our attempt to follow
the policy which we consider right.
Noth’ng that has happened or is being
said in foreign countries has in the
slightest affected or brought about the‘/
decisions we have made.

Secondly, I would venture to point
out to ‘this House that there has been
no reversal of the policy and that we
have consistently followed the same
policy throughout and more especially
in the course of the last little more
than a year ever since certain develop--
ments took place. It is true that.
there has been sometimes a varying
emphas|s; it is true that at some per-
fods there was a certain laxity in
enforcing that policy....(Laughter.)
Laughter is pleasant to hear but when
it 'has no meaning, I do not under- /
stand.

Shri . Kamath (Hoshangabad):
as this policy has no meaning.

Shrl Jawabarla] Nebhru: I am not
competent .enough to bandy words

Just
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with Shri Kamath; nobody is compe- ’
{ent enough for that.

What are the basic elements of -our *
policy in regard to Goa? First, there
must be peaceful methods—Ilet. us be
clear about that. It obviously 1is
essential unless we give up the whole
roots of all our policles and our
behaviour. Now, therefore, any person
who thinks that the methods employed
in regard to Goa must be other than
peaceful—it is open to him to have
that opinion but there is nothing that
I can debate with him or argue with
him because we rule out non-peaceful
methods compietely.

Shrimati Renu Chakravartty (Basir-
hat): What about Patna?

Shr{ Jawsharial] Nekru: The hon.
lady Member opposite - says: what
about Patna? I entirely agree with
her; I think peaceful methods were
not adopted by a large number of
people in Patna including the students,
and including of course the police. I
think it is about time that the people
of this country and all parties decided
that it is not desirable or in the
interest of our ceuntry to indulge in
non-peaceful and indisciplined methods
of action.

Shrimati Reny Chakravartty: What
about the polce?

Shri Jawahazial Nebhrn: If the police
is wrong, the police must be punished.
Nobody -defemds the wrong actiong of
the police, There is no defence of the
wrong .action of the police or anybody
or any official. But if I may say so—
I was going to say =0 a little later—
one of the elements in our thinking
has been not only what happened in
Goa but what happened subsequently
in the city of Bombay and elsewhere;
the indiscipline, the methods other
than peaceful that come into evidence
because—I am not blaming aaybody—
they exhibited a certain atmosphere
in the country which was the very
reverse and the opposite of the peace-
ful atmosphere which is .80 necessary
for any peaceful movement of satya-
graha ete. Ome cannot have it both
wiys. If one thinkg that methods
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[Bhri Jawaharlal Nehru]

« like military methods, or police
action as they are called—are neces-
sary or desirable, well, one has them.
If on the other hand one feels that
peaceful methods are essential then
one trles to have them. But to mix
them up is to fall between two policies,
two chairs, and to be nowhere.

There are, perhaps, some in this
House—not top many, but certainly
some—whose experience may go back
during the last 35 years or so in
India’s history. When the national
movement Iin India wasg pursuing,
under a great leadership, peaceful
methods, whenever we slipped—and
we slipped someiimes—the move-
ment was stopped |utterly and
absolutely, because it was felt by
our leader that we must be true to
our prineiple and to our policy and
that nothing is going to be achieved
by indiscipline and by people divert-
ing themselves from that basic policy
either through excitement or anger, or,
even if you like, some justified
resentment. Whatever it was, one
cannot carry on a movement at any
time, big or small, unless one is clear
about one's policy and unless that
policy is followed and some other
policy is not included in that policy.

The word ‘“satyagraha” hag been
used in thig connection. T am not the
originator of satyagraha nor do I
presume to be an authorised com-
mentator ag to what it {s. But, some
of us at any rate have functioned ot
least for 35 years in a way and [n a
domain where satyagraha has been
éver present. So, we have learnt
through trial and error some exper-
fence about it. Anyhow, so far satya-

« graha is concerned it {s no business of
wthe Government. A government does
not start satyagraha. The mosi that
a government can do is not to come
in the ;vay of satyagraha, not to pro-
hibit satyagraha because it is not
against their law or their general
v policy. That is the most a govern-
. ment can do. It is for other people,
people other than government to do
it it it is not contrary to the law of

. the country or to the general policy
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v pursued. Therefore, as a government,

of course, we do not discuss satya-
graha. In some other capacity we
might or some people might, consider
it.

Now, I would like the House to
remember what the basic policy was
in the course of the last year and a
quarter; that is to say, ever since
satyagraha or some kind of satyagraha
was talked about. Repeated emphasis
was laid, of course, always on peaceful
methods. . Secondly, emphasis was laid
that there should be no mass entry
into Goa, or, no mass satyagraha in
the form of mass entry. Thirdly, that
it should be predominantly the busi-
ness of Goans. It wag about an year
ago that was said, and repeatedly
sa.d. Later, gradually, what happened
was that a number, to begin with
relatively a small number, of Indians,
non-Goan Indians, participated in the
small groups that went in {here. The
groups were small and the Indians
were relatively few, It i true we
may be criticised for allowing this
thing to continue. There was no vital
pr.nciple involved. It may be asked
“Why didn't you deny the right of
Indians to do it"? It is not that I say
that Indiang have no right to do it. I
am not for the moment talking about
satyagraha—Indians have every right
to work for the freedom of Goa or,
for the matter of that, for the freedom
of the North Pole if they want to.
Why should I put a ban? But it can
come in the way of my policy and
therefore I can stop it, but mentally,
I do not wish to deny the right, but
it it comes in the way of policy or it
it is likely to create consequences
which are undesirable, then I come in
the way or the Government comes in
the way; because we thought that the
participation of Indiang in the ro.
called satyagraha in any large num-
bers would produce wrong results, we
expressed an opinion against it. When
one or two Indians go in, it is not a
matter of great significance—it may
be, of course—but it was doubtful and
so we had to make that point perfectly
clear later. Gradually, early in August,

v or earlier still—on the 18th ~July,—
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the number of Indians increased some- '
what. I want to be quite frank to this
House that early in August, that is,
let us say, a week before or a few
days before the 15th August, we were
in some doubt as to what, it any,
action we should take, because we saw
deve'opments taking place which were,
not in keeping with the policy we had
laid down. The policy
even a. the end of July, was that thers
should be ng mass entry and predomi-
nance was on Goang and not Indians,
though there was no strict, rigid
barrier between individual Indians
going there or not going there..
We were much concerned about
these developments. We know
that large numbers of enthusiestic
tountrymen and countrywomen of
ours were going there in g spirit of
self-sacrifice and desiring to help in
the freedom of Goa. Whatever our
policy or their policy might be, even
though their policies might differ,
‘here was no question of our not
appreciating the individual motives of
those peop'e who went there—or
most of them—and that is why on the
morning of the 15th August, when 1
was speak'ng from the ramparts of
the Red Fort here, I said that my mind
and heart were full of thoughts for
those people on the Goa border, My
mind was full of what happened and
what might happen to our brave
people doing an act, facing a danger.
Whether I agree or disagree, my mind
and heart will go out to brave men
facing danger for a cause. But I was
concerned about the consequences
then, and we may perhaps be justifi-
ably criticised that “Why do you allow
matters to go thus far on the 15th
August”? The criie'sm might be
just’fiable. I quite frankly say that my
mind was not clear how, having gone
that far, to suddenly ask those people
who had collected or were collect'ng in
larger numbers aga’'nst our consclence
in regard tn the mass entry, etc., not
to do so. So, what took place in Goa
on Augus; 15 happened. Later, all of
us had to give a great deal of intense
thought to this position, and as a
rerult of that very careful and anxinus
consideration, we came to the conclu-

throughout,
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sion that we must lay stress on our
basic po'lcies in regard to Goa, again
the old policy, but in addition, in the
present context, certa'nly not to allow
any doubt about‘that policy. As I
sa'd, it may be justifiably said aga‘nst
us that we were not quite clear, not
about the basic policy but about cer-
tain developments, certain minor
aspects of that policy and therefore,
the people generally might have not
been clear .n their minds as to our
policy. That charge m’ght be brought
against ug perhaps and I think there
will be some slight justification for it,
though the basic policies have been
completely clear for the last year and
a quarter. Anyhow we felt that now
it was not right or fair to the publie
or to ourselves or to anyone who was
{hinking in terms of going to Goa that
we should leave the slightest doubt in
our minds; and in the present context.
we therefore came to the conclusion
that no satyagraha, even individual
sa.yagraha, should be permitted. As ¢
matter of fact, it is obvious that—I
am not speaking on grounds of princi-
ple but about the sheer practical
aspect of it—after a big-scale effort
was made on the 15th August, going
back immediately to individual efforts,
efforts of odd individuals, has no
particular meaning. It ig lost; the
sign’ficance of it, moral or physical, is
rather lost. Hon. Members may have
read in the newspapers how the Portu-
guese have started describing some
people as “violent satyagrahis”. I do
not know anything about them. I
believe there are some small groups,

or some small group in Goa
itself, which have Indulged 1in
acts of sabotage like damaging

a small bridge or.something like that.

. Shri K. K. Basu (Diamond Harbour):
Is there any independent source to
verify what the Portuguese sald about
the satyagrahis?

Shri Jawaharlal Nebru: I just said
that reports in the Press have appear-

ed, and I have no doubt those
particular reports are correct, that
the Portuguese say that “violent

satyagrahis have done this and that".
What I was venturing to point out
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was this. There are @ number of
people, not satyagrahis,—people who
do not claim to be satyagrahis at any
time,—belonging to some small or
big group who have committed small
acts of sabotage. These little atiempts
of odd individual satyagrahis,
although completely different from
that, tend to get mixed up with that
other thing, or even if we cannot tell
the Portuguese mix it up. I was just
pointing out the practical aspects, but
it is not this practical aspect that I
am venturing today to lay stress in
this House, but on the basic aspects
of this problem. I am asked, “what
is the alternative to this kind of
satyagraha?” In answer to that, T
can also ask my questioner, “what
exactly you seek to achlieve by the
particular methods that you may
suggest?” Obviously, problems of
this kind do not yield themselves to
some sudden and magic remedy. But,
as the House knows, we have taken a
large number of measures, economic,
financial and other, which I have no
doubt are effective to a considerable
extent; and their effectiveness grows
with other measures that we may
take. These are the normal ways of
approaching this problem. Remember
that in our considering this, we are

ruling out what is called military or

police action. Wg¢ have ruled it out.
Then we are considering what other
steps we should take. I have no doubt
in my mind that the steps we take as
well as the general development of
the situation must necessarily and in
the liberation of Goa from the Portu-
guese. I cannot fix a date. I do not
think any person in this wide world
can fix a date for the solution of any
of the world’s problems, Whether
these problems are of Europe or of
Germany or of other parts of Europe,
of the Far East, of Indo-China or
Africa or any other part, no date can
be fixed. But, the main thing is that
the policies pursued should be on
right lines. I do believe that right
conduct must necessarily lead to right
results just as wrong conduct leads
to evil results. I have no doubt in
my mind about that. I do not think
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that when we are acting in the inter-

national sphere, we can apply some
other test.

12 Noow

In Goa, we have a remarkable
picture of the 16th century facing the
20th century, of a decadent colonial-
ism facing a resurgent Asia, of a free
and independent India being affront-
ed and insulted by the Portuguese
authorities of in fact, Portugal
tunctioning in a way which, apparent-
ly, to any thinking person, s so
amazing in its incongruity in the
modern world that one is a little taken
aback, It is not the normal opposition
of a normal argument or action.

We have watched, may be other
Members may have watched,—with
interest the reactions of foreign coun-
tries to what is happening in Goa.
Goa ig not only a symbol small as it
is; it was and it has become even
more so a symbol of decadent colon‘al-
ism trying to hold on. It is sometaing
more. It has become ‘an acid test by
which we can judge of the golicles of
other countries. Does any country
actively support or encourage Portu-
guese intransigence in Goa? If so, we
know, broadly speaking, where that
coun:ry stands in world affairs. Or,
are there any countries that, without
positively and actively encouraging,
passively support or acquiesce in this
position? We know how those coun-
tries stand. Or, lastly do those other
countries realise that Portuguese
domination in Goa cannot and must
not continue, not only for normal
reasons and causes, but because it has
become an affront to civilised
humanity, more especially after the
brutal behaviour, the brutal and
uncivilised behaviour of the Portu-
guese authorities there. I submit,
therefore, to this House that the
policy Government have laid down in
regard to Goa is not only a sound
policy, but, if I say so, it is the only
policy. Minor variationg may take
place from time to time, but the
major roots of that policy must hold
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good, unless we ought to uproot every-
thing that we have done inside the
country or outside and our mnational
and iaternational policies and seek
some new path which we have no
intention of doing. And I submit that
this policy which fits in with this
larger world policy as well as our
national outlook is a policy which
will yield résultg too. It is not merely
an idealistic policy, but a practical
policy.- I trust, therefore, that any
doubts about :his matter would be
removed from the minds of not only
Members here but those outside and
they will realise that we have consis-
tently followed a policy through this

last year, Certainly to some extent

it now appears to me, we created some
doubts and misunderstanding about
it recently, and we allowed the
situation to drift a little, and -you may
blame us for that, but the moment we
saw what this was leading to, that it
was taking us in a wrong direction,
we, had to pull ourselves up, and no
‘Government which realised that could
refrain, unless it lacked courage, from
stopping this evil drift. I think we
have shown—the country and the
Government—courage in this matter
to ourselves and to the world, That
does not mean—and I should like th's
to be clearly understood by people
outside India, here it is not necessary
—the slightest slackening by our
Government in regard to this question
of Goa. All that has happened Iin
recent months has made this question
important. It may not be a terribly
important question because it is
inevitable—all the world knows and I
am quite certain that people in
Portugal know that it ig quite inevi-
table—that Goa hag to come to India,
that they will have to leave India and
that Goa then necessarily has to
associa.e itself w.th the Indian Union.
But the first thing is the liberation of
Goa. If in the normal . course this
took a little time, it did not matter
much. There are many problems
which take time. As the House
knows, there are bits of Portuguese
dominated _territory in China, in
Indonesia, little bits—Macao, this and
that, they cnntinue to be as such. The
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People’'s Government of Ching does
not get terribly excited because Macao
is Portuguese. Macao will go to them;
there ig no doubt about it; everybody
knows, But they do not get excited.
They are not weak in their military
strength. It is a small matter for
them it they choose to take it, but
they do not choose to take it because
of their larger policies. There i3 &
bit of Portuguese territory elsewhere
too. So, it would not matter normally
if a matter takes a little more time
or not, but the course of events has
made Goa & more important and a
more vital issue and to some extent
over this issue the iron has entered
our souls, the country, and therefore,
one has to deal with this matter with
all the wisdom and strength that we
posses8 and not allow it to lapse, not
allow it to become a static question,
and I hope that people in other
countries will realise that,

Mr. Speaker: Motion moved: L.
“That the present international

situation and policy of Govern-

ment of Ind.a in relation thereto

be taken into consideration.” v

Now, tnere are certain substitute “

motions. Hon. Members who wish to«-

move them may do so.

Shri Raghuramaish (Tenali): I beg

to move:

That for the original motion, the
following be substituted:

“This House having considered
International situation and the
policy of the Government of India
in relation thereto approves the
foreign policy pursued by the
Government, which has led
especially to the acceptance by
many countries of the principles
of Panch Shila and to the easing
of the international tension, thus
promoting the cause of world
peace.”
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Shri V. G. Deshpande (Guna): 1 especially to the acceptance by
beg to move: many countries of the principles
That for the or.ginal motion, - the of Panc_h Shtla‘ and to the easing
tollowing be substituted: ’ of the international tension, thus

“This House having considered promoting the cause of world
the intermational situation and
the policy of the Government of
India in relation thereto, ig of
ihe opinion that the Government
of India have not satisfactor.ly
dealt with the Goa situation—

(a) by following an incons stent
policy towards the satyagraha
movement in so far as it en-
couraged and indirectly supported
the satyagraha, but after the
resolution of the All India
Congress Commi.tee of the 4th
September, 1955, put obstacles .n
the path of satyagrahis by vir-
tually banning the satyagrahis’
entry into Goa;

(b) by refusing to resort to the
police action to l:berate Partu-
guese enc.aves in Indian terri-
tories; and

(c) by not carrying on an
effective propaganda in foreign
countries to explain India's stand
on this issue.”

& Shri N. C. Chatterjee (Hooghly):
beg to move:

I

That for the original motion, the

[ollowing be substituted:

“This House having considered
the international situation and
the policy of the Government of
Ind'a in relation thereto, while
appreciating the efforts of the
Prime Minister in the direction
of liquidation of colonialism in
Asia and Africa, disapproves of
the policy of the Government with
regard to Goa and Portuguese

peace.”

(2) That for the original motion, the
following be substituted:

“This House having cons.dered
the interna.ional situation and
the policy of the Government of
India in relation thereto, iz of
the opinion that the Government
of India have not satisfactorily
dea!t with the Goa situation—

(a) by following an incons'stent
policy towards the satyagraha
movement in so far as it en-
couraged and indirectly supported
the satyagraha, but after the
resolution of the All India
Congress Committee of the 4th
September, 1955, pu, obstacles in
the path of satyagrahis by vir-
tually banuing the satyagrahis’
entry into Goa; h

(b) by refusing to resort to the
police action to lberate Portu-
guese enclaves in Indian .terri-
tories; and

(c) by not carrying on an
eflective propaganda in foreign
countries to expla'n Ind.a's stand
on this issue.”

(3) That for the original motion, the
following be submitted:

“This House having cons'dered
the international situaticn and
the policy of the Government of
Ind'a in relation thereto, while
appreciating the efforts of the
Prime Minister in the direction
of liquidation of colonialism in
Asia and Africa, disapproves of

X colonieg in India. the policy of the Government with
Mr. Speaker: Amendments moved: regard to Goa and Portuguese
: . . . ’ colonies in India.
(1) That for the original motion, the
following be substituted: Shri Kamath: May I request the

i inister to tell us.....
“This House having considered Exivoe: Mivisier fo Yell us

the international situation and the Mr, Speaker: First, let me finish
policy of the Government of India what I have to say, and then the hon.
in relation thereto approves the Member may say what he wants.

toreign policy pursued by the These three substitute motions are

Government, which has led now before the House, of course sub-
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ject to the admiss!bility to
extent and the wording which will
require some amendment, perhaps
in some cases. That is the first point.

The second ig the question of fixing
time-limit for speeches, I think
leaders of groups or parties may have
half an hour each, and Members
ordinar'ly fifteen minutes or less, but,
not more.

Shri Kamath: Before we proceed tov

the debate, may I request the Prime
Min.ster to tell the House a little
more about the nature and the main
features of the economic sanctions
that have been imposed by Govern-

ment against Goa, and the effect they -

have had?

Mr. Speaker; If the House is agree-
able, I shall have no objection. But
then I believe there will be a com-
plaint that a lot of time out of the
seven hours allotted has been takan
by the hon. Prme Minister.

Shri Kamath: We shall not com-
plain.
" Mr. Speaker: I would, for ‘the
present, proceed- .
Shri Jawaharlal Nehru: Some ofv

these measures are well-known, and
others may not, perhaps, be well-
known. I do not think it will be
'sirable, in any event, to give a list

stepg we take; it is not, normally .

done.

Shri Asoka Mehta (Bhandara):
was looking forward to this debate
for a long time because I was anxious
to have an opportunity to felicitate
the Prime Minister for %he work that
he has done to relax internationyl
tension. But, unfortunately, recent
developments in Goa make 't difficult
—make it impossible—to  focus
atlent'on on the wider problems.

Recently, as it has been sald, 2
third phase of India's foreign policy
has opened, and we would have wel-
comed an opportunity to consider this
fresh unfo'ding of our foreign policy
in a calm and cool atmosphere. But
the sudden shift in the Government's
polcy on Goa has pushed all other
questions out of our m:nd and we are
compelled—we are

some '

1

constrained—to ./

. cannot be carried on always in

,opinions In the
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turn our attention almost wholly ‘o

the policy on Goa.

But before I offer my criticism of
the Government's policy on Goa, I
would like to*point out what has been
repeatedly pointed out by my leader—-
who is unavo.dably absent today-—
that the foreign policy of a country
should be a national policy and not
the policy of a party. It has been our
complaint for a long time that—ag is
the normal practice in all parliamen-
tary democracies—the spokesmen of
the Oppostion parties are not taken
into confidence. Major changes 1in
foreign policies are brought w:.thout
any kind of previous consultations
with accredited spokesmen of the
Opposition. It has been argued that
there is a multiplicity of parties ‘n
this country and that makeg it very
difficult to p'ck and choose. May I,
however, point out that the Election
Comm’ssion has made it very clear
that besides the ruling party, there
are just three other national parties,
and the three natlonal parties are
represenied here by their accredited
spokesmen, and I see np reason why
the Prime Minister does not make un
effort{ to consult the Opposition before
major decisions on foreign policies
are taken? Because we understand
that v'tal decisions on foreign pol.cy
the
‘gold fish bowl’. The facts cannot
always be placed before the whole
world, but i should not be difficult .0
take a few people, a few Members of
this House, intp confidence.

[PANDIT THAKUR DAS BHARGAVA in
the Chair.]

As a matter of fact, it becomes very
difficult for us to offer any kird of
constructive criticism of the forcign
policy because gll we know ig waat
we have gathered from newspapers or
from publications that are available
to any intelligent citizen .n the coun-
try. As Members of Parliament, as
repersentatives of varfous politiral
country whgo have
mobilised behind them sign'ficant
sections of public opinion, we are not
g.ven opportunities to know more,
and thereby contribute more, to the
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shaping of the foreign policy. It is
not that there are ng opportunities:
my contention is that there is not the
will. The Prime Minister likes to be
a Robinson Crusce, He only wants
his man Friday on the island where
he shapes his foreign policy. The rest
of ug have to remain away, admiring
his handiwork; but we may not have
any share either in suggesting altera-
tions in the plan or in <haping the
contours of the policy.
~In spite of the general indifference
—if 1 may be permitted to say, the
calculaied indifference—of the Prime
Miinister towards the opposition, we
have tried deliberately and consciously
to be in line with the foreign policy
of the Pr.me Minjster. Often the
Prime Minister has told ug that the
opposition tries to take partisan
advantage out of difficulties in Kash-
mir or the complicationg in Goa or
the complications with Pak.stan, May
I point out that it is the opposition
that has usually tried to be in siep
with the Prime Minister's policy, and
it ig the Prime Minister and his party
that have tried to take advantage of
the foreign policy for greater glory of
his party. After all, the achievements
of India’'s foreign policy are nct
entirely due to the Congress Party
+/ alone. Ag the Prime Minister himself
. admitted just now, geographical and
historical reasons are responsible for
whatever we have achieved. There is
no one here on this side who wants
in any way to belittle the magnificient
tontribution that our Prime Minister
has made; but let it be realised that
he has been able to do this because
behind him is a great country, behind
him are the traditiong of a mighty
movement in which all of us had an
opportunity to take part. And there-
fore in spite of the constant rebufis
that we have received we have tried,
as I said, to keep In step with the
+ Prime M:nister.
v Take this policy on Goa.
August 1954 a large number of satya-.
grahis mobilised near Goa, near Diu
~ near Daman, Suddenly. without any
» kind of previous consultaticns—surely

+ policy that was
On 15thy” / course, the Prime
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- we would not have been foolish enough

to bring hundreds and thousands of
men from different parts of the
country for satyagraha f we had
known that the policy of the Prime
‘Minister was going to be to prevent
from entering Portuguece territories—
but last year suddenly on the morn-
ing of the 15th we learnt that they

. would not be permitted to eater. Tuey

were our own police who were ihere

«to prevent them from entering. Did

we defy or challenge the Prime Minis-

' ter? We fell in line with him. Quietly
we asked those men to withdraw, And
for one whole year our effort was to
hammer a united front in the country,
a national front in which every poilti-
cal party would be represented, a
national {front that would try to
funciion jn close co-operation and in
co-ordination with the national policy
of our Governmaent.

But what do we find? That our
constant desire to adjust ourse'ves has
been understood as weakness; our
patience and our goodwill have been
m'sunderstood; we have been nialign-
ed. I have found that the Frime
Minister has been gniig about
denouncing the Communist Party and
the Praja Socialist Party calling us
reactionaries, saying that we have no
roots, After all picturesque denuucia-
tions come easily to cthose who have
had expensive education, ™y frierd
Shri H. N. Mukerjee is a standing
example of that. Therefore, I am not
in a position, and I have uo desire on
ithis solemn occas’on, to exchange that
kind of courtesies. But I would like
to remind the Prime Minister: let not
our patience, our o dwil, our
loyalty to our nation be misunder-
stood; let them not be stirained to a
breaking point. Recently, the Cong-
ress Party decided, guided by the
leadership of the Government to re-
orient, to completely change the
being pursued. Of

Minister has told

us just now that there has been no

change; there was a certain laxity
only and that laxity has beer remov-
/ ed. May I point out that till the 28th
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of August, prominent Congress Mem- y

bers, Members of this House¢ whom
we all respect, were prepared to offer
satyagraha; arrangementg were being
made for their going to Gra to offer
satyagraha. And, on the 2nd of Sep-
tember, our policy was reveised. 1Is
it merely that laxity was removed or
was there a basic change? If there was

"a basic change, what were the reasons

that brought about that change? Sure-
ly, between the 28th August snd the
2nd of September, the Prime Minister
had ample opportunities to call us, to
meet us, to discuss with us and to
convince us; and, even atter the 2nd
of September, except for the speeches
that he has made in the Rajya Sabha
and the Lok Sabha, he has never tried
to take us into confidence and tell us
what his plans and policies are.
(Interruption).

In the Congress Party, thanks tn
the charismatic Jleadership of th2
Prime Minister, able, very fine and
very eminent persons who constitute
the Congress Party here, have got
into the habit of adjusting themselves
to every shift in policy as the {ron
filings adjust themselves to the
magnet, But the Prime Minister can-
not except us, who are sitting on this
side of the House, to adjust them-
selveg as iron filings. We believe
that {n parliamentary democracy,
through discussion, through persua-
sion, through reasoning und through
arguments we should be convinced.
Where was reasoning, where were
the arguments, when suddeniy the
policy was changed or, as is said, the
laxity was removed? It may be that,
as the Prime Ml!nister has sald, laxity
was removed in view of what happen-
ed on the 15th August. May I point
out to the Prime Minister—I know
that he knows it very well; he knows
it better than myself—but may I
polnt out what were the facts on the
15th August. 2538 satyagrahis partici-
pated in the satyagraha at Goa. Thir
satyagraha was organised in two days,
on the 15th August and the 19th
August. These satyagrahis entered
from 11 different points and at 7 of
these points, the number of satya-

grahis was hundred or 'ess thar a .
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hundred. It was only at four points
that the number was large, Castle
Rock, Arunda, Kankombi and Banda.
The figures varied from 240 to 596
and it is at these places that 14 out
of the 17 deaths took place. How was
it that at 4 places only there was such
a large mobilisation? Responsibility
lies, to a considerable extent, upon
the Chief Minister of the State of
Bombay. Suddenly, without any kind
of consultation, he brought about a
dislocation of the transport. Peop.?
who were to be taken to distant places
were told overnight that they were not
permitted to go. What was the result?
The people rushed and crowded in
those places where there was original-
ly going to be a certain planned
employment of volunteers. The plan
was completely thrown out of pear
because of the dislocation of the
~-nsport that was brought about by
the intervention of the Chief Minister.
as was usual, without any kind of
previous consultation.

The Prime Minister has referred tc
the happenings in Bombay. As a
citizen of Bombay, I regret what
happened in the city. I was in that
city on the night of the 15th and also
on the 16th and I have enquiries to
find out as to what happened. It was
the wooden attitude, the characteristic
wooden attitude of the Chief Ministecr
of Bombay, that provoked the people
into many of the actions they did. The
Chief Minister of Bombay has heen
consistently opposed to what the
Prime Minister has called the laxity
He was most anxlous that the laxity
should be removed; he was most
anxious that the policy about Goa
should not be what the Prime Minis-
ter was trying to develop from Delai
but what the Chief Minister wanted
to develop from Bombay and he
deliberately behaved in a manner
which provoked the people. I am not
saying that he wanted the peovn'e t2
get provoked, but by his attitude,
inflexible attitude, a wooden attitude,
an irresponsible attitude the people
were provoked. As the Prime Minister
himself said, men had been killed; we
had witnessed the supreme demons-
trations of brave sons and daughters
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of India laying down their lives
smil'ngly for the freedom of our
country.- And in ‘his great movement
‘n history, when there is a pause
eveywhere, one expected that ther»
wou'd be a pause ag far as the Chief
Minister was also concerned. No, Sir:
he was not prepared to budge an in-h
from the position that he had taken
up all these days. He was most
anxious that the policy of the Prime
Min‘ster should be revised in the 1'ght
of the op!nion of the Chlef Minister,
and the resolution of 2nd October is
a triumph of the Chief Minisigr of
Bombay over the Prime Ministér of
Ind’a. For that let us not blame fhe
people of Bombay alone. What hansen-
ed in the rest of India? And over the
country peop'e were moved; there
were large-sca'e demonstrations. Ware
they not peaceful? In Delhi, in
Calcutta, in place after palec, in
the smallest villages—I was motaring
from ‘Poona to Bombay—I know that
in every vi'llage on the way shops
were c'osed, people were in the streets
and everybody wag in mourning.

Let it not be said, “what happ=ned
in Bombay?"” but we should see mvery-
thing in proper overspective. The Prime
"I'n‘ster has told us to learn anJ tn
remember that everything has to be
viewed in a certaln perspective. Tet it
not be said that when interna)l affairs
are concerned, the perspective can be
ignored. We are told that the policy
has been that Goans are primarily
responsible -for the'r own liberation.
May I point out that more than 3,000
Goans have already been arrested
and on 15th August 1955, ninety Goans
participated with the satyagrahis who
went from Ind'a and 120 Goang were
arrested inside Goa? At twp there
were firings and a large number of
Christiang girls were alsp arrested
and imprisoned. It is very easy to
invite peop'e and exhort them to
organise resistance. But we all know
that in Goa today there are 12,000
troops—10,000 Portuguese troops and
2.000 policemen armed with sten guns.
The Prime Min'ster said that it is the
16th century",that is confronting the
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20th century. As far as the weapons
are concerned, it is perhaps the 20!h
century that is confronting the late
19th century. 12,000 troops' are p'aced
where there are only 600,000 people—
one soldier for every fifty persons in
Goa. You were a good fighter; every-
one in this House was a good fighter.
I would ask Tandonji this: would it
have been poss’ble for the Prime
Minister and Tandonji to organ‘se
satyagraha if there were foreign
troops in the proportion in which they
exist in Goa? It is all very well to
say ‘“exhort the people to organise
satyagraha”, but with heavy odds they
have to do it. 12,000 troops are there
armed to the teeth and g fascist
regime behind it. Agalnst a fasc'st
regime they have been fighting. No
one in the world wou'd have been able
tn put up such a kind of res!stance as
the Goans have done and still we
throw the entire responsibil'ty on
them. Why did we all jointty agree
that Indians will have to participate?
Because we knew that Goans are com-
pletely outmatched, that the Portu-
guese mobilisation against the Gua
people was disproportionately large,
that unless the Goang were supported
by Ind’ang in the non-violent struggcle
that' we wanted to wage, they would
not be able to meet the Portuguere
offensive. That was the whole con-
troversy in 1954-55 . and we thought
that by the 15th August, 1955 we had
convinced the Prime Minister that
Goans will form the spearhead, but
the spear has to be supplied by
Indians. But suddenly on the 2nd
Sentember, the spear hag been knock-
ed away. I do not know what the
little spearhead can do. There are
hundreds of prisoners, pol'tical prisen-
ers today in Goa and elsewhere under
Portuguese detention., Some of them
are on the jaws of death; some of
them are hovering on the brink of
lifelong misery. I have been connect-
ed with the Goa national movement
for the last n‘ne vears and I kaow
so many of my friends from Goa who
have been banished have not come
back. Many more are likely to be
arrested. What will happen to them?
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In Goa today people are de-spirited;
they have been isolated. The great
might of the Indian people had been
removed from them, the warm em-
brace of the Indian people has been
taken away from them. I would like
to know from the Prime Minister cate-
gorically as to what he is going to
do to see that the Goans who ~are
today in Portuguese prisong are not
maltreated and driven to their death,
or driven to exile or exiled death.
What kind of security can we offer to
them? After all, if we invite Goang 12
organise satyagraha and then fail to
stand by them how long will they be
able to carry on in this isolation.

¥

The Prime Minister tells us that he
has imposed economic sanctions. If
last year, on the 15th of August 1854,
the Prime Minister had permitted the
satyagrahis to enter Goa, if he had
permitted at that time the crisis to
develop and if the economic sanctions
had been then imposed. I am sure the
Portuguese Government would have
been brought to its knees. But in
the last one year whefi we have been
generally indifferent to the Goan
question, the Portuguese Government
had been very active. Air-links and sex
communicat.ons have been established
with Karachi and with Colombo and
with Aden. We read in the news-
papers that all kinds of assistance are
flowing in. The economic sanctions
are not going to cripple completely
the Portuguese Government. If our
economic sanctions fail to bring it to
its kneeg it needs to be rememberéd
that the fractured part of Goa might
achieve an independent position for
itself and it will be almost impossi-
ble later on to solve this problem of
Goa. I cannot say whether what the
Government hag done about Goa had
been too little or not but nobody can
gain-say the fact that as far ag the
policy of the Government is con-
cerned, it has always been too late,
particularly so far as the economic
sanctions are concerned.

The Prime Minister in the last few
days has also brought about another
shift from integrating Goa with the
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rest of India. We are now talking of '
self-determination of the Goans. 1
have never been able to understand
this question of self-determination of
Goans because they join the Goan
freedom movenient and feel like fight-
ing only when they know that they
are to be a part and parcel of the
larger India. After all it is not always
possible for people to get worked up
in order to have freedom in a little
area which they inhabit. It is only.
when they know that they would be
part of a great experiment that they
would have opportunities of partici-
pating in a great adventure that the
response from the people ig forthcom-
ing.

Some months back, when our Presi-
dent addressed the Parliament, he
made a categorical declaration that
Formosa belongs to China, There
was No question of self-determination
by the people of Formosa. But when
the question of Goa comes, the aues-
tion of self-determination is brought
up. What is sauce for the Chinese
goose is not sauce for the Indian -
gander. I am unable to understand: -
it Formosa belongs to China and {if
we have to make this declaration
from the house-tops, why in the case
of Goa, do we say that in Goa the
qaestion of self-determination comes
in. The Prime MIlnister, Sir, has «
been emphasising over and over again -
in the past few months that there
are three parties to the struggle: the
Goan people, the Government of
India, and the people of India.
and he hag sald that the Indiad
people have a responsibility. Are we
to surrender our responsibility? May
I, through you, Sir, ask the Prime
Minister, in what way we are to fulfil
our responsibility to the Goan people?
The Prime Minister himself, 25 years
back, asked us to take a pledge with
him, the pledge to liberate every inch
of India. At that time it hed not
been said that in respect of those
pockets that are not liberated, the
liberation will be the responsibility of
the Government of India. At th
time we took g pledge that no Indi
will rest until the whole of India is
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free. What are we to do? In what
way are we to be permitted to parti-
cipate in thig great liberation move-
ment? Is it to be isolatedl to the
Goans? Is the whole responsiblity
to be put on them? I can understand,
at long last the Prime Minister com-
Ing forward and saying: I shall
carry the burden on my shoulders”.
We admire his willingness to do it
But, as far ag the national liberation
movement is concerned. even we used
to tell Gandhiji: “We will not allow you
to carry the entire burden yourself It
is our privilege to carry the burden
and nobody hag a right to deprive us
" of that privilege.”

¥ Nobody quarrels with the Prime
Minister when he says that we have
got to pursue peaceful methods. There
is no suggestion of any kind of military

Jaction being taken, But, after all, can
such a policy be unilaterally enunciat-
ed? What about Portugal? Is Portu-
gal interested in peaceful methods?
Portugal has converted its possessions
in India into armed camps. Those areas
are armed to the teeth, If we in India
had troops on the same basis on which
there are Portuguese troops in Goa our
Defence Minister would have to in-
crease his army to 7-2 million persons.
An army of 7'2 million persons would
be needed in India today if we were to
build up our strength on the basis on
which the Portuguese have built up
their armed might in the Portuguese
possessions.

, Formosa is 100 miles away from
China, There are other islands which
are a thousand miles or a few thousand
miles from England and from America
but they are considered to be important
for security reasons, The security of
nations is threatened even by islands
occupied by hestile powers a hundred
or a thousand miles away. Here is a
part of our own country, A part of our
own country is being occupied by a hos-
tile power converting it into a powerful
military base, Their whole regime is
built up of fuscist terror. Is it not a
threat to our security? Is the pemce
policy to be pursued even where a
dagger is pointed at our chest? If that
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- ig to be the peace policy, I welcome it.

Let us meet that dagger with our open
chests, Let us be prepared to fight the
violence of the aggressor with the non-
violence of our people, But, even that
the Prime Minister will not permit us
to do. He says: "How can it be done?”
Has not the Master over and over ad-
vised the Abyssinians to fight the Ita-
lian aggression with non-violence? Over
and uver again his advice was that the
people should be prepared to bare their
bodies and face bullets,. The Govern-
ment may not be willing to do that, But,
our young men and women are prepar-
ed to do that, In movements of libera-
tion large number of people die, In
Morocco, in Algeria men have died in
hundreds but at no time was the con-
science of the world stirred as by the
carnage in Goa, Why was it? Be-
cause, there the people laid down their
lives smilingly and peacefully, A unique
technique was being worked out and
I have not the least doubt in my mind
that if the Prime Minister had only
permitted the laxity to continue for a
few more days or a few more weeks
he would have seen ‘that non-violence is
as potent in international affairs as it
has been in internal affairs, But, no.
The Prime Minister will not permit us
to do it. The Prime Minister believes
that he will be able to solve the pro-
blem by diplomatic pressure, diploma-
tic pressure against the dictator, diplo-
matic pressure to bring a dictator round
to his sense, May I remind the Prime
Minister that there was another Prime
Minister 16 years back who suffered
from a similar delusion? His name has
been forgotten, From the limbo of the
past, only by a great effort, one has to
remember him from the scrap-heap of
history and one has to pick him up from
there. That man was Neville
Chamberlin. He tried, and believed,
that out of nettle danger, we have
plucked flower safety. Does the
Prime Minister here propose to do go?
He hopes to persuade Salazar. He
gave us a long list of great dignitaries
who are coming to India. We wel-
come them. We join our Prime Min-
ister in welcoming them. I was hop-

" ing that one name would be there—
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the Prime Minister of Portugal. The
Prime Minister of India, with all his
strength, with all his courtesy, with all
his goodwill, with all the charms that
he possesses, cannot persuade the
Prime Minister of Portugal to visit
India and to negotiate with him. What
is the meaning of diplomatic pressure?
Perhaps the Prime Minister believes
that the United Kingdom and the
United States of America will be able
to do something for us, but he has
never told us. He has said that our
policy is clear. I was listening to him
very carefully to find out as to what
this clear policy is, but the more I
listened to him the more confused I
became.

Sir, what is this policy? Does he
expect the United Kingdom to bring
some mild pressure on Portugal—the
United Kingdom with vulnerable Gibr-
alter, Malta, Cyprus? The whole world
is ringed round the British possessions.
Do you expect the British to put pres-
sure on Portugal? Do you expect the
chief of the robbers to bring about
some kind of change of heart in a
small robber himself? The United
States of America, the great United
States of America, is trying to woo the
Franco regime and is trying to bolster
up affairs by building up a bulwark of
democracy in western Europe, Do you
expect the United States of America
that has been trying persistently, and
against the conscience of the civilised
world to woo Franco, to alienate Sala-
zar? After all, the Prime Minister
knows the international affairs
much better than I do. He understands
the complexities of this problem much
better than I do, I would like to know
from him whether Sir Anthony Eden
or President Eishenhower will ever be
able to put any kind of pressure dn
Salazar,

Then. there is His Holiness the Pope.
The Prime Minister went and saw His
Holiness the Pope. It is always good
for our Prime Minister to visit any
holy man, but, Portugal is a Catholic
State, It is not an ordinary State; it
is a Catholic State. I would like to ask
the Prime Minister whether even His
Holiness the Pope will be able to p\# .
pressure upon the Catholic State to
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behave? After all, it is an open book,
and we know what has happened, Many
changes are taking place, According to
my congress friends, our Prime Minis-
ter is a miracle worker. I know he can
work many miracles, but all past his-
tory tells us that to bring about a
change in Salazar’s mind through dip-
lomatic pressure is not possible
through that miracle. He hag got
many things in his bag but this parti-
cular rabbit is not inside it. ‘There-
fore, I say, and we are not suggesting
that you should take military action.

' But diplomatic action is powerless.

Your economic sanctions will not take
you very far, because you have taken
them too late. Already, the neces-
sary readjustmentg have been brought
about. The only thing remaining is
the pressure of the people and the
willingness of Indiang to die for our
country, for the liberation of our
country. We shall not permit a
hostile power to build up an arsenal of
strength on our own territory. If the
Prime Minister wants to pursue a poli-
cy of peace, we give all strength to his
elbow, but the only way in which we
can give strength to his elbow is that
we should be permitted to lay down our
lives, We should be permitted to lay
down our lives so that this problem
may not remain a continuous sore,

I have only one more point to make, “
and that is, after the enunciation of the
new policy, the satyagrahis have been
treated in a very humiliating fashion,
They have been insulted. I am sorry ¥
to say, I am ashamed to say, that some
of the satyagrahis who tried to enter
Goa have been kicked by our own
policemen. May I appeal to the Prime
Minister not to treat the freedom-
fighters in this fashion and not to per-
mit political policies to come in the
way of even elementary appreciation
of people’s emotions?

Lastly, I have one appeal to make to
the Prime Minister. It is not too late:
call the accredited spokesmen of
various political opinions in this House:
sit with us; try and hammer out a com-
mon policy, Place your cards on the ~
table inside your own room; let us pool
together all the information that we
have.aLet us try and evolve a truely -
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national policy. Do not expect that
the policy you hammer out inside the
A.IC.C. will receive endorsement from
this section of the House.

Sbri A. K Gopalsa (Cannanore): I
am not going to touch all aspects of
the international situation. I wish to
concentrate on the problem of Goa,
because it is the main concern of the
people of our country today. Especial-
ly after hearing the Prime Minister's
speech which has surprised many of
us, wherever we have found contradic-
tion, it is necessary to point out cer-
tain facts. I want to say that the
Prime Minister's attitude towards the
problem of Goa was entirely different

, from what he has spoken today,

 'The citing of Panch Shila, the Gene-
va Conference and the other develop-
ments that have taken place have
made a big contribution to the lessen-
ing of the international tension. Our
country too has played an important
part in this change of the world situa-
tion and all of us are proud of the
prestige and appreciation that India
has gained on account of the part
that she has played and also in sup-
port of the popular forces struggling

vagainst colonial rulers. It is also true

. that it is the force of the people in
this country and also all over the
world that has brought these chan-
ges. If anybody says that it is only
due to the manoceuvres of the skill
and intelligence of certain individuals,
then certainly one would not agree
with him. It is the desire of the peo-
ple all over the world for peace and
also their determination to struggle
for peace that have brought about
these changes.

I have to point out that there are
certain things happening here in this
country that go against the cause of
peace. I am referring to the passage
of war egquipments and materials from
this country to help British .to fight
against the Malayan people.

Not only for the Malayan campaign,
but we also understand that war sup-
plies to buiid the SEADO base in Singa-
pore are also being sent from this
country through our ports. Not a
month passes without some equipment

vment of India today is.
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, bemng sent out from these ports; not

a month passes without certain planes
touching our country which are direc-
tly of the inllitary type or which carry
soldiers and equipment to Malaya and
Singapore, the headquarters of SEADO,
Why does not the Government ban
such activities, if they are happening?
Ag in Malaya, the Britishers are con-
tinuing their murder in Kenya. We
hope that the Indian delegation to
the U.N.O. will certainly take up the
question of Kenya in the next U.N.
Assembly,

German militarisation and the ques-
tion of their revival under the Paris
Agreement are matters of very great
importance. Certainly it will attract
the attention of the people of the
whole world. After the Bandung Con-
ference, the conditiong are favourable
for working together with the Chinese
people for what 1s called a collective
peace for Asia and the Pacific region.
Chou En-lai, the Prime Minister of
China, has 1n July and August spoken
about these things. I do not know
why our Prime Minlister does not take
the initiative in these things to streng-
then the peace efforts,

Now, I come to the question of Goa.
The plan of the A.I.C.C, the decision
of the Government to ban all forms
of satyagraha is not only a betrayal of
the struggle of the Indian people, but
1t is a stab on the back of the (Goanese
people themselves. The trust of the
nation has once again been beirayed
by the ruling party.

I have healrd the Prime Minister
speak today. Though he has often re-
peated that it is against our basic
policy, as my hon. friend Shri Asoka
Mehta has said, nobody has understood

- what the basic policy of the Govern.
To sum up,
the basic policy of the Government is,
no police action, no mass action, no
individual action, everything goes out

.;ot action. That is the policy of the

- Government of India. Goa borders
are sealed; nobody can enter Goa.
If anybody approaches the border, he
will be arrested by the Indian police.
‘India Government is policing the
. Portuguese colony,
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How to liberate Goa? As far as the -
dberation movement is concerned, the
Prime Minister has brought in Pancha
Shila, he has brought in peace; he has
said that there js a larger interest
and that any action taken against Goa
in liberating Goa is against the larger
interest, There are only two ways of
liberating any country. The libera-
tion struggle is fought by the people.
We have the example of the libera-
tion struggle in our own country.
The liberation struggle is carried on
by the people where the people ar-
oppressed, where there is an oppres-
sor and the oppressed. Where there
are some pockets which are
even today under colonial rule, it
is the duty of the Government to sup-
port the people, end the people and
the Governmenti fight for the libera-
tion of these colonies People’s action
has been banned. The ban of the
people’s action to liberate Goa certain-
ly means banning the right of the
people to support the liberation of
Goa.

The Prime Minister has today said
that their policy was the same. If I
have understood what he hag said, it
{s true that the desire of the Govern-
ment themselves and the ruling party
was that there should be no muss
action In the country. As far as the
Congress President was concerned,
as far as the Prime Minister was con-
cerned and many other were con-

cerned, they had given moral support °

to the liberation of (Goa. Before the wr

15th of August, the Congress and the
Government morally supported the
struggle. The Congress President in a
speech sald:

“"We are pledged to the lbera-
tion of every inch of Indian soil
and shall not rest until we have
fulfilled that pledge.” —

In another speech in the Madhya
Pradesh he said that it was a call not
only to the Congress, but to the nation
48 a whole and the struggle must be
intensified on the basis of non-vio.
lence. He has also said that Goa °

is a national issue. Now, to say tlutv‘/
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there has been no change in the policy
is not correct. Satyagrahis are stopp-.
ed: anybody wno wants even to entet
Goa and join the struggle in a non-
violent manner 1s stopped; even indi-
vidual satyagrahis are stopped. So, to
say today that there is absolutely no
change 18 something which nobody can
understand. The Prime Minister him-
self praised the satyagrahis on August
15th. He had said that at no time
there will be police action. But, at
the same time, he praised the heroism
of the satyagrahis. There was this
moral support. The Goa Vomochan
Samithi, the leading organisation in
the liberation movement consisted of
members of the Congress party. There
was a struggle for the liberation of
Goa. It may be an individual strug-
gle; but a struggle was there. After
the 15th of August, that struggle was
stopped. Take the history of our coun-
try. We have got our traditions. Not
only have we fought against the Bri.
tish and the French. Even when we
were not free, we were helping all
countries in whatever way it was pos-
sible, and supporting their liberation
struggle. Today, a position has come
when you are not able to support the
liberation struggle in your wn
soil. Goa Is in the Indian soll, though
the Prime Minister has tried to make
a shift and say in his speech in the
Rajya Sabha that Goa is part of India,
but it is not in the Indian Union. It
is not in the Indian Union: everybody
understands that. If it is i the Indian
Unlon, there will be no struggle. As
shown, by Shri Asoka Mehta the diffe-
rentiation between Goa belng in the
Indian soil and not in the Indian Union
and the people of India remaining sepa-
rate and the argument that we are
supporting only the struggle in Goa 1s
not correct. I shall deal with that
afterwards. What I want to say is, the
tradition of our country has been, we

nad been supporting the liberation

struggle in other parts of the weorld.

Even today, if we are supporting the

peace policy, it does not mean that we

ure opposed to struggle against colo-

nialism in this country. Peace policy

and anti-colonial struggle cannot be

opposed to each other. When we

have the tradition of supporting the
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liberation movement in this country,
we have supported others, today we
have come to the position that not
only we do not allow the people in
whatever form they like to enter or to
fight against the foreign Government,
but also, according to today's papers,
the satyagrahis were kicked by the
Indian police. So, what a change has
come in this country. If the news is
correct that the satyagrahis were
kicked, as reported in the papers, car-
tainly things are taking a very bad
turn. Before the 15th August it had
been said by the Congress President
and others that the satyagraha strug-
gle would be intensified. I do not
know what changes have come afier
the 15th August.

1 P ~

The Prime Minister said that the
basic policy is peace and non-violence.
Has anything happened in this coun-
try on the 15th or 16th August against
this basic peace policy. We had satya-
grahas even before, but I say that in
the annals of our history thig iz the
first time that it has been conducted
by all parties and groups in this coun-
try. The satyagraha which was
conducted in Banda and Castlerock on
the 15th August was peaceful. Let the
Prime Minister point out any instance
where it was not peaceful or where
the satyagrahis were violent. He has
pointed out that some thing has hap-
pened in Bombay after the event.
After the shooting of the satyagrahis
in Goa, the people in their emotion
joined together to register their pro-
test against the actions of the Portu-
guese and to show that they wanted
to liberate Goa. If something hap-
pened when thousands of people had
gathered together, that does not mean
that the satyagraha must be stopped.

I do not want to go into details as
to what happened in Bombay, but If
the people had requested the Govern-
ment that the national flag, for the
sake of which people had died in Goa,
must be flown at half mast for some
time, it was the duty to do so if they
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had the wisdom to undersiand the
psychology of the people. Instead of
doing that what the Government has
done is something which, according to
the Prime Minister, I can say Is

- against the policy that they are follow-

ing as far as international affairs and
Goa is concerned.

That was the only incident. There
was absolutely nothing else. The Goa
Vimochan Samiti were very careful to
see that the mass satyagraha did not
create any violence, and that it was
peaceful. Nothing hag been said by
the Prime Minister to the effect that
the satyagraha conducted wag not
peaceful, or that it was violent. There
was only an incident which happened
in Bombay, because of which no res-
ponsible Government can say that
there should be no liberation move-
ment. The Congress first was not in
favour of satyagraha because there
was a fear that the movement might
not be peaceful, but after the 15th
August it was clear that the move-
ment was peaceful and there wag no
violence, If that is so, then what
is it that has been responsible for
the change in policy? As Shri
Asoka Mehta has said, we are
not able to understand, and the
people are not able to under-
stand, what has been responsible -for

this change.

As the Congress President himself
has said, the problem of the liberation
ol Goa has been a national Issue. It
has been an issue on which all parties
and all those who were not in any
party have joined together, It has
heen an issue on which the Indians as
a whole—and not merely persons
belonging to any one party—have
joined together. The Goa Vimochan
Samiti consisted of representatives of
all parties. If even in spite of all this,
there is this change, the people are not
able to understand it.

In this connection, I would like to

point out what the people themselves
feel on this matter. It will be recalled
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that lakhs and lakhs of people had
gathered at Ramlila grounds to greet
the Prme Minister soon after his visit
to the Soviet Union. But justia few
dayg after that, those very people had
pathered at the same place to protest
aga'nst the action of Government.
How has this sudden change come
about? The people had greeted and
hailed the Prime Minister earlier for
the policy that he hag been following,
the policy of fighting against the
oppressor, and fighting for the free-
dom of the people. But after August
16th, those very people came out and
said, there is no use of satyagraha
against the fascist butcher, we have
"nen conducting satyagraha for the
last eight years, but there has been
no result; and so, the people mobilised
themselves and said, now there must
be police action, peaceful police action,
for that alone will solve the problem
of Goa, Government must do some-
thing in this regard, for as far as
Portugal is concerned, peacefu!
methods are of no avail. That was
how the people felt over this matter.

That was amply demonstrated on
August 16th and 17th all over India,
including every nook and corner of
India Even in villages where there
was no political activity before, all the
people came out together and demons-
trated that the problem of the libera-
tion of Goa was dearer to their hearts
than anything else, and that they were
ready to sacrifice their lives for this
cause. And they all wanted that Gov-
ernment must do something to help
them

But what do we find now? We are
told that big international changes
have happened. What are those big
international changes? We are told,
there is Panch Shila, But Panch Shila
was there even before, So then, what
are the changes in the international
gituation that have occurred between
September 1st and 3rd, and that have
made our Government say that there
should be no more satyagraha, not
even individual satyagraha, and that
they would not allow’ it? Nobody
knows even now what is the reason
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for the change in the policy of Gov-
ernment now. Certainly, there have
not been any big changes in the inter-
national situation within the last one
month,

In the course of hig speech today.
the Pr.me Minister has referred to
the reactions In other countries. Yes,
we know what the reaction is. The
Prime Minister has denled it,
and he has said, there was nu
imperialist pressure, and it was
not as a retreat to the imperialist
pressure that the satyagraha wag stop-
ped. But there are reasons to believe,
as has alredy been pointed out, that
there was imperialist pressure. The im-
perialist presg had been writing in
such a way as to exert pressure. I
wanted to quote from the writings in
the British and American presses, to
show how they have been not only not
supporting, but on the other hand
slandering the satyagraha struggle in
this country. But I do not want to
take up the time of the House. As
against this, all the Asian countries
and all the other countries in the world
bave supported the Goa liberation
struggle. There have been meetings,
and there have been big demonstra-
tions also in other countries, as for
instance, in China. It was not only
the Governments of those countries,
but even the people there, whp said
that Goa belongs to India, and that
the action of the Portuguese Govern-
ment has not been correct.

So, we know what the reaction has
been. If within this one month there
has been any change, it has been this,
namely that the imperialists, especial-
ly the British, did not like that. That
is what has been responsible for this
new development.

Another reason was the fear of the
power of the democratic forces at
home. On August 16th and 17th, Gov-
ernment must have certainly seen the
unity of the people, and the united
upsurge of the people, and they must
have understood the power of the peo-
ple. They must have seen the unity
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of all sections of the people for a
national cause, and that unity becom-
ing stronger and stronger, with the
people getting ready to sacrifice their
lives for the national cause. Our Gov-
ernment were afraid of the power of
the people, and therefore they did not
like it. That is why they stopped mass
movements even as national move-
ments, where the masses were unit-
ed were stopped earlier.

The Prime Minister has said that
there is a larger interest to be kept in
view, namely the interest of peace.
And he has said, that Panch Shila is
there. But what is Panch Shila? It
is a vulgarisation of the noble princi-
ples of Panch Shila and a repudiation
of the Bandung declaration to say that
the Government of India if they wip
out an aggressive imperialist base in

our country will jeopardise the world -

peace and will also hinder the efforts
for peace. I want to point out that
Panch Shila does not mean this. It is
said, Panch Shila meang co-existence.
That is correct. But there can be no
co-existence anywhere in this world
between an oppressor on the one side,
and the oppressed on the other. The
basis of co-existence is freedom. There
may be one system of government ‘n
one country, and another system of
government in another country. What-
ever the system of government co-
existence can be between only free
peoples; whatever the form of govern-
ment, there can be no existence bet-
ween an oppressor and the oppressed.
That is what is called co-existence.
Panch Shila means negotiations and
peaceful settlement of problems bet-
ween government. Yes, negotiation
and peaceful settlement of problems.
But here on the one side, there is the
oppressor; on the other, there are the
Indian people and the Goan people
together. As my friend, Shri Asoka
Mehta, has said, I want to show that
there iz no question of separation. We
are one; historically, geographically
and culturally, the people of Goa and
the people of India are one. But we
are separated, If is not our fault that
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wwe are separated. We had been sepa-

rated begcause we had not been able
to defend ourselves. Even when Vasco
de Gama came—I was reading the
history of Portuguese rule in India—
to Calicut, he was driven away by
Marikar. Then he again came to Goa.
So the Portuguese came to conquer
India; we were not able to defend our-
selves. So it a continuation of the
occupation of our territory by a
foreign power that we see in Goa.
We sent them away from here but
after that, the struggle is continuing
from Goa.

So Panch Shila means negotiations
between two Governments. But, I
submit there can be no negotiations
between the oppressor and the
oppressed. The basis of Panch Shila,
the basis of co-existence, is freedom.
The countries that are free today may
have different systems of government,
whether it be the capitalist system or
the other system. Whatever their
system of government if two countries
are free, there is co-existence and there
must be co-existence. That is the
principle of co-existence—and not co-
existence between Salazar and the peo-
ple who are oppressed.

We cannot compare peace and anti-
colonial struggle. The Bandung Con-
ference declaration was a declaration
against colonialism. That declaration
was an afirmation that the subjection
of the people to alien subjugation,
domination and exploitation constitutes
a denial of the fundamental human
rights and is contrary to the charter
of the United Nations and is an impedi-
ment to the policy of world peace and
co-operation. So if you want o con-
tinue the policy of peace and co-opera-
tion, you have to find what is the
impediment. The impediment to neace
and co-operation between nations is

.subjugation, domination and exploita-
+ tion by a foreign power. So it is in

the interests of world peace and co-
operation that we want that colonia-

/liam must end, and the Bandung
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declaration definitely says that there .”

is something that is standing in the
way—subjugation, domination and ex-

ploitation by a foreign power. It is «
a denial of the fundamental rights of .

man and is contrary to the charter of
the United Nations; it is also an
impediment to the policy of world
peace and co-operation. So as far as
the Bandung declaration is concerned,
the Government of India should today
take action. Because here is a colony,
an imperialist base. As long as it
remains, it is an impediment to world
peace and co-operation; it shows the
subjugation, exploitation and domina-
tion by a foreign power.

The Prime Minister, when he spoke
last time in this House, said that even
the existence of Portuguese rule in
Goa is an interference in the political
system of India. I do not know whe-
ther the Prime Minister has forgotien
that., You say that here the existence
of Portuguese rule in a part of India
is an interference in the political sys-
tem of India. Panch Shila means that
one country should not interfere in
the internal affairs.of other countries.
So far as the Prime Minister's
declaration is concerned, 'the very ex-
istence of Portuguese rule in Goa is
against Panch Shila. Therefore, 1s far
as that declaration is concerned, what-

ever action we take today in this regard -

is fighting against the colonial system,
and that action is quite correct. It
does not go against Panch Shila,
against the principles of the Ban-
dung declaration and against the
wider policy of peace in this world.
In regard to any action taken by a
government I want only to point out
this. I do not say that peaceful nego-
tiation should not be there. It must
be there. All of us are for peaceful
negotiation, But I do not want to deal
with it because my friend Shri Asoka
Mehta has shown when and how and
with whom peaceful negotiations can
be conducted. For the last eight years
we have been doing it. As I said, I
have no time to deal with it just now.
But here are the actiong of the Gov-
ernment since the beginning of the
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year, I have got them here from date
to date. What are those actions? The
Prime Minister himself the other day,
when speaking in the Rajya Sabha,
said: no, not for the sovereignty of
Goa. Ag far as the sovereignty of Goa
was concerned he requested the Por-
tuguese Government to sit down and
talk things, to understand their feel-
ing. Even for that the Portuguese
Government is not willing. Not only
that, They have declared—I do not
want to quote—but Salazar has said:
if it is about Goa, there is no question
of negotiation.

Peaceful negotiation means that the
other party must also be prepared.
Otherwise it is just like a man who
said. “I have fixed up my marriage,
it will take place tomorrow”. When
asked, “But where is the girl?”, he
said “the girl is not willing, but I
have fixed up my marriage and it will
take place tomorrow”. Where is the
peaceful negotiation here when the
other party is not ready to do so? It
is just like settling one's marriage
where the other party has not given
any permission at all.

We are sorry. We are not only
not against the Government; we will
support the Government. As Comrade
Asoka Mehta has said, let the Govern-
ment come out and say: you wait for
some time; we are negptiating; Salazar
has changed his heart; not only has
he changed his heart but also his head;
so the head and heart of Salazar have
changed; here are the other countries
coming in support of us; so you wal}
for such and such time. Then we can
understand that negotiations will be
conducted and a setilement will be
there. The people in this country who
have made so much sacrifice are ready
to walt for some more time. When
they have waited for eight months the
people will be ready to wait for a few
months more,

The policy of the Government of
India today is: no action by the people;
no individual action; we will liberate
our country. But that is against the
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fundamental principle of liberation. It
is only with the help of the people
that liberation can take place. We
fought against the Britishers. Some-
thing happened when we started the
struggle, but it was a continuous
struggle against the British and the
French. As far as the French are
concerned my friend has already
spoken about that. I only want to
say this. The French would not have
left the country had it not been for
the struggle of the people in Pondi-
cherry, Karaikal and Mahe, In fact,
not only the action of the people in
our country but the action of the peo-
ple in Viet Nam, where there was a
fight against the French imperialism
and imperialism was finding it diffi-
cult, that made the French leave 1ndia.
So the most important thing as far as
liberation is concerned is the action of
the people. So the people must act.
And as far as the French were con-
cerned that was the lesson we learnt.

Here is an instunce where the peo-
ple are convinced today—if not the
Prime Minister—that as far as things
that have happened till today are
concerned; here is a government that
will not negotiate, that is not ready
for negotiation. And we are mnot
finding out any other powers that are
prepared to come out and negotiate
for them. They are not only cowning
out for negotiation, they give support
to Portuguese imperialism.

I have no time. I want only to
touch some of the points that have
been raised by the Prime Minister
last. The Prime Minister said that we
want to follow peaceful methods and
non-violent methods, that is the policy
of the Government. That is very good
I want to ask the Prime Minister: is
the policy of following peaceful and
non-violent methods confined as far as
the foreign governments are concern-
ed, as far as the imperlalists are con-
cerned and is it a pollcy of violence
as far as the people are concerned?

The Prime Minister himself has said
that there should be some co-ordina-
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tion between the foreign policy and
internal policy. Certainly. But, is
there any co-ordination between the
foreign policy and the internal policy
here? 1 say, certainly not. Was there
any peaceful negotlation in Darjeeling
where lakhg and lakhs of workers
were exploited by the foreign capita-
lists of the country? When they sent
in their petitions to Government,
when they approached the Governir:nt
and sald that they wanted two annas
more, why was there no negotiation?
Why did not the Government inter-
fere? On the other hand, when they
came outside, Government ordered to
shoot them. In the name of law and
order so many persons are killed in
this country. 1 want to know how
many firings there have been in this
country after 1947. It is said that the
Government is not non-violent and
that Government cannot be non-
violent. Government has always been
resorting to violence even for small
reasons. I do not want to enter into
it in detail. @'What has happened in
Patna and other places? If the Govern.
ment's basic policy was negotiation, if
the Government's policy was to talk
over things and to see some way out,
there will not be so much firing and
killing. Here it is not like that.

Goa 1s our country; it is our soil.
Unfortunately, there had been some
power there for the last so many years.
In spite of our trying for these 8 years,
in spite of our request to them, ir
spite of saying that we do not want a
de-jure transfer now and that we will
be satisfled with a de facto transfur,
the Poriuguese Government is not
ready for negotiations. Against such
a Government, today, our Government,
the Government of India say that our
basic policy Is a policy of peace and a
policy of non-violence. I am surpris-
ed when you say that no individual
shall offer satyagraha. What will
become of individual satyagraha? It
means no satyagraha, No struggle in
any form whatsoever against foreign
domination. That is the policy of the
Government of India today.
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I will only take two minutes moure.

Our request is, remove the ban on'
satyagraha. If people want satya-
graha, let them have it, because a ban
on satyagraha is a bolt on the history
of our country. We have always been
siruggling and we have always been in
support of such a struggle not only in
our own country but even wherever
people have fought for their freedom.
Why not our Government call meeting
of the Prime Ministers of the Ban-
dung Conference countries, not only
of Africa and Asia but others and
ask them whether they will support
us or not? It ig time that we under-
stand who are our friends and who
are not. Why not call a meeting of
the Asian countries and put this ques-
tion and let them say what answer
they have got? If time is necessary,
give the Portuguese Government an
ultimatum and also all the nations of
the world. After that, what we say
is, any action, including police action
should be taken. Police action should
be taken even if it is against the Gov-
ernment’s policy...... I have already
shown that it is not against the Panch
Shila. Let us take such action, in
case there is no settlement, with the
support of all the mnations of the
world—except one or two who might
even go outside—for the liberation of
Goa,

There is a difference between inva- v

sion and liberation. There is a diffe-.
rence between a war of invasion and,
a war of liberation. Invasion means
sntering another's territory,—territory
which ig not ours,—and capturing that
ecountry for subjugation and domina-
tion. But liberation means something
else. The country had been ours. It
is our own soil; the people had been
subjugated years ago and could not
come out of it. We go there and we
join them in the war of liberation.
It does not mean that there should be
no negotiation. If with the support of
the nations negotiations fail, it i1s the
duty of the Government to see that
even police action must be taken, But,
today what I have to say is, ‘remove
the ban'. The people of India will
march forward for the

liberation of -
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Goa in spite of the bullets of the
Portuguese and the ban of the Gov-
ernment of India, if the ban is not
removed,

Shri Raghuramajah: Both Shri
Asoka Mehta and the leader of the
Communist Party have reminded me
of an old guru who used to tell his
students that the best way to succeed
in life is not to let one hand know
what the other hand is doing. The
leader of the Communist Party, Shri
Gopalan, has made a distinction bet-
ween a war of liberation and other
wars, and has suggested also police
action. I remember the days when he
and many of his followers were hold-
ing big peace conferences, parading
all over the country, telling people
that there should be no war and send-
ing down doves of peace. I do not
know what has happened to my friend,
but all I can say is that he is trying
to follow that guru who said that the
right hand should not know what the
left hand does. You talk one thing for
international consumption. You talk
quite another thing or do quite another
thing for internal propaganda. We
do not believe in that kind of thing
or policy. - We have got to follow a
consistent policy and the real test of
greatness is not in mere talking but
the real test comes when you ought
to show it in action. The whole world
is watching us and there is no doubt
we have been taking a good deal of
Interest in the solution of some of the
problems of the world. Everybody
knows that after the last war, nothing
was settled, the main problems remain-
ed as they were and there was every-
where hatred, suspicion, intolerance—
a hot war on one side, that is in Korea
and Indo-China, and a cold war
throughout the capitals of the world.
I am proud to say that the party to
which I have the honour to belong has
taken a great initiative in starting a
movement, which is now spreading
more and more throughout the globe,
that nothing can be solved by war, that
everything must be solved by peaceful
methods. The leader of the Commu-
nist Party hag stressed on co-existence,
Co-existence is only one of the plvots
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on which we are moving. There s
another equally important thing to
which millions of people look to for
the solution of their problems—that is
the peaceful solution of problems Co-
existence does not mean that the
oppressed and the oppressor shourd
live always in that manner so
that the oppressed becomes still
more oppressed and the oppressor
goes on oppressing more and more.
The question must be solved. There
must be liberation for all the oppressed
people throughout the world. How to
achieve it is the pownt.

What Is happening within recent
months or years has shown us very
clearly that wnat we have been
preaching is being appreciaied through-
out the world, even the Suramit
Conference, the Geneva Conference,
and the recent agreement beiween
China and America on whatever minor
issue it may be, have snown this. It
is not as if they could not go to war,
it i not us it they had no armarnents,
but it is that they have realised the
futility of war. I ask you to examine
one thing. Has the great war removed
the fear of Germany from the Russian
mind? Even today, one of the things
worrying the Russians is their fear of
a re-armed Germany. What has the
war done? Therefore, a climate of
peace is being slowly worked up—and
constantly. My friends will of course
say “Yes, we appreciate the bold policy
of the Government, we appreclate the
peaceful approach to problems, but in
the case of Goa, let us relax it a bit.
It will be a small war, it will be a
liberation war, it will be a small police
action.,” I do not know whether they
really mean it? No. Shri Asoka Mehta
was using very nice epithets, similes—
I do not want to imitate him—and he
said one thing, namely, that he heard
the Prime Minister and got confused.
I am sorry for Shri Asoka Mehta,
because I had a better estimate of him:
that the lucid and clear exposition ot
our foreign policy should have con-
fused him, is a thing one should marvel
at. What I would say further is this.
I had another disappointment. I

17 SEPTEMBER 19855 International Situation 14248

always thought that Shri Asoka Mehta
was a clear thinker, but I must say
that by the time I finished hearing him
my confusion is worse confounded and
I do not know where I am. What is
it that he wanted? He wanted mass
satyagraha. Where s it going to lead
to? He said something which is not
correct regarding our attitude before
the 15th August towards mass satya-
graha, Congress Party had always been
making 1t clear that we were not in
favour of mass satyagraha, whatever
may be the case with individual satya-
graha. Therefore, there should be no
doubt 1n anybody's mind, mass satya-
graha was not encouraged by the Gov-
ernment of India, so far as I am aware
You talk of mass satyagraha; you talk
of peaceful satyagraha. Thousands of
people, martyrs, get shot there. You
come back and hold meetings and
say that innocent people are being
shot and ask us to go on and march.
You say that this will only be a small
war. You cannot talk with {wc roices
international affairs. We .wre a
mature nation. Like an adult, a
nation has to build its reputation,
and there are no two opinions about
Goa. Probably Shri Asoka Mehta or
the Leader of the Communist Party
want to announce to the worid that
it is only they who are ithe champions
of the cause. The feeling is univer-
sal throughout the country. This
country will pot tolerate Goa or any
bit of this couniry being under
foreign domination. There is no dis-
tinction between n Indian and Goan,
Goa is part of this country, culturally,
geographically and the change is
bound to come; it will come.

But the point is: what is the method?
What should be our approach? Should
we jeopardise the entire foreign poli-
cy of this country which we have
been sedulously building wup for so
many years? Should we do that just
when it comes to test? We have been
counselling and lecturing to this
country and that country. We should
show in actual practice how the
principles of Panch Shila, the princi-
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ples of peaceful solution of problems
are going to solve the problems. Is
this the time to put in a finger and
say: ‘No, no. When it comes to our
own cases, let us make an exceptinn;
let us not follow the rule, let us have
a small war.” I am sorry that they
say that when the prestige of this
country Is going up and up.

I am glad to bring to your notice
what the American Ambassador has
said recently. Many of you might
have read in the papers this state-
ment recently. I quote here speclally
the American ambassdor’'s view
because some time back there has been
gsome criticism of India's foreign policy
in America -and it is significant that
he has spoken in such clear terms
about our role. He says:

“In a brief reference to India's
peace role, Mr, Cooper said, peace
is a world-wide concern. India
though young in independence, has
been willing to assume responsi-
bility and has played a construc-
tive and influential role in the
settlement of world tension. The
Bandung Conference, in which
India played a leading part was an
example of nations finding areas
of agreement, in spite of different
political sysiems and disagreement
on some fundamental issues. It
Is to the credit of Bandung, and 1
am sure due in part to the large
viewpoint of Prime  Minister
Nehru, that though it represented
largely the Asian and African
world and spoke for its aspira-
tions, it did not proclaim any ex-
clusive ness...... "

I read this only to show that even
In such external circles, there is a
growing appreciation of the foreign
policy of India. As a matter of fact
thuse of us who are students of foreign
affairs would have noticed that even
the summit conference originated in a
suggestion made by our delegation to
the '"UN. General Assembly in 1953,
The whole peaceful approach to pro-
blems has been initiated by us.
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Should we jeopardise it? What else
will it lead to if mass satyagraha is
to continue? Should we allow thou-
sands and thousands of our patriotic
and innocent people to be shot at by
the Portuguese or what is the alter-
native? Therefore, we have to take
stock. We are responsible persons.
The martyrs are our own kith and °
kin We should not allow Satya-
grahig to be slaughiered mercilessly
in the brutal way in which the Portu.
guese did. We have got to be res-
ponsible and take stock of the situa-
tion. That is all, I submit, that the
Government have done. They have

. seen the developments from the begin-

ning when mass satyagraha was advo-
rcaied and when they have found that
it will ultimately lead to certain logi-
cal consequences and violence, Gov-
ernment thought it fit to stop them.
Whatever my friends on the other
side may say, it is all that has
happened and they say certain things
for obvious reasons and want it to
appear that they alone want the
liberation of Goa.

Shrimati Sucheta Kripalani (New
Delhi): We went and begged Jawahar-
lalji to allow Congress people to join
our Committee; we wanted them to
participate in the movement.

Shri Raghuramaiah:, Shri Asoka
Mehta has told us that the Congress
people here simply followed the Prime
Minister. Of course it is very good
and we are proud of it.

Shrimati Sucheta Kripalanl: We
wanted your support. You cam~
halfway with us and then ran away:
that is all.

Shri Raghuramalah: We do not run.
away. We offer you to come i{o us.
Shri Ascka Mehta, who is the expo-
nent of your Party’s foreign policy, I
take it, was telling us: ‘Why not this
Government allow us to take part in
the formulation of the foreign policy?’
and so on. It is open to him and
nothing prevents him from taking
share In the broad approach. The
prestige which our pariy has built up,
which our leader has built up is open
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to you all. We are allowing you to
share in our heritage, in our tradition
and in our glory. We are not stop-
ping you from doing so. But, the
point is that you want us to follow
you and you do not want to follow
us. You want us to follow you when
It is against our principles. May God
help us, that is all I can say about
it. (Interruption).

I was very glad in one way when
Shri Asoka Mehta in his opening
remarks, at any rate, let the cat out
of the bag. He said: “Oh: this party
is exploiting the foreign policy.” Who
asked you not io exploit it? Who asked
you not to go to public meetings and
say, this is our national policy? Who
prevented you from exploiting the
foreign policy. Who asked you no: to
say: “This is our national policy, we
are proud of it”? So, when it suits
you 1t is your mnational policy. So
long as there was satyagraha it was
national policy. The moment there
was stoppage of satyagraha, it 15 not
national policy but only a Congress
policy. If you want to share with us
the glory of our foreign policy you
have got to go through it the whole
hog. You cannot go through it half
way when 1t suits you and leave it
when it does not suit you. We have
clear-cut programmes before us. Our
toreign policy is now, I am proud to
say, influencing the c@urse of world
events. We are proud of it.

., 1 am one of those who sincerely
believe that the policy which we are
now pursuing in respect of Goa is
the only logical approach to the pro-
blem, I would like my hon. friends
on the other side to tell me, what
will be the logical consequence of a
rontinued mass satyagraha? Will they
stop saying tomorrow: “Well, people
are being shot. Go and march on to
that country?” Have they not held
public meetings on the 15th and 16th
of September here in Delhi and asked
the Government to take police action?
We do no! want to be dirven to that
condition either consciously or uncon.
sciously, I would, therefore, strongly
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support the policy pursued by the
Government and in this connection
once again invite Shri Asoka Mehta
and members of the Praja Socialist
Party who are anxious to partake in
the glory of this policy:

Shri Kamath: No, no. God forbid.
Keep all glory to yourself.

+ Shri N. C. Chatterjee: I have moved

. a substitute motion which reads thus:

“This House having considered
the international situation and the
policy of the Government of India
in relation thereto, while appre-
ciating the efforts of the Prime
Minister in the direction of
liquidation of colonialism in Asia
and Africa, disapproves of the
policy of the Government with
regard to Goa and other Portu-
guese colonies in India.”

The hon. Members of this House

. will notice that 1 have signed it along

with the represeniatives of the other
parties of the Opposition in this Parlia-
ment. Shri M., S. Gurupadaswamy,
Shri Kamath and Shri Raghavachari
who are members of Praja Socialist
Party have signed. Shri V, G. Desh-
punde who belongs to my party and
Shri A, K. Gopalan, leader of the
Communist Party have also signed it.
One Congress Member was asking me:
“How have you joined the comrades?”
1 pointed out to him that the comrades
have joined me because this Is the
only sensible thing which any self-
respecting Parliament can pasg today,
it it has an iota of self-respect.

Three months back I was addressing
a press conference in Lomdon, in the
[ndia House, on this Goan issue:
thanks to the courtesy of the High
Commissioner of India Shrimati
Vijayalakshmi Pandit. She was kind
enough to Invite the British Press to
an afternoon party in the India House
where 1 had to talk en some of the
burning problems of India. [ was

. cross-examined by the Tory Press, by
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the British Fress on the Goan issue. -
Honestly I thought that we were
pursuing a national policy. There-
fore, I said that all parties and groups
both inside and outiside the Parliament
of India supported the Indian Prime
Minister's stand, that Goa is an

integral part of India and must come °
to her. The freedom of the Indian .~

people .cannot be complete unless and
until all foreign pockets are liberated

and merged in the Indian Union. 1Y

honestly thought when it was so
stated by the Prime Minister that
there was no difference, no cleavage,
no breach between the Government
and the people, between the Treasury
Bench and the Opposition parties,

I am sorry to say that the last
speaker, Shri Raghuramaiah, was
badly briefed and that he had a poor
case to defend.

Dr. Lanka Sundaram (Visaka-
patnam): He was not briefed at all.

Shri N. C. Chatterjee: He was cast-
ing aspersions here and there. 1 am
today, after three months, compelled
to move this motion showing our dis-
approbation of the Government’s
policy. It gives me no joy; it gives
me great sorrow and great regret.
Shame and sorrow overwhelmed the
country when the ruling party and the
Government of thigz country wantonly
torpedoed the united front which had
been built on the Goan issue, We
approached the Prime Minister, in the
month of May. Shrimati Sucheta
Kripalani led the deputation consisting
of myself, Shri H. N, Mukerjee and
members of the Opposition parties.
We told the Prime Minister, “Mr.
Prime Minister, on this Goan Issue,
there should be no difference between
the Government and us. Shri Asoka
nehta has been good enough to
impress upon us the desirability to
forming an all-party committee and
therefore we have formed a cornmittee,
But we do not want to function unless
and until the Congress people joln.
We have approached the Congress
Members of this Parliament. They are
willing; they are ready; they are-
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anxious to mobilise public opinion and
also to do their best to strengthen the
hands of the Government in fighting
this barbarous, Fascist, Portuguese
people”. We wanted to hold three
conventions but we did not appoint
the third convener and kept one to be
reserved to the Congress Party. We
went to the Prime Minisetr in the
month of May, Shrimati Sucheta
Kripalani is here in this House and
she will agree with me when I say so.
After a very frank talk—I shall not
disclose all that had happened during
the discussion—the Prime Minister
said: “Give me two days' time”. He
said he would ask the Bombay Gov-
ernment. We knew that, Shri Morarji
Desai, having regard to his antece.
dents, might create trouble for wus.
After two days, the Prime Minster
gave permission to the .Congressmen to
join the all-party Parliamentary com-
mittee which was formed and which
was to function unitedly., I wani to
assure the Members of Parliament and
I want to assure the Prime Minister
that there was no question of any
party prestige in this matter. The
committee agreed that they will not
carry any:hing by majority, and that
they will only go by the consensus of
opinion. We decided that four conven-
tions should be held in oruer to mobi-
lise public opinion. The first conven-
tlon was held in Bombpay and the
Frime Minister was very nappy to
know that a Christian Member of this
Parliament, Shri Frank  Anthouy.
presided over that convention. That
was a great success. Dr. Lanka
Sundaram was there, I could not go
but other people were there. Then’
came the great Calcutta convention.
That was also a great success and
Swami Ramananda Tirtha, President
of the Hpyderabad Congress, came
over to Calcutta. It was my privi-
lege to have him as my guest for
some hours on that day and he pre-
sided over that conference. He niade
a very strong speech and it was
unanimously adopted that satyagraha
should be resorted to and that was
the only way in the circumstances.
The Prime Minister says: peaceful
action; there =hall be no police action:
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there shall be no military action.
Then, what? Let the Prime Mimster
tell me. Then only satyagraha or
negotiation remains. But Salazar
would mnot talk to you. Salazar
would not even respond to the
demandg of the Prime Minister for an
open conference. I sent him a tele-
gram just before I left London. I was
very much distressed when the nrst
brave Member of Parliament, Shri
V. G. Deshpande, braved the barbari-
ties of the Portuguese barbarians and
was taken to the Portuguese jalls. I
was sick then; | was in the sick-bed
8l a Zurich hospital. I wag very
much perturbed. I thought of
an interview with Salazar, when [
was told that Shri Deshpande wasx
being brutally treated and was being
badly mauled by a hulf-naked Portu-
guese fellow in the prison. I was
deeply perturbed and I wrote to the
Prime Minister, I discussed the matter
with some friends in FEurope at a
meeting. They sald: “Look at this—
what the Portuguese have said. They
say that we are not going to discuss
with Shri Jawaharlal Nehru or any re-
presentative of the Nehru Govern-
ment, the question of abdication of
Portuguese sovereignty”. They shut
the door against Shri Nehru, who is an
apostle of peace and non-violence.
Very well. Salazar shuts the door on
negotiation, on arbitration, on con-
ferences, without compunction. I sent
him a telegram saying “why don't you
accept, as Prime Minister of Portugal,
this very reasonable demand of our
Prime Minisier, Shri Jawaharlal Nehru,
for a conference between your lieuten-
ants and Pandit Nehru's lieutenants
without prejudice, even without-
accepting any demand?” But he would
not accept that. Then what? The only
honourable thing to do was for our
people, for our men and women, to
undergo suffering and sacrifice for the
liberation of Goa, which is nothing
but the continuation of the liberation
and freedom movement of India, I
do agree with Shri Jawaharlal Nehru—
every man and woman should agree
with him—that the continuance of Por-
tuguese domination is not only an
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anachronism, but an affront to Mo:bher
India, an affront to our self.-respect
The British Empire had vanished; the
French Empire has been liguidated in
India. I had the privilege of talking
to some Members of the House of
Commons sitting in the House of Com-
mons {tself; I had the privilege to
discuss with them the Goan .issue on
two. occasions. I was simply amazed
to know the amount of ignorance
which prevailed there. They were
honestly under the impression that it
was predominantly a Catholic couniry.
I told them, “what nonsense are you
talking? 64 per cent are non-Chris-
tlans, are Hindus.” They did not
know it: they thought that it was pre-
dominantly a Catholic country and so
they wanted continuance of Portuguese
domination.

Shri Joachlm Alva (Kanara): oid
they not own Cloa at one time?

Shri N. C. Chatterjee: As a mutter
of fact, they were completely ignorant
of basic facts and when I pointed out
what kind of Christianity they had,
they were talking of the great contri-
bution of Portugal and the good things
that they had done. I read Sardar
Panikkar's speech both to the Press
Conference and also to the Members of
the British House of Commons. In his
latest book, A Survey of Indian His-
tory, Sardar Panikkar says:

“There is very little to recom-
mend the Portuguese from any
point of view. Devoid of scru-
pules or sense of honour, over-
weening in their pride, indolent
and with no sense of morality,
they produced no statesman ar
administrator of outstanding abili-
ty except Albuquerque during the
period of hundred and fifiy years
when they held the mastery of the
Indian seas.”

That, Sir, is the position. We
approached them; Shri Ramananada
Tirtha presided over that conference.
1 think that Shri Hafizur Rahman,
another Congressman, presided over
the Delhi convention. I was in Eng-
land talking to the Members of the
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House of Commons. Really there was
no cleavage. I was simply amazed to
find that the President of the Indian
National Congress, after the Resolu-
tion was passed, emphasised that we
should remember that Goa wag a
national issue. This is a wanton piece
of advice and admonition to us that
it is a national issuc. If there was in
India any movement which could be
really called an all-Party movement,
it was the Goa liberation movement.
As a matter of fact, the protagonists
of all-Party unity had not the decency,
had not the courtesy, to consult any
other Party. I am not now thinking
of Party position or Party prestige.
When Shri Deshpande went to Goa on
the 18th June, he had not the Hindu
Mahasabha flag in his hand. He had
the National Flag in his hand. He had
the Indian Union Flag in his hand.
Everyone fought on that basis. When
he went there, there were not merely
members of my party. There were
other groups led by an eminent Praja
Socialist leader. Some of my com-
munist friends were there. It was an
all-party move. We all marched
together, with no party flag, with no
party slogans, with no party cry. The
only cry was the cry of India, Bharat
Matha, with the Indian Flag in their
hands. Today, we ought to remember.
we ought not to forget that there is
one other Member of this Parliament.
Shri Tridib Chaudhuri who is rctting
in the Goa jall. He belongs to the
Revolutionary BSocialist Party. He
comes from the district of Murshida-
bad and he represents that great Ais-
trict in this House. He never fought
in the name of his party. He went
with a large batch of volunteers and
faced Yortuguese bullets, Portuguese
-lathi charge and Portuguese barbar-
ities.

What is the position today? Why this
unilateral actlon of yours? I am not
thinking merely of consultation for the
sake of consultation. The Prime
Minister knows the address of Acharya
Kripalani; he knows my address; he
knew ihe addresses of all the people
who are 'members of the All Parties
Parliamentary Goan Committee.
Should he not even ask us, discuss the
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matter, that is give us facts to justify
his volte face, to justify his somer-
sault? Why this reversal? I am
amazed that Shri Jawaharlal Nehru,
a man of hig position a man of his
integrity, should talk this in Parlia-
ment, that there is no reversal of
policy. Look at the facts. On the
15th August, 1954, the Goa Vimochan
Samithi had decided that the
struggle should be carried on in-
side Goa. The Goan National Con-
gress under Mr, Peler Alvares wanted
to offer satyagraha. The first attack,
the first affront, the first betrayal
came from Shri Morarjl Desai. He
arrested about 100 volunteers who

" were following Shri Iswarlal Desal.

Shri Desai i{s now rotting in the Goa
jail. They were forcibly prevented
from entering Goa. Have not non-
Goans any right to participate in this
struggle?

In April 1955, Shrimati Sudha Joshi,
wife of Shri Mahadev Shastri Joshi,
who is a member of the Goa Vimo-
chan Samithi and a representative of
the Goan National Congress, presided
at Mapuca inside Goa, over the Con-
gress session. She was arrested. Then
the movement began to catch fire. On
18th May, 1955, the Congress decided
to send the first batch of Indian satya-
grahis in Goa under Senapatl Bapat
and Shri N. S. Goray. They marched
into Goa. Why did you allow them
to march? Was not that an indication
of policy? By that time, Shrimati
Sucheta Kripalani and Members of the
Opposition had gone to the Prime
Minister. Shri Jawaharlal Nehru had
lifted the ban and had allowed all of
us to function on one Committee. As
a result of that decision, we had
accepted certain things. We are
acting in a united manner. Therefors,
on the 18th of May, the Government
of hig country had decided that satya-
graha should be allowed inside Goa
and that it should be conducted by
Indians. From the 18th May, it went
on.

You know that on the 15th June,
Shri V., G, Deshpande left Poona. As
he entered, You know what happened.
Shri Jawaharlal Nehru came back in
the middle of July. After he ~ame
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back, I read sitting in Fngland thai he
held a Press Conference. He knew
perfectly well that arrangements were
being made for the continuance of the
gsatyagraha movement. He knew what
the Goa Committee was going to do:
not in deflance of Shri Jawaharlal
Vehru's wishes, but In consultation
with the high-ups in the Government
of this country. On the 18th of July,
Shri Jawaharlal Nehru declared as the
Prime Minister of India, let the Atlan-
tic powers take notice that India is a
great country, India is a powerful
country, it will stand no nonsense and
continued Portuguese occupation of
Goa is scandalous beyond measure.
He also declared that he will see that
the citadel collapses. Was not that an
encouragement, a direct abetment of
satyagraha? Was not that putting the
seal of approval on what the Goa
Cemmittee was doing? By the 19th
July, when the Prime Minister declar-
ed that he would stand no nonsense,
he gave his blessings. Nine batches
including Shri V. G. Deshpande’s batch
and Shri T. K. Chaudhuri’'s batch had
already entered Goa. The Goa Vimo-
chan Samithi did not take any impro-
per action. I assure the House, 2ll
this loose talk of Shri Raghuramaiah
that these people wanted to indulge in
mass satyagroha against the wishes of
the Prime Minister in a reckless
manner, is without foundation. It is
a wicked slander. They deserve much
better of this Parliament. Who is
Jayant Tilak? Tilak is the grandson
of the great Lokamanya Bal Ganga-
dhar Tilak. I saw the Prime Minister
on my return from England and I told
the Prime Minister: “If there is any
misgiving, send for Tilak. He is a
young man. But he is a sensible man,
Shri Jedhe, Chairman of the Goa
Congress Committee is a Congressman.
He will never go against your wishes.”
On the 21st July, Tilak, Secretary of
the Goa Vimochan Committee, came to
Delhi, He saw Pandit Paat or the
evening of the 21st and thereafter
certain rallway facilities were given,
were arranged for the satyagrahis.
We were obliged to Pandit Pant and
the Government for giving all that.
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What I am saying is nothing was done

by the Goa Vimochan Samittl against

the wishes of the Government, against

the wishes of the Congress. They did

their very best to fall in line with -
what the Prime Minister or the Home

Minister or the high-ups in the Gov-

ernment wanted to do. As a matter

of fact, I have got here......

8hrl Feroze Gandhi (Pratapgarh
Distt—West cum Rae Bareli Distt.—
East); When an important Member of
the House {s speaking, the Minister
in the Ministry of External Affairs is
not present. The Deputy Minister 1s
a1s0o not present and the load has been
thrown on our ©poor friend, Shri
Sadath Al{ Khan. I would suggest
that when an important Member 1s
speaking, somebody responsible should
be present, at least the Minister in the
Ministry of External AfTairs,—the
Prime Minister we can understand—
unless they can prove that they are
busy in the Council of States which
has got a lunch interval just now.

Mr. Chairman: Every day in the
House a complaint like this is made
and the Chair is unable to compel the
presence of any Minister here. It has
been sald so many times and there-
tore it is for the Ministers to see that
the wishes of the House are cumplied
with,

The Minister of Legal Affairs (Shri
Pataskar): I would like to point out
one thing, that it is of course not for
want of any desire to attach impor-
tance to the discussion of this subject,
but this is rather lunch time and the
non, the Prime Minister left. I am
sitting here watching the proceedings.
Whatever Is sald will be duly conveyed
to him.

Mr. Chairman: The difficulty s this.
It is most probable that the hon. the
Prime Minister may be busy with
more important work also, apart from
its being lunch time. At the same
time, the Members of the House do not
know what other Ministers are officiat-
ing for him and taking notes.



14261 Motion re

Shri Pataskar: I am sitting here
and watching the proceedings and the
Parliamentary Secretary is taking
notens.

Sardsr A. 8. Sagial (Bilaspur): HMe
can give his legal opinion on that.

Shri Algu Ral Shastri
Distt.—East cum Ballia Distt. —West):
There 15 collective responsibility and
the Minister is sitting here.

The Parliamentary Secretary to the
Minister of External Affairs (Shri
Sadath All Khan): I may assure the
Members here that I have been taking
down copious notes and all these notes
will be presented to the Prime Minis-
ter when he comes here.

Shri Joachim Alva: May I also point
out something very, very important?
‘When the External Affairs- Ministry's
estimates were debated in this House
on the last occasion there wag not
even a Chowkidar present in the Offi-
cial Gallery, and when the Defence
Ministry's affairs are discussed, all the
Secretaries are present throughout the
debate. This is the scant attention
which the External Aflairs Ministry
pays to this House.

Shri Sadath Ali Khan: The officers
of the Ministry have other things to
do.

Shri Feroze Gandhi: The hon.
Parliamentary Secretary has just told
us that he is present. We are very
grateful for his presence because
otherwise we do not know what we
would have done, but if even now
you can send word to the Minister in
the Ministry of External Affairs or
the Deputy Minister to be present, we
shall be very much obliged.

Shri S8adath Alf Khan: The Deputy-

Minister will be here in a few minutes

Bhrl Gadgil (Poona Central): Such
a situation has arisen several times,
to no effect. Let Shri Chatterjee con-
tinue,

(Azamgarh
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2 P.M.

Mr. Chairman: I hope the hon. Mem-
ber will continue. But the desire of
the House must be conveyed to the
Prime Minister and the other Minis-
ters. It is quite true that the Parlia.
mentary Secretary to the Minister of
External Affairs is taking down notes.
But at the same time, without in any
manner not appreciating his taking
notes, it is quite another thing for
any of the Ministers to be present
here and his take notes, We do not
know what the notes are. We want
that when a matter like this is being
discussed, some of the Ministers
should be in the House to get impress-
ed with what is being said here,

Shri Pataskar: I would like to draw
your attention to one fact, which I
think hon. Members have not probably
taken note of, and that is that I am
here. As I sald in the beginning, the
Parliamentary Secretary is also taking
down notes. In this case, probably
if the Minister in the Ministry of
External Affairs were present, it would
be a different matter., Of course, I
quite understand that there should be
some responsible Minister present
here to convey whatever discussion
takes place. But I do not know why
only a particular Minister should be
present here. Whatever notes are
taken down will be conveyed to the
Minister concerned.

Mr, Chairman: Ordinarily, it 1is
quite right, that one of the Cabinet
Ministers should be here.

Shri Pataskar: But in this cnse.,
there is one such Minister here.

Mr. Chairman: When a Minister is
here, there can be no objection, for
other ‘Ministers may have other work
to attend to, for other work also has
to be attended to. So, it is enough if
one of the Minister is here. But the
House does not know whether the
Minister of Legal Affairs is officiating
for any of the Ministers in charge.
That is a point which must be made
clear. If a Minister in charge is not
able to be present, then he must at
least inform the House that such and
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such Minister has been asked to offi-
clate for him.

Shrl Feroze Gandhl: The Minister
of Legal Affairs has not been taking

any notes. I have been watching him
all along.

Mr. Chairman; Order, order.

Shri Pataskar: I am afraid the
matter Is being treated rather lightly.
80 far as the present arrangements
are concerned, there is the Parliamen-
tary Secretary to the Minister of Ex-
ternal Affairs sitting here—at least
there was one before, but there are
two now—and taking down notes con-
sistently; he has taken notes even
when the Prime Minister was here.
That is why I thought I need not
unnecessary take notes twice.

Mr. Chairman: At the same time,
the hon. Minister might be taking
down mental notes. Who can say that
he is not taking down mental notes?

Shrl Pataskar: Evidently I am here,

and 1 shall convey whatever points
are raised.

Mr, Chairman: The presence of the
hon. Minister is evident. There is no
doubt that the hon. Minister repre-
sents the Cabinet here. So, there can.
not be any legal objection that no
Minister is present. The hon. Parlia-
mentary Secretary is also here and
taking down notes. So, there can be
no objection on that score also. But
at the same time, it Is quite desirable
that when a discussion llke this takes
place, some of the Ministers responsi.
ble for External Affairs should be
here. It 1s but fair that they should
be here.

Shrl V. G. Deshpande: I am afrald
these interruptiong are being made in
order to interrupt the speech of the

hon. Member Bhri N. C. Chatterjee.
(Interruptions).

Mr. Chairman: Order, order. Let us
proceed with the debate now.

Shri N. C. Chatterjee: T am obliged
%o my hon. friend Shri Feroze Gandhi
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for emphasising the desirability that
some responsible Minister should be
here. But I hope the hon. Minister of
Legal Affairs will not merely take
mental notes, but would kindly take
some physical notes also. The first
physical note that I want the hon.
Minister to take is this. On the 21st
of June—kindly put it down......

Shri 8. 8. More (Sholapur): Is this
a class room?

Shri Pataskar: This is going on in a
very light way. I do not appreciate
it. L ]

Mr. Chairman: This is not fair. The
use of such language in the light
manner is not right.

8hri N. C. Chatterjee: I stand cor-
rected.

Mr. Chairman: This is the Parlia-
ment of India, and we must keep
dignity in the House.

S8hri N. C. Chatterjee:
proceed with great dignity.

Shri Pataskar: I think the Chair
should look to the dignity of the Gov-
ernment as well. An hon. Member

should not dictate and say, take down
notes.

-

+"Shri N. C. Chatterjee: On the 21st
of June 1855, Shriman Narayan—no
longer Apgarwal—Congress General
Secretary, issued a public statement
calling upon Congressmen to take
+active interest in the Goan movement.

I shall

, 'Therein, he said: “I am asking you
to remember two speeches, one by
Pandit Nehru which he delivered on
the 4th June....” I am quoting that

' portion of the circular:

« “Pandit Nehru spoke on the #4th
June as follows:

7T concede the right of Indians

to go to Goa as satyagrahis, be-

cause it is an undisputed fact that
oa is part of India’.”

. Therefore, Pandit Nehru knew
exactly in Poona what the Goa Vimo-
chan Samiti was doing and what was
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being done, And there he sic- And
said that it is the rig-ts—it cannot be
to go to ¥y Portugal or anybody
<¥E'in the world—that Goa is a part
of India, What has happened since
the 4th of June till today? What hap-
pened on the 3rd September when you
declared that Indians have forfeited
the right to go to Goa as satyagrahis?
What has happened? This is not the
right given by Pandit Nehru. This is
not the right given by the Parliament
of India. This is not the right given
by any Government or Treasury Ben-
ches. Thig is the God-given, inalien-
able right which Mahaima Gandhi,
whose name you take everyday, had
declared to be the right of every man
and woman, to fight against injustice,
inequity, oppression; it is an inalien-
able and God-given right. What
right has the All India Congress Com-
mittee, or for that matter, this Gov-
ernment of India, to deprive any
Indian of + this God-given, inalien-
able right?
Then Shri Shriman Narayan added:

“The Congress President, Mr,
Dhebar, has also declared in a
recent statement that the Indian
National Congress cannot accept
the right of the Portuguese Gov-
ernment to deal with Indians as

aggressors......

Because they were not aggressors;
they were defenders. Shri Dhebar
was right. On the 4th of June, Shri
Shriman Narayan, Congress General
Secretary, made this appeal to Cong-
ressmen. Appeal for what? Appeal
to come forward and join the satya-
graha. Appeal to come forward and
intensify the momentum of this move-
ment. And, therefore, all parties were
united. On the 15th ‘of August, the
great, historic Red Fort speech—from
the ramparts of Lal Kila—of the
Prime Minister was delivered. He
gave his mubarak; he gave his good
wishes,

Shrimati Sucheta Kripalani: The
Deputy Minister has coms.
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going to happen, on what scale it was »

He said they are suffering without
expecting any armed aid. He paid
his tribute to them on the 16th
August—when I'was not here, Parlia-
ment paid a great tribute. The rrume
Minister made a great speech paying
homage to those who had laid aow..
their lives, who had sacrificed
their lives for India's honour and for
emancipation of Goa. He said that the
Portuguese Government's action was
brutal and uncivilised.

Mr. Chairman: The he
time is up. ol

Shri N. C. Chntterjoe:in portion of
my time has been taken up by inter-
ruptions. You will kindly allow me
that time.

Shri Algu Ral Shastri: Let-him have
more time.

Shri N. C. Chatterjes: On the 2lst
August, the Sitapur speech of Pandit
Nehru was delivered. In that speech,
he: declared that it is not merely the
right of every Indian, but it is the
duty of every Indian—I am reading
that speech—

“It is the right of an individual
and or groups to perform satya-
graha."

What I am pointing out is this. On
the 21st of August, after the satya-
graha had been committed—call it

. Member's

. group-scale or whatever scale you

like—knowing full well what has been
done, the Prime Minister gave his
blessings, paid his tribute, Parliament
paid its tribute. But what had hap-
pened after that? On the 23rd August,
two days after the Prime Minister's
speech—I have got the letter in my
hand—some Members of Parliament
communicatad. to the Goa Vimochan
Samiti their desire to offer satyagraha,
after the Prime Minister's speech
from the Red Fort ramparts, after the
Prime Minister's speech in Parlia-
ment of India, after the Prime
Minister's Sitapur speech, they thought
it wag their duty, in response to
the demand the Congress BSecretary
made in the circular, to come forward,
and Shri Nijalingappa, who joined
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—atttrfanda Tirtna, wa _
mission to offer satyagraha in G
That fact was communicated to the
Goa Vimochan Samiti. @ What had
happened after that date that you
changed your policy? Is it not a
reversal of policy? You say on the
4th June that it is the right of every
Indian, you say on the 21st August
that it is the duty of every Indian to
offer Satyagrahia,” you repeatedly
declared that nobody can’ dispute this
fact, Your Congress President says
that it is not only the undisputed right,
but the Congress will never accept the
right of the Portuguese Government
to deal with Indian citizens as aggres-
sors. After that you declare that you
shall not allow any satyagraha, indi-
vidual or group. Is that not a rever-
sal of your policy?

What are you afraid of? It is this.
1 am very sorry to make this allega-
tion. But there is a feeling in the
country that possibly the Congress
SBecretary's circular did not have the
adequate response which was expect-
ed of Congressmen; therefore as the
Congressmen thought that the initia-
tive was going into the hands of the
opposition parties, they did not like
this. Naturally, nobody would like to
lay down his life and suffer immola-
tion at the hands of the Portuguese
barbarians.

But what is this brake? If you put
this brake when the car has gained
momentum, when it is running at
sixty miles speed and when the whole
country is behind the movement, what
happens? You will not merely
damage the car but also throw the
driver out of the car; you imperil his
life. What has happened today is
that you have not merely killed the
Indian movement. By this unilateral
action which you have taken without
consultation and without taking any-
body into confldence, without sending
for the Goa All Parties Committee,
without even asking Jhede and Tilak
of the Goa Vimochan Samiti who
have done s0 much for this liberation
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nt, you have put this brake.
m:f:.i.“::. theyeﬂect of that? By putting
merely in Inmwm bave completely
have demoralised the=Tagnt not
people inside Goa. They feel iR,
they have been completely let down,
that they have been sacrificed by the
Indian people and the Indian Govern-
ment.

The Prime Minister is not here, but
1 hope the hon. the Deputy Minister
will take note of it. Here is a very
interesting article by Dr. Krishnalal
Shridharani which was published in
the Amrita Bazar Patrika of the 12th
September 1955. He is not a Hindu
Mahasabha man, not a soclalist, not a
communist. He has made a spirited
appeal to Pandit Nehru. He has point-
ed out that the Nehru regime came
to power through the prowess of satya-
graha, and therefore for him to say
today that satyagraha is not all right
or that satyagraha should not be
allowed is something antagonistic to
the basic stand of his life and the
achievements of Mahatma Gandhi.
He says:

“For the Prime Minister to say that
we have had no experience of inter-
national satyagraha, and then to ban
its first use in connection with Goa,
is like begging the question. You
cannot have an experience unless an
experiment is allowed. India has
special obligation not only to allow
such an experiment but to encourage
it."

Then he says:

“The Government of Indla is not
just any other Government when it
comes to satyagraha. It is a Govern-
ment made possible by gatyagraha. To
brush aside the question of interna-
tional satyagraha as academic is some-
thing like denouncing an obligation.”

If I remember aright—the hon.
Minister will correct me if I am wrong
—did not Gandhiii sav that Poland’s
resistance to Hitler's aggreasion was
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nothing but satyagraha? Did he not
support the Government of Pandit
Nehru when the Indian Army mar-
ched into Kashmir in order to throw
out the Pakistani aggressors? Was
that not just and proper? Did he not
give his blessings to Netaji Subhas
Chandra Bose when he went to see
him in the year 1940 at Wardha and
unfolded his plan of direct, violent,
armed action against the British
imperialists from outside India? Did
not Mahatma Gandhi say, “Subhas,
that is not my way, but if you succeed,
I will be the first man to welcome you
when you come back”? Did he not
say that? Is not that the same kind
of moral stand which he took and
which he applied? Is that the stand
which Pandit Nehru is taking today?
What right has the Government or the
Congress Committee to deprive the
people of their God-given, inalienable
birth-right to offer satyagraha?

The Goan National Congress have
been doing their best to fall in line.
Nobody wants to sacriflice his life for
the fun of it. They realise that as
things stand, the Government of India
cannot take police action or military
action and that Salazar's obduracy,
stupidity and arrogance would make
negotiation impossible. Therefore
they offer satyagraha. Is it fair, is it
just to take away that weapon?

If Sardar Patel had been alive things
would have been different. Hyder-
bad's arrogance and villainy were
completely liquidated because the
Iron Man of India was here. Pandit
Nshru is to-day surrounded by men
who have developed cold feet, who
have not the guts, who have not got
the courage of Sardar Patel. If he had
been alive things would have been
different. He would have liquidated
this and laughed at Portugal and the
‘civilised world". Wherever I went,
France or Germany or England or
other places, they asked, “You cannot
deal with Portugal? After all, they
know how to run away from the bat-
tlefield. Are you really seriously
contemplating all this action? Do
you think there will be a third Wotld
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War if the Indian Army marched into
Goa? Neither Mr, Eisenhower nor Mr.
Eden would be such a mad person
as to order the American Army or
the British Army into action.” I do
not think that they would take any
military action for a seventh rate or
decadent power and would do any-
thing like that. I think that what we
are saying is quite correct but, in any
event, it would not be fair to ban
individual satyagraha and deprive
Indians of that right which Pandit
Nehiu had recognised, Shri Dhebar
had recognised, which the Congress
had recognised and which the Secre-
tary wanted to be implemented by
congressmen. It is something which
has not only been a reversal of policy
but something derogatory of India's
honour, India's respect and India's
prestige.

Shri Gadgil: I have been greatly
impressed by the earnestness of my
friend Shri Asoka Mehta, although
his eloquence has not carried me away.
I have equally a great admiration for
the way in which the Communist
leader presented his point of wview.
So far as the forensic skill of Shri
Chatterjee is concerned, all I say is
that his foresightedness should be
equal to his forensic skill

This is a question on which there
is some agreement and some differ-
ence,. What I would like to say is,
to borrow the phraseology of my
friend Shri Asoka Mehta, extend the
area of agreement and reduce the
area of disagreement as much as pos-
sible. The agreement is on the point
that this is a national question and it
should be handled as such. With this
in view, I would appeal to the Mem-
bers not only of the Congress Party
but also of other parties that in arriving
at any particular line of action or a
way out of the present situation, no
party should allow considerations of
prestige, so to say, to outwelgh consi-
derations of national interests. I do
not want to say much about what
Shri Chatterjee has quoted datewise
about the announcement made by the
Congress Secretary or the substance
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[Shri Gadgil)

of speeches made by the Prime Minis-
ter. Evidently, he has said that it is
the right of an Indian citizen to march
into Goa because Goa is India, histo-
rically, culturally and ethnologically.
Not only that; but, he has said that
existence of Portuguese rule in Goa is
an interference with our own inde-
pendence. In other words, it is a
continuing wrong. Every day there is
a fresh cause of action sind the sooner
the whole thing is liquidated the bet.
ter. What I feel is that these matters
must be considered very dispassionate-
ly and we must not be swayed by
what has happened immediately after
the 15th August or preceding that.
Let us not be carried away by what
the police officers at Belgaum may
have done a day or two before. It is
a matter for regret if it is a fact.

Dr. Lanka Sundaram: Why do you
not get them punished?

Bhri Gadgil: 1 am sure that due
notice will be taken of the same.

Similarly, we must not be carried
away, when we asseas the situation as
it develops, and when we consider
what will be our future line of policy,
by what happened in Bombay, whether
it was due to over-enthusiasm on the
part of the crowd or due to tactless
handling by certain authorities. These
are considerations which should not
weigh with us when we have to decide

our future policy in the highest interest
of the country.

I would go a step further. Logic is
a process and not a product, and,
therefore, the test of the decision is
not whether it is logical or it is rigid-
ly consistent or whether it has doct-
rinaire correctness. My only test is
whether the decision taken is in the
highest interest of the country and
whether the decision is consistent by
and large with the national ideals
which we have preached so long and
have attempted to practise, and whe-
ther the decision is consistent with
our approach to the solution of nation-
al problems. These are the broad
tests by which we must eonsider any
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particular decision. There is a grie-
vance, I could see from all the speeches
delivered from this side of the House,
(pointing to the opposition) that they
have not been consulted. I am sure
the hon. Prime Minister will answer
it, but I put it in a very humble way.
Assume that the decision was taken
without any reference to leaders of
other parties. Will they put their
particular senser of self-importance,
very legitimate self-importance, over
the consideration of national interests?

Shri N, C. Chatterjee: May I correct
his impression? It is not at all a
question of self-importance. We want-
ed data; we wanted facts; we wanted
cogent reasons; we wanted to have a
discussion round the table so as to
understand the difficulties in the way
of Government.

Shri Gadgil: I have thoroughly ap-
preciated it and I pose the question
exactly in that context. It is not for
me to say what I have been doing in
this connection. What I am saying
now is not for the first time; I have
made that appeal in the informal
meeting of the A.LC.C. and I am glad
to inform this hon. House that my
suggestion was by and large accepted
by the mover of the resolution, Dr.
B. C. Roy, a friend of Shri Chatterjee,
and was also gemerally accepted by
the hon. Prime Minister himself. But
the fact remains that the decision has
been taken and we have to face a
certain situation. When satyagraha
started in 1854, it was started not on
the basis of All party affair. Gradual-
ly, the Government's attitude became
clearer and more sympathetic, and in
April or May of this year, the All Goa
Vimochan Samiti came into existence,
where the decision in the initial stages
was a decision of some party and not
of all the parties. But later on it be-
came a decision of all the parties.
May I, on the analogy of the same,
request my hon. friends here that this
decision may be the decision of the
Congress Party in the initial stage?
We request you to consider whether
in the highest interest of our country
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we should not exhaust every possible
means of coming together and reduc-
ing our misunderstandings to a mini-
mum, if not further.

My humble view is that it is true
that the Government's attitude was
sympathetic. That only shows that
Government is fully responsive to
what is happening in the public mind.
If this is the background, if this is
what the Government has done so far,
why is it that you are immediately
concluding that because the Govern.
ment has taken a particular decision,
it is completely against popular inte-
rests. All I humbly suggest is this:
you must not view this in that way.
If you so like, doubt the wisdom of
this particular decision but do not
doubt the sincerity of those who have
taken this decision just as I do not
doubt the sincerity and earnestness
with which you have put your points
of view today. I am sure that it will
go to clear the air considerably.

Shri Algu Rai Shastri: But I doubt
the wisdom.

Shri Gadgil: One of my friends here
has said something about the character
of satyagraha. I am sorry that he does
not know what has happened on the
15th of August. Before the 15th of
August, from the month of April upto
that date, nearly 1100 satyagrahis
offered satyagraha and about 87 were
Congressmen. There was no complaint
of any violence or anything done which
would have brought discredit to the
principle of non-violent satyagraha.
What happened on the 15th of August
is equally a matter of pride for me
and should be a matter of pride for
every Indian who has faith in satya-
graha. The organisation put up, the
methods followed, the disbursement
of the satyagrahis and the way in
which they behaved in the most pro-
voking circumstances are a tribute to
the fact that they have fairly imbibed
the spirit of satyagraha. If anybody
says that what these 3120 people did
on the 15th of August was responsible
for what has happened on the 16th
of August somewhere else, I should
say In all humility that you are belit-

17 SEPTEMBER 1955 International Situation 14374

tling the sacrifices that they have
made. Therefore, I say that this is a
question which we must consider in a
dispassionate manner. If our Prime
Minister has contributed so much to
the solution of many an international
problem and when we are all proud
of it, why can we not imagine for a
minute that he will certainly have
the capacity and the opportunity to
solve this problem of Goa similarly.
The policy of peaceful approach which
has been laid down for years had
given us some good dividends in the
matter of French possessions in India
Why should we say that because it has
not given us immediate results so far
as Portugal is concerned, we should
discard it. No. As you say Govern-
ment was sympatheticc. The Prime
Minister also agreed that it was a mat-
ter of right for every Indian or group-
of Indians to go there. If he has taken.
a decision which is different from the:
normal trend which developed from.
May to August, you must credit him:
that he must have very very strong.
reasons to do so.

An Hon. Member: What are they)

Shri Gadgil: It is possible ,5¢ thoge
reasons are of a charact®, that any
public expression of tb’, zame may
not be in the best interests of the
coun%ry. There ar, occasions when
certain vaguenes; i in the highest
interest of flns)) clarity, There are
occasions Wh/en in order to understand
better, on® need not express in words.
There are occasions when something,
if left unstated, becomes more lucid.

Now, somebody asked: what are the
items of economic sanctions, this, that
and the other? All I can say is that
it will be poor strategy for any Gov-
ernment to say that they are going
to march their armies this way and
that way and give a perfect blue-print
for the benefit of their enemies. That
is not a right policy. 1 most respect-
fully again suggest this. Just as the
:]nitiative was taken by other parties
in starting satyagraha and the Cong-
ress came later on and it became
all-party affair, I again suggest

Es
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[Shri Gadgil]
the initiative of this particular deci-
sion is taken by the Congress and all
of you might join and make it a na-
tional decision.

Now, I fully realise the point of
security raised by Shri Asoka Mehta.
We have by closing the frontier, with
all its implications, put Portugal out
of, so to say, the ring of our friend-
ship. Now we can just imagine what
it means to us in any critical position
—God may not bring that moment—
but if some such situation arises, Goa
will be necessary for us from the point
of view of ‘security.

Some days ago Dr. Salazar made
a speech and he analysed in his
own way and said: it is not neces-
sary for economic benefit of India,
not necessary for the security of
India, this that and the other.
Now, in view of what has hap-
pened and in view of certain
other powers taking suspicious inte-
rest in Portuguese Goa I think—I am
sure the Government of India must be
quite alive to that—the Goa problem
cannot be delayed beyond a certain
point of time, because it has now a
significance, from the view-point of
security of this country. I am there-
fore requesting the members of the
Opposition parties: do not feel let
down, or do not feel aggrieved that
you have not been consulted befare
the decision was taken by the Gov-
ernment of India, but do join, and let
the whole world know that so far
as the Goa question is concerned,
not only In the matter of ultimate
objective, but even in the matter of
method, the entire country is behind
the Government, behind the Prime
Minister

Now, imagine what will happen if
the Goa Vimochan Samiti and friends
of that committee take a decision
to continue the satyagraha. Some-
thing will go wrong; Government
will certainly act in a manner which
it feels absolutely necessary, but the
attention of the Government will be
diverted and dedinitely in so far as
the world is concerned, those who

Motion re
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are already there to take advantage
of any rift that is possible on ths
question of Goa will certainly make
capital of it.

Now consider which situation is
better. Even assuming this decision
is not to your liking, in the interest
of the country you accept it, although
it is not to your liking, and you give
a chance to the Government to deal
with the problem till such time when
you can honestly say that this policy
of the Government has failed, failed
completely. But till then you owe
it to yourself, you owe it to the
country, you owe it to the martyrs
who have laid down their lives, that
sufficient time must be given to the
Government. It will not be letting
down those who have gone ahead,
those who are rotting in the prisons,
or who are dead and gone. Just as
when Gandhiji was asked what he
would do while settling affairs with
the British Government he said that
betore he finally decided, the corpses
of Bhagat Singh and Raj Guru
be there, so I am sure, whatever
Government may be in power, who-
soever may be the Prime Minister,
the fact will remain that the sacri-
fices of those who gave their lives
on the 15th of August will not permit
that Government or that Prime
Minister to arrive at a settlement
which will be less even by a
grain than the full settlement
everyone of us has in view. They
will be remembered and requited.
Nothing will be forgiven and nothing
will be forgotten. And if the 15th
of August incident has done anything
it has put the Goa problem by and
large before the whole world and it
has given spiritual strength to the
Government, to the people, and
once more I thought we have
recaught that spiritual urge which
was s0 much in evidence in the 1942
movement and earlier movements of
aon-co-operation. People were say-
ing that after independence every-
body is after money, ministership,
parliamentary membership and mem-
bership of this committee and that
committee.  But I am glad to find
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are so many people who

t::tioﬂ? r:ny thought or without ﬁ
reference to self-interest, are capa chl
of showing so much sacrifice, 50 m":nl,
patriotism. This is my real cap R~
not the capital that my friend ik
C. D. Deshmukh may F;’ther'— ui
this is the capital, the spiritual caP;
‘nl. wehich guarantees the P:OE"“ 0.

thereform  Vesroughout. .=

M--.vers of the opposition parties

just to watch the situation and decide

whether it would be good to take

that attitude in the highest interest of

the country, however much they may

not like the decision. Follow the

Prime Minister; but keep your pow-

der dry follow the Government; give

them some time, reasonable time,

and show the world that

absolutely united.

One thing I am certain. The deci-
sion was taken not because of any
femr. This decision was taken be-
cause we are conscious of our

strength.
Dr. Lanka Sundaram: Of what?

Shri Gadgil: Strength of that very
weapon of satyagraha to which, for
the first time, Mr. Chatterjee paid
such tribute. So, we are conscious
of the strength of the weapon of
satyagraha. My hon. friend Shri
Asoka Mehta analysed the position
saying this is not possible, that is not
possible, and he came to the conclusion
that satyagraha was the only way. I
agree with him. But when that step
should be taken, you must leave it
to Government—as we often say we
must leave something to the man on
the spot. Therefore, whether in
this particular context of circums-
tances, satyagraha should be allowed
to be continued or there should be
a stop for the time being, should be
left to be decided by Government.
We only mark time: we stop for a
while so that we may march with
greater stremgth, when the proper
time comes. We are waiting for that
proper time. We will succeed here,
as the policy of Government has suc-
ceeded in the matter of French posses-
sions.

you are’
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is a challenge to the whole
wg;r Other nations utilised India's
good offices when they wanted their
chestnuts to be taken out.ut t.he fire.
Here is a test of their sincerity for
world peace; here is a ‘aest‘ of thelr
sincerity that they are against colo-
nialism and they are for democracy

e they fail, if they fail
bl e nT40VINg stie Gua prob-

lem, the consequences will not be

- limited to Goa, but they will assume

a farreaching character and 1 am
certain that every country in the
world will have to regret. It is in
their own interest, it is in the highest
interest of the world peace, that they
should come to the help of India
and help her in solving this import-
ant problem satisfactorily.

Meanwhile this is the situation and
it you take any other decision, that
decision will create problems of law
and order here and there and politi-
cal stresses and rains. I am sure
that in calmer moments and with the
political acumen and judgment with
which I credit my friends here, they
will come to the right conclusion,
that whatever be their personal er
party feelings, they have risen to
the occasion and they have said: all
right, we suspend it and we reserve
the right to review it when the pro-
per time comes.

Bhri H. N. Mukerjee (Calcutta \_.
North-East): I have spoken often
enough in this House on foreign
affairs and I have been very often
critical of the policy of the Govern;
ment of our country. Sometimes,
perhaps, I have been denunciatory,—
whether picturesquely so, or other-
wise, I do not know, and I care less—
but I feel that on this occasion parti-
cipating in this debata a little sud-
denly, I must concess I have a sense
of shame in regard to the policy of
the Government of my country.

Shri Alagu Ral Bhastrl: It is un-
fortunate that you should have that
feeling.

Shri H. N. Mukerjee: 1 do not
think I ever used that particular
word when I have discussed the
foreign policy. I think sometimes I,
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have offered bouquets to the Prime
Minister and I am very sensible of
the great work which he has done as
far as international affairs are con-
cerned. But, today our minds and
hearts are overwhelmed by one
thought and that;,ﬁ_u— bﬂ.,hf with
Pegnard e e DProbiem ®a  Thas
is why, Sir, like almost every speakar
in today's debate I shall confine myself
to the problem of Goa.

It is not necessary for me to go
into any chronological details in re-
gard to the Government's attitude a
few months ago or a few weeks ago
and the attitude of the Govern-
ment which we have seen dege-
nerating from day to day from
the 15th of August. My friend Shri
Gadgil—who has unfortunately gone
away after having made his oration
—said: “We are all proud of what
happened on the 15th of August.”
It is a matter which to me is a mys-
tery, that it was exactly from after
the 15th of August that the Prime
Minister's tone changed. The con-
tents of his statements in the House
proved to be something of which 1
am ashamed.

Shri N. C. Chatterjee has said the.
on the 15th of August, the Prime
Minister on the ramparts of Red
Fort gave his mubarak bad, greet-
ings and Godspeed to the satyagra-
his. He said, of course, certain other
things which to our way of thinking
were extremely undesirable, but he
*gave his mubarak bad—there is no
doubt about it—and wished God-
speed to the satyagrahis.

Today he comes and says—and there
have been certain other statements,
where also the Government and the
ruling party have tried to make it
clear—that he has always disapprov-
ed of mass satyagraha, I quite under-
stand the Prime Minister of my coun-
try on National Day giving his greet-
ings and wishing Godspeed to the
.satyagrahis who were going on a mass
.sutyagraha. He knew all about it. He
gave his mubarak bad. Why did he
,do 80? He did so because, after all
;unlike me—] must confess that I am
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not a man of the people, but he is—
he is a man of the people and possi-
b_l:r he responded to what was in the
air of the country, He offered mubarak
bad to all those people who were going
on mass satyagraha. On the 17th of
August he came to this Housgugry
beyond w.Austaternent, I w1 con-
trolled myselt and for that 1 a5 up-
braided by many people in this House
as well as outside, He gave a state-
ment. He and I, know how to use the
English language. He gave certain

_figures. I am sorry I have not got the

statement here, He sald, so many peo-
ple entered Goa on the 15th of August,
so many came back; 12 people were
missing or something of that sort.
That expression “came back” from the
Prime Minister, I could never imagina.
I told some of my friends in the lobby
that I could never imagine the Prime
Minister using that language. Our
dead were brought back; they did not
come back, The Prime Minister with
a superb mastery of the English langu-
age chose to say “they came back”.

If T had something to do with the
Portuguese Government I would
jump at the opportunity of wusing
that statement. It was as if we had
a holiday, we had an excursion when
our people went to Goa and came
back and only 12 did not come back.
That was the attitude which he
showed by that statement. I do not
have that statement but I remember,
as true as ] am speaking now-—-you
can refer to that document—he said
“so many people came back”. I do
not understand the Prime Minster
saying that. I have respect for 'sen-
sitivity, I still have a great deal of
respect as far as his semsitivity to
things that carry value in life are
concerned, but I do not understand
why this could happen. Why did
it happen? Why did certain changes
occur? Shri N. C. Chatterjee has
argued this question and he has
given chronological references. Why
did these things happen? He has
said in this House that the continua-
tion of these Portuguese settlamants
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in India, these Portuguese territories
in India is an attack on the political
system of this country, an affront on
the political system of this country.
I have no time, no inclination, to
refer to my notes. We have a certain
very important person, who is our
roving Ambassador. He went to
Bombay and made a speech. I am
quoting from his statement on the
gth September when he said—that
we should not talk in loose political
terms and that the Goa problem was
something which was absolutely a
problem in regard to international
diplomacy. “Goa is part of the
Indian mainland, but not a part of
the Indian political system.” This
is a new kind of vocabulary, a new
kind of language, which Government
has begun to use. Even the Prime

Minister has begun to use this kind

of language. Ome day the continua-
tion of the Portuguese territories
in Indian soil is an affront to the
political system,—perhaps he said
“attack”; “affront” may be my syno-
nym for attack—and later he says,
“Geographically Goa is part of India;
but politically not.” Mr Asocka Mehta
said, “we knew very well all about
it” We need not be told that Goa
is not part of the Indian Union. We
know that very well. But what was
the point in saying so long that the
continuation of these Portuguese pos-

sessions was an affront to the politi-

cal system of India and what was
the point in making so many pro-
tests to the Portuguese Government?
T have here sheaves of questions
asked in this House. Once during
the last session. the Prime Minister
was not here and the Home Minister,
Pandit Pant was answering questions
on Goa. I asked him a specific ques-
tion, “what are the international
complications which you have in
mind, as far as the solution of this
problem is concerned?” He was tel-
ling us of fairly big things they wera
going to do. The Prime Minister had
often enough given answers on Goa
which made us thump the table.

We did so. because we apvreciated
what he said. When I asked Pandit
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Pant that question, he said: ‘It is a
very hypothetical matter.” It is not
a very hypothetical matter; it is a
very pertinent matter and that s our
charge against the Government today;
and that is why I want the Prime
Minister to tell us categorically—he
has already told us, but I want him
to explain it, becauseé it Is inexpli-
cable as far as our understanding is
concerned—that we made a decision
really and truly and entirely on our-
own Initlative. We want to know
whv after the 15th Aurust the Prime
‘Minister decided to tell the countrv's
peonle that they had been behaving
badly and that thev must change
their minds altorether and ewvery-
thing must be left to Government. I
would ke to know whether hehind
this there was not forelen influence.
and not particularly influence of
Britain, I may show him: I have v~
got the numbers of certain Wast .
Bengal State Transvort buses which
were nut at the disposal of the Bri-
tish Gurkhas who have their ofce
in Calcutta; they were transmorting
Gurkhas to Malava from Calcutta
and these West Bengal Government
buses were put at their disnnsal
There in Bombay, Mr. Morarji Desai
savs that the transport svstem of the
State will not be permitted to be
utilised for the satvagrahis who are
going to Goa.

S8hri N. C. Chatterjee: Fven if you
are willing to pay.

Shrl H. N. Mukerjee: Perhana the
British Gurkhas may have a lot of
monev and possibly thevy paid for-it.
But T do not want to make much of
a point of this. I do not know the
real international position legally
speaking, but there are some good
lawyers in this House. I find from
the proceedings of the other House
that a question was asked by a Mem-
ber and the Prime Minister did not
in his reply refer to that auestion
at all. It was a woman Member and
she sald that when Sir Stafford Crip-
ps was here at a Press Conference a
questidn was asked “whether there
is an arrangement between Britain
and Portugal that when the British -
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Government considers that an emer-
gent situation has-arisen in the Portu-
guese territories in this country, then
the Indian Government can take pos-
session of those Portuguese terri-
tories."

Then, it seems, according to what
the statement purports to say, the
answer was that it will be for the
Indian Government to decide what
the Indian Government does. In-
ternationally speaking, we have
inherited whatever treaties and other
arrangements were entered into on
behalf of India, as rulers of India, by
tha British Government, I want to
know what are those treaties. I want
to know if there is any treaty bet-
ween Britain and Portugal which
binds us in some way, which perhaps
should not be revealed. Anyhow,
we want to know today whether we
are bound by those treaties. I have
heard the Prime Minister say, I do
not care for those 16th century trea-
ties and so on and so forth. But, )
do want a categorical assurance that
we are not bound by any Anglo-
Portuguese treaty in regard to India's
maintenance of the inviolability of
these Portuguese possessions. I want
also to know,—I repeat that question
asked in the other House,—if under
the British system it was open to the
British Indian Government of those
days, on an occasion of emergency,
to grab or get hold of Portuguese
possessions in this country, surely it
is open to us to do so. Why shan't
we do so? Shall we disturb the
peaceful atmosphere of our country?
Shall we bring about a context of
things which goes against our inter-
national policy of peace and negotia-
tion across the table? I say, No. It
does not go against that policy of
peace, because of what has happened.

What has happened? Our people
have gone in a body sometimes,
sometimes individually, in order to
practise satyagraha. The Prime
Minister has paid a tribute to their
superb courage. The Prime Minister,
however has sometimes made oblique
observations as to their being novices
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in satyagraha. Possibly he had a
fling at Opposition parties who have
not always accepted the so-called
philosophy of satyagraha. That is a
different matter. They have accepred
for the moment satyagraha which has
e tradition in our country and be-
cause of that tradition, is an active
force and an active weapon in our
hands. That is why our people took
resort to this satyagraha. They went.
What happened? Did one man or
one woman in the crowd of satya-
grahis budge an inch? Was there
any stampeding anywhere? Has any-
body, any of these foreign or Indian
or Portuguese reporters been able
to say that these satyagrahis behaved
badly? They never behaved badly.
They behaved superbly. On the 16th
and 17th August, the country res-
ponded to that nobility in the be-
haviour of the satyagrahis. What
did they get in return? They got
stones from the Government of India.
The Government of India chose on
the 16th and 17th to malign the peo-
ple of this country. The people had
risen in anger. In their anger, pos.
sibly they did a few things whigh
none of us would wish. We do not
want to damage legitimately held
foreign properties in this country,
especially foreign diplomatic pro-
perty. In their anger, our people
went beyond certain limits. As Shri
Asoka Mehta pointed out, the stu-
dents and others went in a procession
in Bombay and wanted that at least
some gesture of condolence, some
kind of homage to the martyrs of
Goa must be paid by the half-masting
of the National Flag. They do not
know the protocols and the rules in
regard to the National Flag as well
as the Prime Minister does. Are you
going to stand on protocols when the
mind and heart of the people is over-
whelmed by a tragedy, which tragedy
has injected a new nobility into their
heart? Are you going to restraln
and check that nobility and obliterate
it out of your people? Is this the
way in which you fight for peace? Is
this the way in which you fight for
freedom?
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So many facts and flgures have
been given about the way the Portu-
guese are behaving in this country.
We know how the N.AT.O. powers
are behaving. The Prime Minister
said today something about so many
foreign Ambassadors, Presidents and
Vice-Chancellors coming to this
country, including somebody from
Canada. Eighteen months ago the
Prime Minister of Canada—I expect
he is still there as the Prime Minister
of Canada—came to this country and
gave a certain interpretation of a
clause in the N.AT.O. treaty, which
he repudiated ms soon as he landed
home. These are the people who are
supposed to be our friends. These
N.A.T.O. people may have their own
schemes: who knows? That is why
the Prime Minister in his better mood
had said that the existence of these
Portuguese possessions is not only a
blot on the {fair face of India,
but it is an affront to the political
system of India. That affront was
sought to be removed by our people
by their own methods. The Prime
Minister says, you don't do that, you
only trust me. That is why Shri
Gadgil says, we must only .trust the
Prime Minister. We are prepared to
trust the Prime Minister. 1 have
faced obloquy, my party has faced
obloquy in some quarters by stand-
ing alongside the Prime Minister in
regard to certain aspects of interna-
tional policy. We are not ashamed
of doing so. We shall not hesitate to
do so. We are prepared to trust the
Prime Ministerr We are even pre-
pared to understand the Prime Minis-
ter it he had said after the 15th of
August, look here, I understand your
temper, I admire your nobility, but
you know there are certain difficulties,
don't go ahead, don't act preci-
pitately, suspend satyagraha, 1 am
doing certain things, in the meantime,
don't do anything wvery special. I
could have understood him, provided
that was accompanied by a very posi-
tive statement by the Prime Minis-
ter that he was going to take definite
steps, that he was going to give an
ultimatum to the Portuguese in this
eountry, that he was going to set a
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target date, and that he was going
to reserve to himself and his Gov-
ernment action of all sorts, including
police: action. I do not say here and
now you start police action. Nobody
wants that. Nobody suggests it. But
surely we have the right in the ecir-
cumstances which Portugal has im-
posed upon us to take recourse to
police action when our nationals are
treated so barbarously so much
against the canons of international
law and all civilised international
intercourse. That is why we wanted
from the Prime Minister categorical
assurances about what he was going
to do.

Shri Gadgil says: “We are a Gov-
ernment, and theredore we cannot tell
you what these economic sanctions
are going to be. I do not want a
detailed particularisation of the eco-
nomic or other sanctions which Pandit
Nehru might have in mind, but what
I want is that the Government should
come forward and tell our people
that their cause is the Government’s
cause, and this is not merely a senti-
mental effusion on the part of Gov-
ernment, but that Government is tak-
ing some very difinite and positive
steps and telling the Portuguese to
get out before a certain date, because
so far Government have been very
patient. The Prime Minister had
told us in the beginning: ‘“We are
prepared to tell the Portuguese—let
us have de facto control, de jure set-
tlement will ensue”. They said ‘No'.
Then we said: “De facto or de jure,
let all that be blowed for the time -
being. What we want iz discussion.”
Thety said: “To Hell with you We
do not propose to discuss anything
with you” After that, our people
went in. Government did not do a
thing. Government, on the contrary,
tried to stop them. The people went
in in pursuance of certain of their
rights. They were massacred, but-
chered, and certain steps were taken
againgt them that no international
law can possibly countenance. In
this state of things, it is certainly
open to our Government to say: *You
have behaved so badly, you have put
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yourself outside the pale of civilisa-
tion, and that is why, though we
have tolerated this blot on India so
long, we are not going to tolerate it
any longer.” That is why we wanted
definite, categorical, positive assu-
rances from the Prime Minister re-
garding the policy which he pursues.

We do not doubt his sincerity, or
Government's sincerity. Nobody has
a sincerometer., The Prime Minister
does not know what my sincerity is,
I do not know what his sincerity is.
I cannot measure his sincerity. But
it, is the result, the objective result
of what he does or what I do which
really matters, and from that point
of view, this stupendous movement
which has been started in this count-
ry has been stabbed in the back.
This movement has been sabotaged,
this movement has been discouraged
in such a fashion that our people
whose hearts had been raised to a
level of quality by which many felt
so exhilarated, are now demoralised.
They are now feeling that they have
been let down by our own Govern-
ment. In as far as the people of Goa
are concerned, they are facing a des-
tiny which is excruciating to eon-
template, and that is why 1 say un-
less Government comes forward with
very definite assurances of support
to the movement of the people—
Indians and Goans all being one, the
movement is of the totality of our
people—unless the Government
comes forward with positive state-
ments giving target dates, giving
ultimatums and so on and so forth,
this demoralisation shall go on, and
the people of Goa would feel that
they have been stabbed in the back,
that they have been let down by our
Government and a situation has been
created which is a matter of shame.
That shame we wish to see wiped of?,
and that is why even at this late
stage I am wishing, absolutely hop-
ing against hope, that something is
done.

Let it not be said against us that
we act in a huff, we give expression

. X
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=to sentiments, that we merely shout
from the house-tops, shout our lungs
out because we are emotionally dis-
turbed and that international politics
is something very highfalutin which
is not conducted merely on the basis
of emotional disturbances, But some-
times a period comes when emotions
are terribly important. Sometimes
twenty years are but as one day, and
then there come days which are the
concentrated essence of twenty years.
In the history of our country after
1847 a few days came which contain-
ed the essence of the patriotism of
our people. That essence is sought
to be nullified by Government action,
+ and that is why we want a revis:on

/o! that action. That is why we want
some kind of positive assurance from
Government which will give some
kind of satisfaction to our people who
are feeling absolutely hurt, who are
feeling absolutely down and out, and
who want, who demand of Govern-
ment, that something pught to be
done by Government which would ba
in tune with its responsivity to pub-

«lic opinion.
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sfrarerer & farerfy 8 1 fararoft & amgy
agrt, ifrrryr Tar, & fmror 33 @
o foe vt & &R W ) v w
w§ fe 3 o qEEwT a2, iR @
i gy frar ot ag wgr o S gem )

3 P.M.

g% apefia wew : areET ag gt
¥ ww g ?

st e T et w9 A,
fear w1 cfogre ofgg @t s&F wow
og frder | I wwerw @t ®Y g
qT, TR A AE & T wH I
s§7 ¥ qU fear | o S daw @R
TR W § IO g g § fe
w @i § ave o 3% o ur s
oY & 3@ T NGH WX TG | TX W
wifr o FTawy | 3 v aoefa
aff weT g%y | e s & feg
T W @AY qFdT §, AT wge e
qgar § WX AR A qfomE W
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[=fr wray < aeAt]
e e § | W g¥ ag e e
fs wc 3y sufeee SR S
wr o .Iaw wr qfom g
¥ &5 W 1 T ATHA, TEY SR
TR qETER | qgF I 9 TG A
AR WA | oA wg R g ¥
o WS o1 @ €, 96k qey Ak
WY, T a=w ey | A oy oy s
W§ ST T A W O W & W
w wroge & 1 9oy e gy Aif
) w wg § fE Tsi F fwwr
g wif & gewT o | g
et wifgy e ®w 3w femwr § Wi
7 A frmwr 7 & | T F @@
faxr sarET T g, WX WY Ow
™ W W e faq @ ¢ wifag
g g & 1 @ o wfRe & e
WG AT BT | gAY T WA WY
mfe & fede v, mf= & sl
® Fawr g, W ag deew g
fe wr g W T gamg W el
® § woq & & wer sy gfomy
BN | R T IW A FY w9
#fer Sab TR § T ¥ O o-
T 4T | §W T T © e SR
g ofomm @it 1 ofommt s e
st ot Aif w7 agwr &1 feg
TR 99 T N 8y A faw g
oS St & 4% Y Y wg fxav
& fis sirer g T 3, W AT
w &1 ag oY ww oft WY @ fE
WA %7 §, dfw s a7 ¢ fF W
T W7 7 I few AT ST s )
I NG TEE T ¥ § | WU 7 A%
g fe g W st o agt o
U & 9T Agr 9T HTC WA
wd ? afx dmr g g R & ae
dad fe g wraare i g dw
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¥ faer o & W faar weraex &
afy gk 3w & waw F T A w4 o7 ITH
AT IATAr WX ST T WA 6T
& ! PN W g ¥ e e
Ty | e & wer e AW Ad Wi
AT St SER qwe) a% w) e A
&1 o oft g s ol = o
A % wrofr sror £ oy ST g W
& a g A fax ot | avwr w
T A A TG R W
EFT | qg AT g W G g
& woHT AratenT ¥ e | W e #
T FT ATAET aF T § AR TG
w9 WTE A Wi ¥ g9 FT Ay
21w T g a9 o § | S9R
T FEER g ey W, R
TR AT HTETHY ¥ AT FAT FT THaAT
t ) e ag dur A W< | W
w107 9y & o wror dave F o afer
arara<w d27 & @ §, o wh &=
g & guTe dar dfeq sramgeTer Sft
PA@ AR M magm T Ea g
Tg I & qU 1 5 ¢ wrer g
¥ ¥ FSHTAIR ATHA FY g FA &
fod dac g 1w o AW F Y A
g R e agag v @w
freer TR R 1 1o TR W
frseran & fF st & wer mer o
¥ wreaml w) w4 A T e § W
& & W) § qq frvear § fF 9%
FIC@E! B FHAAT W AT § 1 7Y
gar aftrds o SO A Y v § e
St ¥R AN AW q F WOw, F w4 A
AXFA TN R ew M ¥
ST R AT W I§ @i & Araraor
W freTeRr T £ @Y W ot
e w1 T R TgAAT WY FE
F AT gt § SR g T WX &R
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01X 3% gl #Y qiw N g A

s dqr € v K fw s wrfx W
gfaftst ® IFaR & 5T a1 | W
g At sfrgeor ® drer F qwAT TET T
WamiF i v v &, qg aw
o & Sy 9 @@ i, @ g
9T W7 qFaT § fE wor wer w7 sa
FAT WA & 9T, T @ qEe
&Y A | AfFw ag gad awr Wiy
g | ¥few aft ag W= aren & @
qY T 9ZH TR W qga &
sAg AR R TEH
AT WY WA G W AT g
famme &1

¥y Al A farenfea o< Mt Twm
Wy Ry e o@
ST #T XW G247 & 99 faew A aga
& g aw g

fy fro dre Fugid : U ¥ thEw
# oI OF W I 99T 9T O
it g g st ® &)

& 7 TR @ fe garR fry wefe

ot wor @ off W@ iR faww @
9 & 9 w9 w4t | gF fadei
uflm e & oo & I gasd g
TR AW § qEnw fer a1 W R
W F T AW 9 A wor sqne
o 39 ¥ fadw & U § qw =)
& sfmfas §1 & 0% wg@ w=Ee
@ AW # gF frar ar, W) 3w awed

¢ ff ag WA WAy # qTe k.
B9 AT X @ & | TG T AR v

& 99 I99 GF 9wy dar W e
W@ ¥ TF I | %y 6 qg Ao
gHTE AT ATfEd, Wi ¥ I
F A1 & wygr fF gy w=ew

qaTE AT WfEd | 9y W ARy

N w & AT F gyt wmwr W@ -
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g &% *Y 7g 7Y areran fv ag Wi
wai T T Wifgd | T IR A
' a8 awemar § fF e & Afx
W ¥ faare § | ST A A qg v
t : “Policy of Government has
now changed”. @7 srem w4t #1 9
ot wrefirer wr s g7 0 Sw
# g1 7 7y & = fear § fe sw
% #ifa & $g wETET O WA o )
I & weul § Ot SEmar A o
et fis gk frr ol oo T oY &
wor # df | AR www o wiR
off mefer & wgr & fF O wor aw
TEWE WEAT 4T I W7 W qWGA
TE FQ@ 4, ¥fFT oo gw gy 4
fe arr 99 W = W faar
9T I 7 ag T T i ww foig
T WIT W7 GAT & | W1 I 6 felr
g W ufer & areaw T @ e
99 &7 HERT S BN 7 oWy Sy
T fx & wft wgr, gAR dfem o
forar ofr #r Hifr & wqET W ¥
Tt ferard gu %9 QT wR A
¢ da fie frarolt & wwow &f & @9
feqrar ? &3 dfea off ¥ o frme
oy § “faRw we T Y
@ ¥ dfex ot vy ¢ f franit &
W # AN few § af awer &gk,
v & g7 fe farar oft 3 @
UEAE W W AT | AfeT g W
g ff sz & & wor AR dfew
MM Afrcord &
oAz sfew o & i “God save me
from my friends”. ave ag § fs forar
A Afycawd & & dfes ot 5
a7 AW gt & | & Tgi feraroh o
Aify  arr 7 FT TR 1 WA
ag § f& gw o wigd & e W g
dfes off Mo ¥ wAE W FEERY
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[t afro ofro Zurqed]

¥ o a §, ar gfew Qwew ¥
I WY Y NeT W wEET Wiy
¢\ dfea it 7 wror aTHE Y A
%< foar & 1 sy vafirer qmgE & s
¥ g wTew gwn e ag fed W e
7€ of fis ey w1 wATHE e
¥ @@ AT W 9T | R aR § fw
o & |9 I ¥ qTY TG A AT
T ot & wiven fawew gfafa & s
R 7 W TF T I AATAT WK FET
fis W & v & fod @ Q@
¢ #few s wiw & g ® wifgar
"< qrfRr & qrEEr 4 Y o v gt
AT & aroe S e §, fT wTy w wRe
wrr § @ i & o wfger & v
T BN | EW R} W A% WL
oY o ¥ a7 el #r e ¥ g e
& g s gl fger & st w
wR I T Idfea i ¥
wfiramaer & gt | g7 wror Ty ST
aigx ¢ fr o S & oW ¥ T
T FE W &Y § S T W1 wor
3% A ew & e 78 @ Wi
" T FR w Wy fomr ¥ oW
N fowmr W@ aEe
arft @ 1 g oW W Al qer T
A S A g e §

wgr aar fis sgrem it o gw-
T HETUE 1 T BT X 9 | wfew
g g 7 o ¢ e g ik W
qEWE & FATEE A ¢ | TR AW
qff T dfer AEE® AGE W
qaTg ¥ Hwrew Ag ¢ ) g0 W
T ENTAE 97 | WX AW W7 OF W
§R & M ¥ wRw I & W Ewd
§ 1 W g % freww w3 ¥ agd
@R WX W ¥ &N wwlra s
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afer oo 3} famr g oW ¥ U
frd ov famge 7@ faowg w2 wrem
WX 20 W gug & f5 wrhE W
Tfew W sfeee Q9 s
qqmg v § T w3 A w;fEg
@ T &1 T IoT I W9 7 w91
FR or a¥ foeerd & & @
wnEl # a famgw wer f oWk
frged o § sy w@ ¥ 13g
I ¢ W agi ) ofr e wiger
¥ o wwER # gfew W B
N et aw 2, @ @ & 97 B 6
Tt 4 et dr W g o T
¥ wifec wgt ¢ T o ¢ afew
T SHE §UW FC WET IC X &
o g Q@ @ | g A W @
F¥ofreir s emw E IW ¥
@ v 4 fF ag g s
Tl ¥ FHAAGE® g@ s AT
qR g% ST HY §T AT @ graT
ggismdfrmm@roradr
T @ R ¢ R g s a1 W
R Tl aER # w29 9oy Fow
w1 fF g awdw X e gk dfem
dge ¥ qu € ft T w7 IR A
7§t & form # fs g7 wwde w3 | aife-
W K & g9 § o qgt 9 W
g1 @ @ av dfeq off w3 & s ww agr
T BE IR E W ar

. g affam # el & a= M

& fag fegew & O qgw ol
W TgF T WY A R W A #
AT FEE WX WA T & AR
o ®r s fear 8, &few &
dfeq ot & wgm wgaT § e s @
WA W & gray w wwaR g few

g W @ W ooy gt T fawgw
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wfgerew gy v @ Wk aft
WY B ® §OWg < F 6§ AR
¥ ¥ a9 oK ag g ¥ §v R
w9 qy st ag W wmEww W
fe g e w enfagel S & R
FO O WA g T fara
T WO BN gt X e Y fee
& & fad ¥, aw @ 9w A
T aww § wr gAY fr Afew o
w1 ar A gu 7z v § o wgd
¢ v gfew Qww N a@ T ©
ff T ATEY, AW R T HT I AR
¥ gl agf gt Wi frn s
LUl S I A L
wee wT g f6 "o wreATe A AR
g wrE e & werg gy 3 s oAt
) wgy 1 Ay @ wwdwn, e Y
T2 ¥ W W w9 Y F faee
@ & T wEent £ & @ sw oW
“qre Avfar’ wgr e & ogw oAy
g & fF TTRTT ® agt ox 9 M
afemfal gra frgd s wigew
. geamwfgal ox X aFe e 93
wearaT< Y @ §, 99 ¥ 3 9 gewra
feamr af@ sk e s ¢ 5
UY SEATA T qEEET w1 & fod
agi 9< aTed, A AT wYR AT A
AW W aw gfed @
mer # qrEw gaT EEE W Ay
%A & fad e Adf §, o T
firft A g & wwr o ¥ wot
q @R W dIR A A @
W gfar w1 ek # afees w1 qraTe-
U W kAR § QR & Al
dac aff ¢ Wik gwifs & w w
awar § & dfew dge w1 frmw &
RN T aga au wWE § afew &
7g AT AR F avg wg wwan g i
¥ W W) ¥ W TR oY gy e
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R dar e F N N @ ¥
A w=f O § ag acwwg WK
I X iy & € woor g
far ®Y fs wy arelt W § Wk W
sy & § 6 g wfgar & s
T @ ¢ Ty sOwg Sur W
T W AT WG § R T A [
TEATEY & | T WIT WY x4 §
o g A ¢ e s @ @@ g
Tl § W FEAwE W OWT W
o § dfew & ww W ag F@Er
meagmEfFfmd w0
W & A § @ § g 9
Famfgat ¥ afre & wT § A
vt T w3 Agh wde & A W< forE
3 fis v ¥ #1 A1 I fear ) WX
FATR X7 anfat & gy 1 it wrew
forar § o= I A Twr fF EWRR
*t 1§ wrn A W g T A
frer qar | WY A FeqwiEE o
Mt § wAwE F@ I ¥ TE W
Y & €& T w7 T fear § W”
S dfer oY ¥ @@ @ AT W
wg & fF wff og deEw 7 WMWY,
W W g s ol ag 3w A
w a9, og oF o, «2fow, &/,
qaE ¥ aF @R arer Y T ¥\ A
o7 3T 7 R W & fald & A awe
fis &7 % 9TE WY INT § | WX TE
TAWE W @A, WK §EnE
wrewr T wraw e e gfer
T W ¥ W A ey Tt o
& guwan § fr gfrar & R a7 T
wrr Afew gATd A g wadr #
W OF wEAT & IW ¥ A @
¢ 1 At WA W ¥ A W A A
wiMA @T 4G 1 ST WY W WY

@ 3 T Wi e FF w W
# gwa § T, TR & ww ow
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[sft Yo oo gurqred]
aw wrE gan afY, v ug i aend
fis s& grem & iy & &9 at w|v
wX o My fe afafe & o
w1 6 | T e & e WY BT
WAw & oY gF aF S gfeei
gwr o s 7 o W Y afe
& o 37 & g wrf g TR
T fedt o & @t qew w1 W
WMawkaewg | g8 sor g
wr fraEre § qfre s gf o
9 & qeww) & gt o)X Tav av dew
fie g #r T N off o TR
92 w1 wiwarew fear omar ar forgl
? f5 gfee Qe ¥ W AR W
ffem gfae & fasmr Wk gfew
QW & IO Wi W et xR
gy iR ¥
fad v fawran o gRfr s W
Mer X FrE FE FEEAE F@ WK
I & w00 wiAE A F qrger< g @
Wi fadnfy o o a@ AW WRe
0 § W awr X & A g o
v Aff @t W @ AR S
¥ o € & 1 o & W 9T WY
wET W § R it ot &t
T o7 @ ) Aifr & o W
FoE W o few f, M AW @
wE Wl & vy § 1 wo w3 RE Ay
| " B @A v@ & A ey
WX fear o g O dfew & w e
AWTAT WTEAT § 6 widw WY agaw w<A
wAferwrstwar ok T g 1 W
mey w@ & fod o § @@ g A
wawar s & @ § wR o F
wi‘ﬂﬁmﬁm%qﬁgoo
qr o0 WMZ T A | ag aw F
A wwen g & W g % R
gt e 2uwfergd s $ @ T
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W qraE 39 % w9 faeem | afew
¥ & 7 f5 & 1830, {Rovw T T
MERILCE R ECE i e
®1 yFEen fear O war ag aw ey
fFmar e dw gz Fc o & gw
% g faeft ? ag & AW W
& g fiv a7 57 ww & S afemy
&1 qfooma & awar §, S s ¥
qET W A9 FT ET Ay sy off
e afeEl ®1 & faear 1w
qq # fdelt o ag @ § wE W
®WT AT W e Al e g g
gaife & aran g e sivw & o &
N7 & o T AR R 4 W W
Ty #t oft wEE w3 ) @, A
¥ 37 WY 75 qern Wi § e
fs wa IR A wodr afedt sife
% § R W W S T g &
7 @Y gu OF e W gfee & ot dfew
off ¥ g & WX wHE T T §
M F wrr gfenw e e
WX s&mE g fear § ag ¥ qu |
A &1 Taw fam & Hw W

oA are arfeq e o

Dr. S. N. Sinha (Saran East): The
debate on foreign affairs, due to some
strange combination of the Opposition,
usually takes quite a different channel,
and drifts away and it sets a pattern
of its own. A good deal of time we
spend cruising in a narrow circle,
which does not help us in seeing the
things in their correct perspective.
Why not we judge the success o:
failure of our foreign policy on the
basis of some well-recognised tests?

One of the correct tests to Jjudge
our foreign policy will be to see whe-
ther it is taking us towards isolation
or through it we are going to gain
some more ground in the internation-
al affairs. Another test can be to see



s
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whether it has tended to decrease the
world tension. I intend to apply these
tests to the problem of Goa and also
‘to some other problems like the re-
cent Sino-American and German-
Soviet rapproachement on which a
good deal depends whether the world
tension is going to increase or de-
crease. The changes that our foreign
policy has brought during the recent
months, not only in Asia but in Africa
and to some extent also in Europe,
are amazing. Only a few weeks ago,
I traveled from Afghanistan to the
Atlantic Coast and visited about a
dozen countries, Wherever I went—
let it be Kabul let it be Addis-Ababa,
Khart>um or Ankara,—I found that
the people and the Government had
great appreciation for our foreign
policy and great respect for our coun-
try. I would like to see the same
appreciation as it exists in Asia and
Africa also in European countries
about our foreign policy. But, it is
not so easy to achieve. The European
problems are different.

Let us take, for example, the ques-
tion of Berlin. Perhaps this is one
problem on which hangs the fate of
a large number of countries. Not only
that, perhaps it hangs in balance the
fate of war or peace in the world.
Therefore, the most important thing
to be done is to find out ways how to
decrease this world-wide tension,
whether in Furope or in Asia, by
changing the environment or the at-
mosphere. In this sphere we have
done quite a lot,

The most important work which we
have done is that we have brought
about sufficient change and realisa-
tion, not only in Asia but in Europe
also. We have brought an atmosphere
of peace and the realisation of the
fact—ag the Prime Minister has again
repeated today—that the use of force
or measures of war do not solve any
problem in the world. It was from
the floor of this very House that a
few months ago the Prime Minister
stated this and since that time we see
that a great number of changes are
taking place in the international
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affairs. It had contributed a colossal
influence in bringing about decrease
in the world tension of -today. Out
of all papers in the world and in all
the languages I have come across, the
best appreciation of our foreign policy
we find, is in Pravada, a Russian
paper. Here under the heading “Con=
tribution of India for the cause of
peace” they analyse step by step our
Prime Minister's work and also its
effect in the international affairs.

Certainly, it is a great contribution,
but our Prime Minister went further
and also told the world that the use
of nuclear weapons for war purposes
will destroy the aggressor and the
aggressed, both. This realisation has
brought today China and America to
talking terms at Geneva and also,
perhaps, this is the realisation which
has brought West Germany and
Soviet Union together at the Moscow
talks.

The world has followed with great
concern and relief the recent talks
which have taken place in Moscow
between Dr. Adenauer and Comrade
Bulganin. It is perhaps for the first
time we see that Panch Shila has been
effective. Both have learnt at. least
one thing; if not panch shila, they
have become shanti sheel and then
they have begun their talk. It is a
great contribution which has made
them meet in an atmosphere of peace
and settle their problems. So, we
find that in this atmosphere of peace
when both of them met, they hawe
come to certain conclusions and the
world hopes that, perhaps, many of
the problems which are outstanding
today in Europe will be solved. No-
body is naive enough to think that all
the problemg will be solved in the
near future. What I want to em-
phasise and underline is that in this
talk which was going on in Moscow
between Chancellor Adenauer and the
Prime Minister of the Soviet Union,
the basis was of Panch Bhila so to
say and they have become shanti
sheel. This is one of the factors
which I want to emphasise once more.
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[Dr. S, N. Sinha]

v This surely is a great success of our

foreign policy. Today we find the
effect of the foreign policy on us, that
we have many friends in the whole
world; perhaps, we have no enemies
—though we have some opponents.

The recent trip of our Prime Minis-
ter to Russia was a trip of friendship
in the real sense of the term. Again,
here I have got what Pravada wrote
in one of its leading articles the day
our Prime Minister arrived in Mos-
cow. It says in this article:

“May the friendship of the peo-
ples of USSR and India grow
stronger and brighter. Jawahar-
lal Nehru, head of the Govern-
ment of the Republic of India
arrives in our country today. The
Soviet people sincerely greet this
worthy son of the friendly Indian
people and say: ‘welcome’.”

At this stage, will you please allow
me to convey to the great Soviet peo-
ple and also their Government our
warm thanks for the great and un-
precedented reception they gave to
our Prime Minister and also for their
proper appreciation of Panch Shila
and our foreign policy? Here, Sir,
with you I will say:

“Sovietskie Druzya! Krepko
Vozmiu Vash Ruki I Peredayu
Sami Goryachie Privet.”

It means, “Soviet friends! We hold
your hands firmly and convey our
" warm greetings” I have said it in
Russian, because they will wunder-
stand it better; that is why I put it
this way. Here again, our Prime
Minister's winning the heart of Russia
was a great achlevement, an achieve-
ment of which any individual or any
country can be proud of with suffi-
clent justification.

In this atmosphere of peace and
tranquillity, if we find any disturbing
factor, of course, it is greatly from
the side of Goa and to some extent
from the side of Pakistan. In this
respect also, if we go into some de-
tails, we will ind that the directives
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of our Government and of the Con-
gress Party regarding Goa have some
mature reasons behind them. Firstly,
we do not want to do what the
Portuguese would like us to do. It is
a strategy never to do what the
opponent would like you to do. The
Portuguese would like nothing better
than to have fodder for their guns;
but human material is very valuable

, to us and we cannot afford to lose it.
Becondly, any use of force from our

gide in Goa is liable to derail our
foreign policy and may throw wus

«down in isolation. We will be doing
, just the opposite of what we are as-

piring to achieve. The wise policy to
adopt is to isolate the Portuguese,
We know perhaps more facts about
Goa on this side of the House than
the hon. Members opposite. They
simply go to the border and some-
times their action is also shameful.
Satyagrahis are always brave men:
their leaders go forward knowing they
are going to be shot, they do not stand
behind. They go first and then the
others follow. But here it has always
happened that the leaders have re-
mained behind and they have asked
other people to go forward. One hon.
Member, an honourable leader of this
so-called satyagraha, with whom I
had a talk a few months ago, came
and vividly described what happened
on the Banda border. Of course, we
have great respect for those satya-
grahis who are brave people;: we
salute them, no doubt.

But, that gentleman, who was one
of the leaders, stood on the border
and when his followers and other
satyagrahis proceeded 6 or 7 yards,
shooting began. At that time, he him-
self does not go; another lady goes
and picks up the ¥lag and she gets
shot. This man has not the courage
to pull her back. An American goes
and brings the lady back. Is it not
shameless for a man to stand there
whatever may happen at that time?
He is the leader. He should have
been the first man to have proceeded,
taken the Flag and hoisted it.
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Shrimati Renu Chakravartty: Where
were you? .

Dr. 8. N. Sinha: These people have
no moral strength. What satyagraha
needs first is courage. If you have
courage, then only you are a satya-
grahi. That iz Gandhiji's principle.
We have no complaints against the
people on the Goa side. The bell
rings. I think this is the bell for the
victory of our policy in Goa. If we
pursue a correct policy and do not fall
into the trap, into the provocations
which are placed before us, certainly
we will be creating a very good at-
mosphere not only in our -country,
but we will be setting a good example
for the world to follow. There is no
question of any satyagraha. The pro-
vocations are so great that we shall
have to isolate the Portuguese to such
an extent that they are thrown out
into the gsea. That would be the day
of our victory. That would come.

In conclusion, I would say, we have
strong faith in our foreign policy and
in our Prime Minister. That is why
we are sure that the bright dawn of
victory is on the horizon.

8hri J. R. Mehta (Jodhpur): I should
like to state at the very outset that
there is such a great halo surround-
ing the foreign policy of our Prime
Minister that it sometimes becomes
dificult to pick up the weak spots and
to have the average citizen of India
accept them as such, The force of
this observation applies to our policy
in regard to Goa. We have every
reason to be proud of our foreign
policy as a whole, But, I submit that
it is up to us not to allow that sense
of pride to have the better of us and
refuse to see any weakness anywhere
in our foreign policy.

In regard to Goa, I do feel that our
policy has not exactly been what it
should have been. That is to say, it
has not been entirely free from re-
proach. I am constrained to say that
in this matter we have not displayed
that maturity of judgment which the
Prime Minister so often demands
from all of us. He has so often re-
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minded us, and rightly also, that we
are a mature nation and that we
should think and behave as such. I
regret to have to say that our policy
in regard to Goa does not reflect the
requisite standard of maturity. It
was but natural that people of this
great country, awakened from the
slumber of ages, and having torn
asunder the shackles of slavery in
defiance of the might of the greatest
empire the world has ever known,
should feel acutely the ignominy or
shame of having a tiny patch of
colonialism disfiguring the face of
Mother India. They felt this igno-
miny and shame very deeply and
they conceived the idea of satyagraha
as a means of washing off that igno-
miny and shame. Somebody conceiv-
ed of this idea and all parties more or
less became seized of it. Now, it can-
not be denied that, while the Govern-
ment may not have encouraged it
directly, they did nothing to dis-
courage it. They at least connived
at it. When preparations were made
for mass satyagraha on the 15th
August, Government at any rate did
not step in to prevent it, but when
this resulted in mass massacre and
the worst butchery ever perpetrated
by any civilised country, Government
turned round and said that satyagraha
in this case wag not desirable—not
‘only mass satyagraha, but even satya-
graha of the individual variety. What
is more, our police were agsked to
come to the rescue of the Portuguese
and prevent the satyagrahis from
entering Goa. I do humbly maintain,
and I believe hon. Members will agree
with me, that in so far ag we did not
discourage the satyagraha or prevent
it from the very beginning, we did
display a lack of maturity of judg-
ment, that degree of maturity which
the Prime Minister so often expects
from us.

It is implicit in what I have stated
that I regard the latest decision of
the Government in regard to Goa so
far as the banning of satyagraha s
concerned as correct. My only re-
gret is that wisdom has dawned on
us a.bit too late. But I have another
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regret also, and that is that while our
Prime Minister has all along main-
tained, and I think rightly, that in
regard to all such matters we should
have a national policy which means,
it it means anything, that all, the
parties in the country should not
work at cross purposes with each
other, Government have themselves
been responsible for sabotaging the
idea of such a policy. 1 am afraid I
cannot avoid the feeling that both the
Congress as well as the Government
have chosen to work at cross purposes
vis-a-vis the other parties both in the
initial as well as in the final stages of
this satyagraha campaign.

All this, however, is past history,
and I am not one of those who would
cry over spilt milk. All is well that
ends well. I think we might rather
console ourselves with the fact that
we corrected our attitude before it
was too late and before much harm
had been done. I am here to give
credit to the Prine Minister for not
standing on prestige and showing
moral courage to rectify the mistake
at the earliest opportunity. But one
is entitled to ask: how do you pro-

, pose to solve the Goa problem?

Police action, we are told, is ruled
out. We are also told that Goa is not
a problem over which we should go
to war or-take other measures. How
then are we to solve the problem?
Not surely by chanting Ram nam. I
am bound to say that the Govern-
ment's policy in the matter does not
show the light.

We are told that colonialism is now
on its last legs, that the whole world
condemns it, that it is against the
spirit of the times and that it is
bound to find its own grave before
long. We are told that itg existence
Is against the spirit of the Pacific
Charter or the United Nations Char-
ter or the Bandung conference where
Asian nations assembled declared in a
body from the house-tops that they
would not tolerate colonialism any-
where In Asia. America and. the
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Unitéd Kingdom have probably ex-
pressed their abhorrence about it, and
so also other nations. So, we are
told that world opinioh ig sure 1t
assert itself. It is in this spirit that
we find the Prime Minister telling
us—I am quoting his words in the
Rajya Sabha:

“I think I can say with confi-
dence that forces are at work,
national and international, econo-
mic and others, which are bound
to bring the solution nearer and
which ultimately will undoubted-
ly solve the problem.”

I wish I can share the Prime
Minister’s confidence and his opti-
mism, but I shall be guilty of hypo-
crisy if I did not give expression to
my misgivings. I am not a moralist,
nor a philosopher. I have no quarrel
with the theory that truth and justice
ultimately triumph in this world. 1t
is a sublime theory so far as it seeks
to sustain and inspive the struggles
for the vindication of right and just-
ice in this world. But I submit this
theory in itself would not lead us
very far. What do we mean by
‘ultimately’ in this respect? Do we
mean after five years, fifty years, or
five hundred years? Colonialism is
bad; it is a negation of truth and
justice. But for how many hundreds
of years it has flourished, and how
many patches of this world are still
under its yoke? Colour bar is bad; it
is another negation of truth and just-
ice. But for how long has it survived
and disgraced and debased those who
practise it as well ag those against
whom it is practised? We have had
bitter experience of the treatment
meted to our countrymen in South
Africa on grounds of colour and race.
How long has that gone on?

This world has grown very old, and
I think it is one of the oldest pheno-
menon of God's creation. I maintain
that if this theory were correct that
truth and justice will ultimatery
triumph, then there should he no In-
iustice left in this world at this stage
of its existence.
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To my mind it appears that it is no
use saying therefore that forces are
at work, which will ultimately solve
the problem. That is only wishful
thing. That is only a negative atti-
tude. Whatever be the forces at
work, can we afford to sit still? Have
we no duty in the matter, and have
we to sit still? And if we are to sit
still, for how long? Have we or have
we not a positive duty to perform in
this matter? That is the question we
must face and we should face it bold-
ly and squarely without any senti-
mentalism or hypocrisy.

We are told by the Prime Minister
that it is not for him or for Govern-
ment to enter into the philosophy of
satyagraha, and to say how far it
could be applied to problems like Goa.
I humbly submit that we cannot
afford to take up this attitude, If we
are to have a national policy in such
matters, the nation and the Govern-
ment must think with one mind. It
clearly follows that the nation is en-
titled to have a clear and positive
guidance from him on such a ques-
tion. The particular question of Goa
may not be a big question. But the
question of satyagraha versus force as
a weapon for the vindication of a
country’s honour is a much wider
question on which no nation can afford
to think loosely or lightly.

India has suffered a great deal in
the past from sentimentalism or lack
of realism, from an undue stress on
moral values in the abstract. If that
sordid history is not to be repeated,
the nation must clearly know the cir-
cumstances when it must be prepared
to go to war for the vindication of its
rights, of course, after all peaceful
means of vindicating its rights have
been exhausted. I dare say that if
you rule out war or the use of force
in any circumstances or in any shape
or form, then you will soon cease to
exist as a nation. If satyagraha, or—
let me put it more generally—mere
peaceful means could solve problems
like Goa, why did we marech our
armies into Kashmir? Why did we
think fit to resort to police action in

. national flag.
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Hyderabad? Indeed, why did Ram-
chandra, the Maryada Purushottam of
the Hindus, not resort to satyagraha
to get back Sita from Ravana? And
why should Shri Krishna not have
thought of applying this weapon
against Kansa?!

What I wish to emphasise is that it
is up to us as a nation to appreciate
the limitations of satyagraha or
peaceful means, and the inevitability
of using force—call it war or police
action or what you will—for vindica-
ting national honour and for vindica-
ting justice. This is not to say that
we must go to war on the slightest
pretext. No. We must exhaust all
other sources before we resort to this
final weapon.

Applying this to the case of Goa, I
have no quarrel with Government
that they will adopt all peaceful
means. By all means, let us give
Salazar a chance, if he is capable of
profiting by it. But I must find fault
with our policy that we shall not use
force in any circumstances, to bring
Salazar round, not even if he should
prove to be a Ravan or a Kansa, To
say this to a man like Salazar is some-
thing like preaching Vedanta to a
lunatic or a criminal, and it ig bound
to demoralise him. It is also bound
to create a wrong psychology in the
minds of the nation.

In this context, I would beg leave
to invite the attention of the Prime-
Minister to a speech he recently deli-
vered at Patna in which he ig report-"
ed to have said that he would not
mind even if ten thousand or ten
hundred thousand people were shot
in order to save the honour of the
This speech, as the
House is aware, has touched off a
great controversy. I am not concern-
ed with that aspect of the speech at
the moment. For my purpose, its
relevance lies in thig fact that it
brings out how seriously our Prime
Minister takes any insult to the na-
tional flag. So much so that he will
not mind sacrificing the lives of any
number of his own countrymen: to
save the honour of that flag—those
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dear countrymen of his for whose
sake, I take it, he would be prepared
any day to sacrifice even his own life.
Now, here is a tiny nation, foreign to
this land, headed by a petty-minded
dictator called Salazar, hurling insult
not only at the national flag but on
all the dignity, honour and majesty of
this great nation as a whole, and you
refuse to lift even your little finger
to bring that gentleman to his senses.
I ask the hon. Prime Minister to con-
sider how far he is consistent in thic
policy of his?

[Mr. Deputy SPEAKER in the Chair]

There is only one more observation
that I have to make before I close.
In this context, I cannot resist the
temptation f referring to an anecdote
relating to Churchill during the last
world war. It serves very well to
illustrate the point which I want to
make out. Those were the days of
great stress and strain, when the fate
of the British Empire was hanging in
the balance. In those days, Mr. Chur-
chill was unduly blunt and rough to
his critics in Parliament or to- the
Opposition; and when one M.P. pro-
tested seriously, Churchill blurted out:

“My dear friend, don't you
know that all the twenty-four
hours, I have to be thinking ot
war and planning for war? How
do you expect that I should at
once cool down and be as docile
as a lamb, as soon ag I enter this
House, and sit here for a little

¢ while”,

" I do not remember the exact words,
but this was the sense. Now, this
applies to our Prime Minister, though
in a somewhat different sense. He
has grown into a great messenger of
peace. He has gone, and is going,
about the four corners of the world
shouting ‘peace, peace’ at the top of
his voice. And what is the result?
He has forgotten even how to frown.
I am sure this House will agree with
me when I say that he has forgotten
even how to frown on these benches
these days, as he used to do. I hum-
bly advise the Prime Minister that he
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must learn to frown, so far as petty-
minded people like Salazar are con-
cerned. He may not use the ‘danda’,
but he must know how to flourish it.

oft 2w (forer CegraTR—afYw) -
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¥ gamg § ww wo #r wghr
L 9w F A AN wiwfT T
wE ¥ gt gt Wk ol &
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waw frar vk 92 @ | @ W A
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T & Y@ wearaTe W Afr o< -
TR 7@ & Any W frar §
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9y AT framg w1 s @Y A d
f seawg oY ¥ F< fRar nav A W
3 gur | gk FE AT & w .
Nwag & fs o & qem &
sfmf@l d K™ 1 wam w
I & o wrwr F wgroav ) R
ferer WA & ¥ s Y @@ go A
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Dr. Lanka Sundaram: Please trans-
late it into English.
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Shri G. H. Deshpande (Nasik Cen-
tral): I have listened to the speeches
from the hon. Leaders of the Opposi-
tion benches very carefully. I have
come to the conclusion that the deci-
gions regarding the Goa satyagraha
taken by the Government and the
Congress are the correct ones. That

is the impression which I am carrying
after their speeches.
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It was very interesting to listen to
the Mahasabha leader when he was
praising the technique of satyagraha
and it was equally interesting to listen
to praise from the lips of the com-
munist Members for satyagraha. They
all said that it was a marvellous wea-
pon. The only thing that I remember
is that all these parties stood some-
where 2,000 miles away from us ar
Gandhiji when that satyagraha was
practised in India. Apart from that,
independently also, I think that the
decision arrived at by the Govern-
ment ig correct because I had myself
been associated to some extent with
this movement.

The hon. Leader of the Mahasabha
said that the general secretary of the
Indian National Congress issued a
circular and asked Congressmen to
join satyagraha and when it was
found that congressmen did not join
they wanted us to arrive at a certain
other conclusion. I was very much
surprised to have this information
From where did he get that cir-
cular and how did he come to inter-
pret that circular in that manner?
I never expected a thing of that type
from such a leader who occupies such
a position. Anybody who will care-
fully go through that circular of my
hon. colleague of the congress will find
that what he has said in that cireular
is only this, that some enquiries have
been made at the AICC office and if
certain individuals wanted to join,
they could do so, and that too within
the discipline of congress. He never
issued any circular in which he askel
people or invited people to go and
offer satyagraha; that was not the
thing. Whatever estimate my hon.
friend of the Hindu Mahasabha might
have of Congressmen, if the Congress
would have given a call I have no
doubt about the result of the response.
But, as I have said I had to a certain
extent, within the limit of discipline
associated myself with the satyagraha
movement in my District and I am
very proud of all those who partici-
pated in it. There is no doubt about
it that what happened on the 15th of
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August is a matter for which every-
body should have appreciation and the
whole country, not only this country
but the whole world, has appreciated
it.

But, what was the demand after the
15th of August. I myself was there
in Maharashtra where this thing was
being done. Because 200 young men
from my District had gone to enter
Goa on the 15th of August, I was very
anxious to know what would happen
to them, I knew what the Portuguese
were going to do and it was impossi-
ble for me to sit here because I ex-
pected that something very serious
may happen to them and I wanted to
share their misery along with their
families. That is why I left this place
and went over to my constituency.
Fortunately, none of them was serious-
ly injured though one of them, a Hari-
jan boy, had received bullet wound.
Some of them had been very badly
manhandled and some of them are
disabled for their lives. I have every
respect for them. But, what was the
general demnnd round about the very
place where satyagraha was offered?
My fricnds here from the Socialist
Benches—Shri Asoka Mehta—were
very much in favour of it. What was
the demand? Everybody said, now the
time has come when the Government
must act. Nobody said that satyagraha
was going to liberate Goa. I have
faith in satyagraha. I do not mean
4o say that satyagraha is a weapon
which will be impotent before Salazar.
I have no misgivings on that point.
But, those who really offered satya-
graha, what was the conclusion they
arrived at? They said, now the time
has come when the Government must
act. And, when Government says,
well, we are entering the fleld; we are
trying to act, you please co-operate
with us, then they say: why do you
act? If we do not act, then they say,
the Government must act and if the
Government tries to act, they say: why
are you taking charge of the fleld and
not allowing us to carry on our satya-
graha. This ig a strange thing. Even
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in the processions that were organised,
what was the cry there?

ifer aargT arer wv w7
B q%T AT TH |

Can you say that it is satyagraha?
It expects to realise ils object by
means of organised yviolence of the
State. I do not want to debate on
that question,

Somebody said here, what did we
do in Kashmir; why did Gandhiji
approve of the violence adopted by
Poland? That analogy is quite differ-
ent. The world has changed now.
What is the consistent stand we have
taken in international affairs. We
have said, whatever problems are
there, whatever vital interests are
involved in it, do not take to violent
methods and do not go to war. Goa
is very important and very vital to
India.” There is no doubt about it and
therein there are no two opinions.
Who comes to conclusion that by this
resolution we have given up the fight
on Goa? That is a very wonderful
interpretation of it. For the last three
hours we are lisiening to speeches as
if we Congressmen have no feeling
regarding Goa and as it only hon.
Members from the opposite side alone
are carrying on fight against imperial-
ism. Let us go into history, You
will find that thig is an old fight bet-
ween imperialism and nationalism.
Is nationalism today not in a power-
ful condition than what it was 25
years before?

The world owes this to the leader
of the Congress and to the Prime
Minister of India. This change has
come over the whole world, Goa is
not an isolated problem. It is a vital
problem and there is no doubt about
it. I want the liberation of Goa even
tomorrow; but one cannot have it
by saying it simply. It also ought
to be reviewed in the context of
world affairs. Even in the world
today there is fight between impe-
rialism and nationalism. I have no
doubt that a day will come when
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nationalism will assert itself and
imperialism will become a matter of
history. That process is going on in
the world. If we maintain peace
and calm in India, if internationally
we create such an  atmosphere in
which moral values will be discussed
in the world, I have no doubt that
it will give us grealer strength to
liberate Goa. Salazar and the pre-
sent Portuguese leaders may not be
converted. But I am not of the
opinion that the Portuguese people
will never progress. I have faith
. In humanity and after all Portuguese
are also human beings. If we create
a proper atmosphere in the world,
it will be too much for them to hold
Goa. My friend Shri Asoka Mehta
said, “Are you not aware of the
12,000 soldiers that are there?”
The very fact that the Portuguese
authorities are required to maintain
12,000 soldiers goes to show that their
days are numbered. How Ilong
can a small power maintain such
a huge force there? When we are
going to take some economic mea-
sures against them, how long are they
going to hold on? The only thing
that is required is that in the inter-
national world, the pdint must be
appreciated very much. If you
have any respect for those who laid
down their lives on the 15th August,
let the world think about it calmly;
only if you create a favourable
atmosphere, their sacrifices will be
crowned with success. There is no
doubt about it. I do not want to say,
that Goa is an isolated problem. I
do want to say that Government is
coming forward, taking the responsi-
bility upon themselves; they say,
“we are going to solve this problem.”
wny should we not trust them. As
I said, what does history show wus?
If in the world today imperialism
has received a shock and if imperi-
alism today is not what it was 50
years before, to whom does the credit
go? Theré are many eminent In-
dividuals living in the world who
have worked for this wundoing of
imperialism and the greatest indi-
vidual who has done it is the Pre-
mier of India.
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My friend, the hon., Leader of the
Hindu Maha Sabha said that “Con-
gress has given up satyagraha and
they have withdrawn satyagraha, be-
cause they thought that other parties
would win the battle.” You may say
anything; we have never relieq omn
cheap popularity. Gandhiji has not
taught us that conduct., If you read
the history of 50 years of this nation,
you will find that if at all there was
any one organisation which took un-
popular but correct decisions, that
was the Congress and the Congress
alone. This is what history shows
us. What is the use of saying “carry
on satyagraha” without creating the
proper atmosphere for it. I do not
want that this matter should be look-
ed at from the party point of view:
I do not want to say that that level
should be here in the debate. But I
do maintain that in spite of whatever
they might have said, they are very
keen on the liberation of Goa: I have
no doubt about it. I do say that
every Member of the Opposition is
equally sincere on this point as every
Member on this side is. But I want
to say this, namely, do not lock at it
from a party point of view. You
may discredit us for having with-
drawn satyagraha; but if we have
withdrawn satyagraha, it is in the
interests .of the liberation movement.
We do think and maintain that by
having withdrawn satyagraha, we will
be in a better position to carry on
the liberatlon work of Goa and
persuade the world in our favour..

One thing is very important in
this matter. Let us not think of
opportunist politice. We. have to
maintain very good traditions, what-
ever may come. We have told the
Chinese, “the Formosa question is very
important; but let ug try the method
of negotiation.” But when it comes
to Goa, suppose we say, “it is a small
power; we will erush it.” No doubt
it is a small power; I am not afraid
of the 12,000 soldiers there; we can
overcome them. It is only a ques-
tion of a few hours or a day. But,
is that the problem before us? The pro-
blem before us is of a very wide one;
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we want to see that there will be no
imperialism in any corner of the
world. This will have to be done
in such a way that internationally
there will be peace,
until there is peace, moral values
will not be recognised. Who can
deny that during the last 7 or 8 years
we have created a favourable atmos-
phere? Every day we are making
progress in that direction. No doubt
this is a vital question, but should
we Indiang who have done so much,
belonging to this young nation of 8
years which had done so much for
peace, give up that principle when
it comes to our next door? Are
these Indian traditions? That is the
serious matter to be taken into con-
sideration. My hon. friend Shri V. G.
Deshpande has—] am sorry, he has
the same name as mine and I have
therefore requested the  Chair
to name the initials also—
Shri V. G. Deshpande has moved an
amendment. Look at the amendment.
While he wants to blame the Govern-
ment for having withdrawn satya-
graha, in the same breath, he has
moved an amendment to blame the
Government, for not having taken
police action. Police action and
satyagraha are on the same par for
him. If such are the people who are
going to offer satyagraha, I do not
know what success they will achieve
or what service they will do to
satyagraha. For these reasons, I do
want to say that I differ from the
hon, Members of the Opposition. I
would request and I would urge
upon them to take a broad view of
this matter. Are you going to win
Goa by sending one or two more
batches of satyagrahis? I do not want
to under-estimate the work the staya-
grahis have done. Let us realise what
has happened. Let us try to place
our case belore the world. For that,
let there be peace. I have no doubt
that in a year or so, we are sure of
achieve some results.

Shri Joachim Alva: There can
be no two opiniong about the barbarity
of the Portuguese in Goa., The laws

Unless and’

8
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of man @and God and ' nature
seem to have been violated on the
15th of August. The Portuguese fired
upon so many of our great patriots
including a woman and two Ameri-
can nobly correspondents dragged
them form the border. This has a
parallel in the massacre of Amritsar
though on a small scale. We do not
remember having known anything
like this on a smaller scale since the
Amritsar tragedy. Who was the
great man that turned the other
cheek? I would llke to ask my hon.
friends, who was the great man, who
was the great leader who turned
the other cheek in the Biblical
fashion? It was the Prime Minister
of India. The strength of a peaceful
non-violent man comes like the
strength of ten battalions. We may
not exercise it. It is within you.
Bspeclally when violence is faced with
non-violence, then that strength of bat-
talions simply Oozes out. India can
march into Goa and occupy it in 24

hours. In fact, there had been an
agreement between Britain and
Portugal that Britain  under

the Raj in India could occupy
Goa in 24 hours in an emergency.
If the security of India is threatened
tomorrow morning, even the Indian
Government will be justified in going
into Goa, whatever may be the opposi-
tion., However, we cannot have one
kind of policy in one part of the world
and another kind of policy in
another front. We have the Kashmir
problem. We have many interesting
people from the West who are occu-
pying positions as U.N. Observers.
Do you want another set of people
as UN. Observers—the so called U.N.
observers—to go and occupy Goa:
two parts of our land, Kashmir and
Goa, to be occupied by these Obser-
vers? If we march there is a small
invasion, the U, N. O. will send a
team of Observers and they will be
the honoured men from the world
who will occupy God& and reside i
Goa, walking into Goa, walking into
India, walking into Pakistan in the
same manner as foreign correspon-
dents who are mostly from America,
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have done, walking into Pakistan,
walking into India and everywhere
in all parts of the world, That is the
great tragedy that we will have to
face. Everyone must know that they
have offended three laws against
humanity. They have 'no {right to
kill. If a man hags done anything,
you can kill him if the duly consti-
tuted courts of law have decreed
that he shall be punished in that
way. You can kill a man in gelf-
defence, They have broken all these
three laws. I want to ask my hon.
friends whether their motiveg are all
unalloyed, uncoloured. We all re-
member the great raging and tearing
campaign waged in the streets of
Delhi a few years ago. I had a great
affection, admiration and esteem for
the late Dr. Syama Prasad Mooker-
jee. But, you remember, Sir, that on
the very floor of this House, he said,
he appealed, he almost uncondition-
ally called off that strife. Do you
want law and order to be disturbed
in such a way that our national Gov-
ernment which is gitting on the saddle,
the national Government which is
the pride of the East, pride in the
matter that we have got security,
should be blown away? Do you
want law and order to be disturbed
as it wag done in Bombay? The
Chief Minister of Bombay hag got
broad shoulders. He knows how
to take both the brickbats and the
bonquets. He will take care of
himself and take more brickbats
than bonquets. If the law . and
order situation is going to be dis-
turbed in Calcutta and Delhi in this
manner, what will happen to our
great but yet an infant State which
has had its teething troubles, which
has stood them all and is being built
up, stone upon stone,

These are problems that we have
to tackle, My hon. friends the Socia-

lists wan to cash perhaps on
their defeats. They have
not been so successful at the

polls, and they must do something
imaginative to ecapture the public
mind. I do not want to say anything
more because they are my friends.
1 have got great admiration for their
patriotism, ability, vigour and intel-
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ligence, but when it comes to great
questions of State policy, when the
country has given a resounding vie-
tory at the polls for the Congress
Party, the Congress Party can also
do its job of laying down a policy.
If the Congress Party makes up its
mind to enter Goa, it will do i
through thousands of people, But
that day has not come and may no$
come at all.

Regarding the Communist Party,
it is I think a pity from their poins
of view that the Prime Minister has
stolen the thunder out of their sails
by the Avadi resolution. These are
all facts which we have to note when
we make up our foreign policy. No
foreign policy can be based except
on a strong internal policy,

Having said this, let us turn to the
question of Goa. The American
Annual says the following about how
the Portuguese behave in their ter-
ritories. The last number of the
American Annual, 1954, states:

“The Portuguese territories are
among the least advanced of the
non-self-governing territories in
economic development, self-gov-
ernment and national education
and welfare.”

These are words from the American
Annual. We do also know that the
NATO powers are building mine-
sweepers in the waters of Portugal
and that Portugal has been given a
large slice for building military
material, Those mine sweepers
from Portugal—I want to warn this
House, not that we afraid of dny-
body for each one of us do possesses

the spirit of ten men as we are
Mahatma Gandhi's followers—can
sweep off our tiny little Navy, Let

us also remember that our neighbour-
ing powers like Pakistan and even
Ceylon have not shown unalloyed
friendship to us in the matter of
Goa and will help the Portuguese to
harass us in regard to Goa.

There should be a time-limit. I
would like to remind the Prime
Minister that his great and illustrious
father the late Pandit Motilal
Nehru also gave a time-limit to the
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British. In the year 1928 he demand-
ed that by the 1st January 1930, the
British did not quit, he would march
from the banks of the Ravi, and from
that day there has not been a single
step back in our movement for
freedom. After that, his world-fam-
ed son, declared Independence on the
banks of the Ravi and thereafter
went on to the Quit India movement
of Mahatma Gandhi until you and I
are here occupying comfortable
seats,

And in that way, the Government
of India shall have to set up a time-
table. The time table will not be
less than three years perhaps as all
reasonable men will agree, when
we shall have to ask the Portuguese
to mind their own business and leave
Goa. Three years is not long in the
life of a nation, but they are certa-
inly long enough time to be given
to America and Britain. There ig a
most  interesting passage in the
Britannia Book of the Year, 1954,
published by Encyclopaedia Britan-
nia. In the year 1953, the promi-
nent visitors to Liston were “De Va-
lera, Koprulu, the TMurkish Foreign
Minister, and Eden, who spent his
honeymoon at Urgeirica”. There has
been the honeymoon within the
Commonwealth of Britain with

India, and if the British want this,

honeymoon to continue, they will
have to think twice, and not indulge
in those nasty attacks against the
Prime Minister of India through the
British papers, like the Daily Ex-
press, Daily Telegraph and even the
Manchester Guardian. Are the Bri-
tish not yet reconciled to the less of
India that they must be chagrined
over Goa and begin to lecture to our
Prime Minister that he behaves like
Hitler. Who is behaving like Hitler?
There was another man who said
the same thing of Mahatma Gandhi.
You remember him, He said he
would not preside over the liquida-
tion of the British Empire, and when
Lord Irwin as Viceroy of India

called the conference of Leaders,
Churchil sarcastically commented: *“I
shall not allow the half-naked
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fakir with his tooth-less smile to
walk on the steps of the Viceroy’s
House" There are all facts
of history. History cannot be
reversed. Neither Gandhi, nor Goa
nor history can be reversed,

We are grateful to the United States
of America for the intervention of
the late President Roosevelt in the
Indian crisis, during the last war.

" We are grateful to those men who

stood by the principles of democracy.
But where are the voices of the men
in the House of Representatives to-
day? Where are the voices of the
men and women in the Senate of the
United States of America? They say
they are the great champions of
liberty. We admire the Americans,
for they have stood by the voices of
liberty. They have not become
versed in diplomacy as the British
have been.” The British people are
interested only in cutting up every
part of the world so that they could
just jump in. The Americans have
not fully learnt that diplomacy yet;
though they are building up bases in
North Africa and Moroceo especially,
having more bases there than in any
other part of the world. They are
only trying to learn the art of that
peculiar diplomacy, perhapg in league
with the British. But we de believe
that there are liberal voices in the
United Stateg of America, men who
are champions of liberty and men
who are interested in freedom in
every part of the world. We are not
interested in California, but if any
power attacks any part of America,
the voice of India shall stand up
against it. Hence when Cyprus, or
Malta or Formosa or Hongkong are
wrenched off from their main lands
India will stand always for the cause
of liberty. We sghall never allow
liberty to be erased out or stamped

-out or sabotaged from our conscience.

To the Prime Minister, we owe a
great deal. The philosophy of Hin-
duism is one of tolerance. The best
teaching of Buddhism is one of mon-
violence, And the same thing is the
teaching of Christianity, as preach-
ed by Christ, not as practised by the
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Christian people today, but as pre-
ached by Christ in Jerusalem and
never practised by the Christian
powers of the world. They are in-
terested only in monasteries, buildings
and other worldly possessions and in
dominating other countries. But we
would like the Christtan powers to
set a better standard of moral values,
and not to adopt one system of viq-
lence at one end of the world and
another at another end.

We are grateful to President Nasser.
We are grateful to President Tito.
We are grateful to Prime Minister
Chou En-lai. We are also grateful to
his Holiness the Pope and to all those
who have made declarations saying
that this is a political problem, But
why did not the Vatican or the Car-
dinal or Archbishop. of Bombay who
indulged in these declarations con-
demn the brutalities in Goa? Why
did they not condemn the brutalities
which to any civilised man and the
conscience of mankind are utterly
revolting? These are great facts.

We shall have to see to it that we
seal up our frontiers. We shall have
to impose a blockade on all the pro-
paganda that is being made against
India within our own country. We
should not allow any organs in the
press today to do propaganda inwar-
dly, unconsciously or even openly and
seemingly and in a dirty manner, for
Goa. We have been believers in
democracy, and we do not want our
national organs or apy Organ or any
yellow journal to publish all these
things, supported as they are by
British and American advertisements,
We do not want our national organs
to put forth the Portuguese view
in India. We should not be tolerant
of enemies within the gate, for one
enemy within the gate is more dan-
gerous than all the battalions outside
the gate. These are stark facts which
we must remember, We have got an
excellent case, but we have spoilt our
case because of our ineffective propa-
ganda. Our propaganda must be
dynamic.

When my hon. friend Shri N. C.
Chatterjee said here that the Members
in the House of Commons did not
know that the majority of the Goans
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were Hindus, I was shocked. The
British were here in India; they
owned India; they could do whatever
they liked in India, and certainly they
ought to have known better as what
has happened in Goa, and why the
Hindus and especially the Catholics in
Goa are not able to stand up today
against Portuguese rule. Why did the
people in Pondicherry stand up against
the French people? It was because
they remained Indians, and they wore
their Dhoties. But probably my
friends the Catholics in Goa wear the
cotton pants and the tie and other
things under the Portuguese rule,
and they have been changed so much
that they probably have forgotten to
do their duty by their country. And
how did the Portuguese flood this
country and destroy all our temples
and mosques with their Catholic chur-
ches? I would like to say in this con-
nection, that I am a Roman Catholic
myself, and am a believer in Chistia-
nity. I would like also to worship
my religion in my own heart, and if
my deeds are good, they shall bear
fruits, But that is not the way Chris-
tianity was built in Portuguese Goa.
It was built there by the sword. But
what did St. Thomas do down below
in Southern India. St. Thomas was
one of the greatest apostles of Christ,
and he went about to preach Christia-
nity in Travancore-Cochin. The
Christians in Travancore-Cochin today
have still retained the culture of
India, and they have not changed their
culture—because Christianity wag pre-
ached there by the non-violent
method. The bones of St. Thomas are
still lying for nearly two thousand
years in Madras, because St. Thomas
was loved and respected, But what

- happened in Goa? It was St. Francis

Xavier who came and spread Chris-
tianity there. And this was done some
four hundred years ago. About 80
million people came to India to preach
Christianity to about 350 millions in
India, and to the people in Goa. But
there are more Christians and more
Catholics in our territory today than
there are in Goa. And the Goang to-
gether are more intelligent, and intel-
lectual and dashing than even the
Portuguese in Portugal. When they
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know to learn all these things, it will
be high time for them to revise their
attitude.

Sir, time is on our side. We shall
win the battle. Whatever differences
we have with our friends in the Op-
position time is the greatest healer
of all wrongs. We shall win the
battle. We shall really see that Goa
falls in the lap of India like a ripe
apple which cannot remain in the
tree for long.

st dto Qwo wrerWlw (TG
Waa wafea wifrar) @ @@ & 9@
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[Mr. Speakir: in the Chair.]

Shri Kanavade Patil (Ahmednagar
North): We have heard about the
Goa policy as well as the policy re-
garding the external affairs of our
country. Many feelings have been
expressed on the floor of the House
and some of the hon. Members were
found in terrific fits of emotions. One
of them, unfortunately, passed very
undesirable comments against the ad-
ministration of the Bombay State and
against the Chief Minister of Bombay
and his Goa Policy. I humbly sub-
mit that it was very unfair. When we
discuss the Goa issue, it cannot be,
according to my humble opinion, iso-
lated from other international prob-
lems. Our Government has been very
consistently following its international
policy during the last few years and,
I believe, even before the advent of
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independence, our Prime Minister was
in charge of External Affairs in the
Congress Party.

Our policy has been consistent. He
stands for world peace, international
stability. If we think in terms of the
international tension arising out of
any war, during the last three or four
years, at least since the beginning of
the Korean War, even the worst ene-
mies of India will give our Prime
Minister the credit of helping to lessen
the present world tension. It is a
matter of credit for all of ug in this
House that during last year, mainly
due to his efforts we have brought
about Korean Armistice, armistice in
Indo-China war. Our Prime Minister
has as well succeeded in bringing
about a sort of talk for settling the
Formosa issue. All these three issues
had threatened world peace—if not
world peace, at least peace in the
East. Therefore, it is to his great
credit that he has developed a parti-
cular international policy which has
helped to bring about world peace.
The great forces of the world are con-
flicting against each other even on
ideological basis. And I am proud to
say that because of his intervention
all these conflicting forces have begun
to come together and they are con-
tacting each other and trying to solve
international issues and international
disputes by peaceful means of nego-
tiation. Therefore, I humbly submit
that our foreign policy, in the larger
context, is mainly for establishing
international stability and interna-
tional peace. I may add that as a re-
sult of this policy, we hhve got seve-
ral visitors, eminent international
statesmen, to this capital and to our
country—the Chinese Prime Minister
Chou En-lai, the Yugoslavian Presi-
dent Tito, the Egyptian Prime Minis-
ter, the Indonesian President and
several other eminent persons—and
our Prime Minister also paid back
return visits. That brought about a
good situation for discussing world
peace. Therefore, I humbly believe
that our policy is based on sound foun-
dation, on a foundation which is un-
shakable, and as a result of this policy,
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[Shri Kanavade Patil]

recently in the month of March 1955
we had the Bandung Conference,
Bandung Conference has its special
features and it was a tremendoug suc-
cess for the people of Asia, It also
points out the culmination of colonial
warfare against the imperialist powers
of the West, At the Bandung Con-
ference about 290 Afro-Asian nations
came together and had common dis-
cussions about international affairs
and internal disputes amongst them-
selves.

5 p.M,

After Bandung, this process of hold-
ing conferences began, and our Prime
Minister today has rightly pointed
out that there was a conference of the
Big Four States in Europe, which was
held in the month of July last at
Geneva, That conference was attend-
ed by the heads of the Big Four
States, and the results of that confe-
rence, comments show everywhere,
were received with profound satisfac-
tion by whole of the world. It has
‘helped to relax tension in the inter-
national situation. I may add that
this country hag desired that such a
conference should take place, and our
Prime Minister gave his contribu-
tion in helping such a conference to
be held. Therefore, I humbly submit
that our foreign policy is on the whole
entirely a success. It is unique and
Aabsolutely wise. It does not admit of
diplomatic secrecy in the Waestern
term ‘foreign policy’. It is in itself an
independent policy, which has been
‘e¢halked out and gradually developed
by our Prime Minister during the
dast s0 many years, and it is absolu-
tely consistent with the principles and
lofty ideals of universal peace, truth
and ahimsa.

Lastly, I feel that one of the grea-
sest contributions that our Prime
Minister has made is in bringing about
permanent friendship between the
peoples of China and India. He has
stated in one of his recent speeches;

“We have, therefore, always
thought it of the highest impor-
sance that India and China should
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understand each other, should as
far as possible, co-operate with
each other. We are neighbours
with 2,000 miles of common
frontier and we are progressive
nations....

‘“we are bound to come in touch
with each other in many ques-
tions. It is our desire and, I Be-
lieve it is the desire of the Chinese
Government, that our con-
tact should be friendly, that we
should co-operate in as large a
measure as possible,”

China and India are the two big-
gest countries in the East, and we
have nearly half the population of
the world., It is indeed to the great
credit of our Prime Minister that
these two ancient peoples have come
together now, I believe, on a perma-
nent basis of friendship and cordia-
lity. This in itself is a great contrl-
bution to international peace. When
Chou En-lai visited this country, our
Prime Minister and he chalked out
the Panch Shila document, which has
been gaining increasing appreciation
in all quarters of the world.

That hag been the basic thing for
bringing about international disputes
within the four corners of negotia-
tion, mutual agreement and contacts
between the various contending par-
ties. Therefore, I think we have a
very right foreign policy and I be-
lieve this is all due to the untiring
efforts of our Prime Minister. It is
a matter of great satisfaction to this
country that these five principles have
now been accepted by other peoples
also as the basic foundations for set-
tling their affairs. I believe that our
Prime Minister has a mission to the
world and that mission is a mission
of peace and therefore in this con-
text we must look at our Goa policy.

There is a demand in the country
in certain quarters that our policy
should be more dynamic. I do not
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want to go into those details regard-
ing the Goa policy. However, I would
say that our policy can be justified in
the light of the larger issues that we
have been debating here since this
morning. India cannot preach the
virtues of peace to the world and at
the same time resort to violent action
or military action against Portuguese
in Goa. We are all sympathetic to-
wards satyagrahis who have been shot
down. I am sure their names will go
down in history as patriots of a high
order who died while taking part in
the satyagraha in Goa. But there are
80 many reasons as to why the Gov-
érnment of India has adopted the
present Goa policy. I do not want to
take the time of the House. I thank
you very much and I whole-heartedly
support the foreign policy and our
QGoa policy.

st orgeeTS AgE YW AW ¥

qe ¥ & 3 g5 ...

Shri A. K, Gopalan: He has spoken
something. We also want to know
the answer. Unfortunately we could
not follow,

8hri Algu Ral Shasirl; No English,

Shri A, K. Gopalan: That is not the
reason, We want to understand,

Shri Jawaharlal Nehru: If it is your
pleasure, at the end I can say a little
in English too.

8hri Aigu Ral Shastri: That may be
#0, You must speak in Hindi

Wt TAETETS AYE . T qgH
®qe & & 7 g  avs, gfar
¥ gaEl ® qH, G QW fgemar
a7 W< 38 ¥ qavar a1 v 39 § g
war fgemT @ § WX &, wife & g
o7 fF AR §WR O AW W® 1EW
w fedrr @ §—o faeRr
waTae ¢ W gt I aay A
giEl & A @A aifgd | W g
™ §AEa—ag feaar & I Wk
wEEE WA f—f R A
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W W g7 96 # o5 any § wie oy
A A, A qTUY TF T qE
T & WX ag w=9 §Er 9t &Y, ar
T e ¥ 9 | fan oy IEd
a7 | ¥fFT oF SR AT & W ¥ aF
FTAT AEAT § | W1 §4, g ¥ T4,
W 5 TG TR W W W
R g7 ¢ ¥ Sw A e
W w9 & arg? ot et § Wi A
ghar & off ot @ ) wfed ¥ @
T w1 A 5 o g qw gfaar S—
g & X gl ST W@ W)
o qr § fage 7@, & mfwar
gfar & feEl & S8 &1 qTpe WaET
T g afew @ & wrhr T
¢ e faw warer o gw samar A w ¥
g awd Ad g—ag @ @\ W
@ W ¥ qgw SR e ¥
wad o gl s At gmH A &
oo FETT | g v agr fadedr Ay
A gt &, ¥E @ gy S
q 7 woit maddT € o Hfify o Aw
), A g 99 X §F LA v €
R TQ@ & TOw A Q, a1 & § 54,
I A F N W AT & I q0C
& § | Yoo g ar fe oAy W
oF @ @ Afa 8, T WA INT
TY A gH vEY ¢ fv oW oW OB,
qoAT AW ¥, gW % fag § @@
@ o o) g (g w1 e
F, 7O w3 ¢ 6 g W w9 I
WR e Ty % A O @
& o, ag v o wy Afa § 1 T
o qufeelt # qr &, ag o fresd
T & | TR o axg ¥ drer feoqeft
I aTE ¥ WX A I HQ
& | & 7 do gwr W @ @ fE

*For English translation of the speech see Appendix X, annexure No. 1

v
[
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[ e g
iy 39 frer & oA W S
i, afer o g few gwr gd
gfaar & g =, 17 ads §
g | & Srwar a1 fr qraw g W
AT @A Y AT F A A § ag o
I 3 fawr ¥ A W Fg faw A
3 G oo WK AW wEEw
& a@ T av % oy anfew S
¢ gWT | 7% % &F fF o aw aw F @
& g v @Y et ¥ wifeT { el
e gt 1 FwEmw g fw A
W ERg g9 7 e & e § dawr
fear ag &% ar W wEAwE 9r |
WHAR a@® & 39 30 §, W 11
AN e & A9, W) Y ToEfa
¥ v fFe o W@ W qEwE
LAl ol
J/ ¥q Wgl % §9Mg W 9™
R, maAT %7 99 § spfage waRne
¥ gt wfer & 1| w9 R FE, TEEe
*1 gawmg o ur faegw
Veira § | s & aret & oF e
wot fea & g F1 ogFEer w1,
TF §EAT T [HFEAT F, TF a&a
® qEEAT FR | AfFT 9w mEnde
T TF qmeE § A ag A war g
S5 77 oF wreHt # 99 ? 91 7w we-
frt ®t 3w % Wk 2 F qu g
&, WX gz 7 3 FT 39 w7 ]| |
g A AT fewmr § A w0 @y
Wik T & fr wiE @ear w2 a1 B
wfRr €7 ¥ Qg W | SfE

TEMHe GQWE A HT awdr qg A

WY ¥ aga W@ ¥ wgm, dwfw
#FqE & w0

TwafEmm AT E g ow &
I T W vafed ae o T W
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- %Y free & W & gy s w0

T W oagw F w F ok
wgr T, frey wgifwl & e g,
for w1 @ ¥ 57 o gy w9 qr,
afes o & o%mw goA a1 g Al
¥ faarr oX o we § ' 8, 39
THqHEHl G ARAT § 1 @ X W A
# qg a1 5 & ey sgfal & q@
I HEA AHS T G Fg | 3FT 59
T %% @ FEn & wifew afw -

" REHT AW

VX TF ar s owEs dgar & AR

sRiaMtesgam a s P 5
oF AT qiferY @ Wifed | W
¥ AT #T § ag WY @ | ag Ay
& Amar § fF ol o &Y @% aed
et § gard fifT ow @ 1 e
qarer ¢ fF g7 oF AifT #X 7
Aa 7 @ g 5 g awg mfra

w9 & F gy f w7 a1 | woft

w0 fear ft, &7 g, samRr & Fwar
¢ 3 o Aifg #3 @ w=fF s
R A ot gfrarz § o F et
g | &Y 98 FETS oY @& Aifq &1 Isar
TR TIFTRL W AGH
qATH WHOHT F I5OT & g A 4%
7w g fomr & qfvardy d & aga sarar
% T4 & | ar ag wAET T A
& T §, WX Agt 7 faw o g
g & ow Aifa 7 & ar fewa
gt } 1 gRT F oIqAr SAnaT wu
W O AG T | o s R W
Wit T | e aw g W
wwr § | ot aw & 9w & A
wwwar § 3 78 & s g g o fe-

JHfe ol ot ¥ v & fod A
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wwrY wifed, g 99 § W@ w7 AT

wreaT "rfed W< 99 § ogt % qRieT
@ @ wfeqi & §9 ¥ T T@O
wifed | WX 3z qAfew & &% @
xgT w=gr ¢ | ¥ T A Ao
fordmry gt & Wi ag wodr S9
forerd Y g T T, WX
wif Afy @i @ & aw fF AR
o ¥ fod o SR oww IR &
frdt ok or g ar S
a@ @ Afy ¥ & | W g =
Ay wff @ wwh, 7@ oF f¥ A

wfied fore ¥'z98 o gat & fre @1 o
& wrran g fF aamg wefa & v ¢

Qe et § 1 & oY aga T ¥ qWIE
wofaw #€, T @ M F ATy
¥ gg @w awaw ge Ag  ar
R ot Fwg A It 1 gE sl

oz ol & awara & ¥ 997 A9 A
a‘raﬁ%wmﬁmﬁf

e @ IAA @ awm § & a1
g, Wi gE a% & g@d, W) fw
NRrIFH W o faa &
WX Wi & @d aw @

¥ | areaT g @ R oww g § agav

&9 @9 O g, amw & o §,
aw TR T, w1 ey & A=
T § N1 F AWHS & AT T
wr & e 5 3 aw arfgam
sife @ I Sy aw frEm §
Tg WA, & WEH, A W ¥ @
awe # feawedy 34 & €

o ot 7wy, WA A W wg,

fie wa ¥@ 46> ¥ T A W W
forderd & & § 1 ag T @@ R
t o ud A wd oA A

¢ fs e & el o 8, o

g wa ? feag o
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e Wt T o Feerd @
g e T e v 7 & w1
i A 78 wg awdr 4y fe gfE
gt felt aftifa & a1 #99r & -
o ¥ @ § whd g g e
T ¥ a0 YT g W A §
TaARe #F g8 foderd fr | Y
frg® o7 & *% Y 7@ & amag &
aE QY I fer 1 omfE gw }
o arfaal & M F Ay § q9g
wofa 7 far @Y, ar s & ¥ e
T TFY §F ATHS & 97 | aEE FHIC
AW Y g g @, WX
raT F A A wRfeat gt wr o
O X qOEH 91 I ¥ o g
TR @7 | 9 ¥ g9 7 gerg wafal A
e | g7 37 & T wg 3 ¥ for A A
g A FT gwd, Wit TaAde od
d T FX gHA, I@ AT A
W T @FT § T HOT | THE g
3T AR ¥ FOT FAG ITET ACAF
@r | SR & ag @t ¢ w7 awar e
IR A T & T AW A, A
@ 7 &Far § & 9= & gwd
g qTd AT )

fex gz faafeer fg™ s &
IA BN FY AT9A AT T | OTAY
v g wme  wwgRI WM
9 W 9 W IR A AW & Fgrar
& s F a1 ¢, qg 9, T
&, wzra & sowa 7 | @@ A A g9
¥ g gl R A qEr 5w
W & &9 e q0% £ a6 ¢ q@
T IR A ST wgr o fE oagr AW
AT AT § R W H HE T A
T wrw QY &few & wwfra st R
FET T WX & 7 wwfaw vk I
¥ wyev feay fe g o qoow aft
& o ¥ safRrmy 9 ¥ @@ s
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[ TaTET AgE]
& wfedr & | g ¥y A oSw |
Ti% gC | W § FATT qAT qHA

wgd § §HeR & qC |

v f6T wF Tw e FHTERTY A
oW ¥ 78T | ¥ 3 91 & wvopy
qifarie & ¥wx ff @ gamg &
ol% g, WX ¥ Fiog Il # 99
® 0% 7 A e e oW
R # F wgr fF wrwen T ], A 1
T8 g wwar, sO9 & NI @ w7
yaw % | o) f5T ag & swE ¥
weii¥e & wgr a1, 4fF S9 & qav Tav
a7 f& 97 @awg T WRY € g
T gFY & I W qer AW oA,
Tgr % AT qgEr 4F | & A wwar
fe @ & waman W w& A @ 9@y
/ At TR 1§ |

% T st THe THo {HAT A
& &t o few 7 @ o, & e
g & uraz oft weivn dgar } W
ot f& 30 Afe @ Gt & & o
N & AR F W) g & qeg Ao
st g St A & Afr @ o
W 99 & S ey 4t 1 & faeg
FHE ¥ & a@ w g A E F
Tg ey aR & faage ow a@w
YR s A s QY AdwT S ¥ @
IR & Awfaw gur gem, fa=r w2 ar
w ¥ If@ a7 FHww & If@ Wk
¥ T N wF 39 Y T9 W AN
g # v fogw e 4v ¥ @ A
LU

v o W T T 9 A
wTE | & & qg¥ o wgr a7, ¥ W
UTaT IY §AW A8 | T R Tg |
/ fiay ar § fie WY I vE A & WA

17 SEPTEMBER 1055 International Situation 14352

A A qyr, ¥ wF wr §

AT &Y aga 3 8, Fret o 7 an fwdy
A N Ty
#f T A T, Y AR A g
afd, ik ¥ ar fedfy sl ag &
@ 1 W fed feew & o Ay

g€ | wEa A o fray €, 9% W
- of 3 § o & ot 7Y g Wk A

wEard ¥ frad & s o 13§
g, a7 aax i st & wrT

ﬁ@o@oiﬁﬁ'm‘ﬁf‘h‘
% Fg gagA™l M AT 1 fars frar
W g9 9§ &1 frs fear oY a3 @wid
e o W # W 4 W) S 9 A/
% S8 HTh | w1 91, qW fawga
& e f IR | w w91 WK
wrET ¥ & I @ A gwar | A
ars 5 3 fF g8 e feer & &
® X A & 0 TR TR F Wiy
iAFgar ey &7 o
fr g ot a8 ¥ AR T § WK
R e A A Y, g 9 F W=
T ¢ T f g A fgw
T el g

oF WY 1@ ¢ A< fRay mar fw
Tgi #ATer ¥ Ut WA s qiw d
AE AR § W) Tg 9T 9T F Wwv
R AR F AR A 7Y T g w0 WK
TFH 9T IFY A AV T W ARY F AR
T Hgran, agi MW HT IFP 7 T &
& frar | ag w faage oo &
fie of & 9w & ¥vx foar 0 A
wrgaT g fF @@ v agT qwk ¥ 99
w Tw & WK & @ o wgwar T
qaw @ At Y @ oF OF
WMﬁfa&WW.mvﬁﬂ#
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& 7 afer o dar Tew R W fF
geT ¥ & w9 ¥ w0 faw ¥ AR
w0 § AR 9T FT AE ¥ A QA
FrT fegeam & fod Soft ot
e 37 ¥ oY frere gy ¥ & frem
# o 37 ¥ qIC AR gF gaveee Aw
# gt s # g¢ awy wew faef g,
W gew & fad ag *gar W qWEAT
fis Y &y § ggt w7 @ & g ¥ o
FT A 9 q THT ITET AT EHILC F
o, wfr Y § s g A R
Wik 0|7 FEAT IA ¥ A9 ATCETH
AT EOIT | TgT 5T FThA § §G TS
fed @ famr & fr 9= 7 s 22
W\ ag 9 9T N TG I A w7,
9 F aga wF A&} 9T, AT Y AT
srareeeY It 4 wETar & AvEy w4
A9 § | o foafa® & = g0 THo
THel A UF qAT fRaT a1 ®K
g FaTe wn & f6 g Ayt & s
# st & folr Wi amm o ey
FAr § T fggAm # aE ¥ S
W ¢ ¥@ &1 s AT AT frar
%7 § fF S arTe agt & Ag v
R R A
Ay FAE g § W g gy
& o 9 ¥ g TR A § wwy
AR TR 9T I F oS A
¢ T T % WmIar qenl | W
F grar g 1 Mfe g wEw W
varer g @ e @ W sy Ak
W FR W AT F g )
R oo g TR Ay gk fafw
¥ & a1 @R B F g, ag O quwa

itz T & fr o T G B W

#F wr o1 ¥% ¥few 9w & 99 oFf 77
‘i g e sw A g W A A
w WX R s ad A @
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g 77 I¥< & 5 97 & gz 9
e AT RS oY § ar oY o Iy
T T EE X A §, o & oY
&, 3 & faurdr we 9w fm wY
WTAT AT T § W I & v
o o g, Sfew ¥ w0 Mfewr
¥ A o, ot T AW owy oy §
¥fer ot e A omar W) A
ot a&f & & o 3, Y a@ ™
gt & 1 wfe S & wemar W faw
ﬁﬁm&mﬁrﬁﬂaﬁ'mo @ow
T 3 & qrfqay # @ aw femmr

oF WX I 5 7% of 5 wfed
v § wak & ger Wy A e
# zraqrd A% faar ar aff faar
W & ford qwrt & ag arw & o1
¢ v of & e woft o W 3@ W
qar A a4 41 W A fedt Wi ®
qigranE s d oo fe
@y gt ff, ag qEEd € oY
o | ww gfee w1 waET § 99 o @
W s & 1 A & ww w
woers fF qge ww o, O, a1 i
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[sfr orergeeTe Age] X
weH @ A ¥ e qEmg
Y @ &) 99 & &3 ¥ A @ S
wx g @rg dwei e, e
¥ wifey g AR I A DR X
o & ar & el o Al @@ gfew
& v ¥ wwast ¥ e fE s s
wifgd W gfere & v Y fgra
*mwwamﬁml
WA I ag W AN AN
JreR T &1 3 &, fww ag A
&t g o @ W EEfed g T
dar o fi o wrET T gt § SR
o 43 ¥ | v fed W€ T
U ST T I T AR e
3 Wt T g A freren Wi R
mrtiz W A g2 agt & g -
Wi & gETlt gfe ® v o
frdt fiF ag wraeT § W T TR
# o wfgd, W g e w
6 | W WY IR S fe e et
W T THFTR A g A AT I
W oA ¥ A uE W ag N e
rf W e Famg v @,
o W gt w Al QY | e ag
e T8 & fF qeag weg § a1 4T
g, ¥ Ty UE dT AT g e e
A T oyt W g Al
T WEY WY wEwg w7 W
W W, T W dagw ok §

fir dYil WY TR TRy FT At HAwT -

I SO $@Ed, a1 g O T
wiw aqem &1 ST ¥ WR W@
T gmed iR EsASraa
s forerft wgw g€, 9% § Wi AT W
& arid fif AT aTEEl A aga A% ™
i wfgd o a1 §ft wfed, aw

17 SEPTEMBER 1056 International Situation 14356

I & w7 i g ag ey A fe
BT FTEAE § FfeT W orww
& AT A {Y | v v Y 7 & Fn v
HRT S UG FT AT G AW T
¢, 9f 1% 3 W & qg w5 5 I
} FAg ¥ T AW TEE G a9
¢ 5 g wur v § 1 g O 0w
q9 q1e AGF IwA | & g8 T4 wEgar
f fardY amgefy d & fegeam &Y @Yot
FATE FA $T AfqHC T4 & | q
i dfafies w4 § o A oy 78 w7
fe fear oo g & fod =7 &
AT | AT A qw 3 w7 av v fea
T FA@T, AT W)X gEr
T WIAT WHGI § | qg A UF HREAT
& e 3 fe ® samar awax § ofew
W W1 X A ag § 5 @ fagrw
T ATl Afr & afegr g A
¥ fygemm § ok age w ofaw §
s e garfas @ Y feg g &9
1|

ux qF ¥ fy 7w & oF Afr @it
F{:gﬁﬁq‘imﬂtﬁ'(m,hmﬁﬂ'
¥ 79 A FW Afgd | WK W I
Aifs & faems g7 ¥@ ond &Y womEr
W ¥ 6 g o 8w R fow ok
ghar & & Wk S ow dRfs
o ¥ vl 7 g wgr A §, ww Ay &
Sul ULl AU Sl A
Ay §, W OE AT v WK
gFham s g, AR\ HrarT
WX qg A aifqw & od v gar
o Igw @ o) g 9t fagra
aft &, forw am@ F g 3@ ww w@Aw
o § Ty ST & O @ w7 ww Ao
el | @@ O Hfew W AW
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gimar & 3+t §, o wiwd § fr gt
Aot & q99 ¢, 79 O Fgd g WA
g I & 97 M wR Ay A0y @ | 0w
oY ¥ fF g9 0% T A WY ¥ wgA
9T 39 qifesdt ¥ e ond W gfar
%Y 7g wgn & A X 5 gy e qw
¢ fom amw & oy @ € W@ 8
B ¢, @ B a7 TR T A _Q
& W% o 97 #Y wwer F Ay & &y fore
®IAT gaT § ST § W 98 § WK
I WM 9 g 9T d5 o §,
WX @ &1 §y Ao fee awar
&1 & =g § Fr @ A AT gy oY
aifgd fe g7 v &9, fFe TR
& WA, W Ay e weay @ A
T, IfFT g7 1 IF TR 9T T
& & ¥R 7 o gy a@ g
forer ®r g2 oF 1 % AR ¥ W
T =1fgd wifE g0 & §g W T

wwmsf AT gt
39 w1 fax v amm, o gy @ R,
3z ©F q@ o § frawr wwe
aga wwdwr v § 1 qg 9w & fagwr
o ww< g § fr i w7 e aga
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&, 3o Wt faw Ser far & ) @< oo oY
Do amagae o & MR
o wr Y & ar ara A & A
T}, 7 wEwE T wm R W
@ w1 qEg A wE} & A w3
w8, ag fowa A frar
t s @ feerd wfgd | wr o7
T faegw a6 OFt o fs o W
Ty 1 mfawg ade ¥ o S8 Qv
fFf Ry I moFrad am §
NfE a7 § ol ifgg | R A F oy
¥ wy 7g O A & & W g
& forg enfrr o o Y e @
WX EATR @6 9T AT guT Y qer
R 9 7 WY I w7 A AT W
WMRafrag g e 3 dor i g
WX Ot awr A g oY & wrer ey &
T v ¥ | AfeT w9 f |9 Tg
A g g A ey} fF oW
aTlt N FT [RA 99 IR aOE
74 w8 o o fv g o o g
T, o ar vk WX sk En
faos 7 &% | a7 T W A qfeem
Yefr Py el g wf
AR @mATR RNt
givar & ag awr aoew gefr omft &
fEarrag s amai Y gma vl -

w3 g & fe T B
iR Ao

" ot #F wer g omah, g A W we

# ¥ & 1 77 AT gdy g aw § fs
< wyTE 8 Y 7% O, a7 fiv =
HFaw gy aeft § Wiz 99 & 9w
13,000 faurdy & ar W,c0e, W
¥ o wmr o T v & oW
a oex § ot § 5 forr al
o o & W &3 & I oW Ay
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[ srgTeT AgE]

v WX gard, W A RS aT T
@ ¥ T TE AT ¢ | TE w0
t 5 ag ot & sk gl WK ag
g7 41 g §, ¥Wiwd e T g
wwer § | & sy § 6 9y 05 oW
N I ¢, oF fagra & a@ § 1 W
WX W A I W aeerw fean
waT § @ W 1 Howe ar a8
eI WS, 3o
| W e 3T & e § g §,

TN LIFEIRITTARN @A

V I T TAaT 4T | TF TR WX
uY gedw w3 oy & fF ogw owew
N 7w FA & g ol o e I
¢ o ww W gER e of T &
w3 A ST WY THIL AG BT IHA & |

v/ g % Sge am g

AR st wwiw Agar 7 fire &,

T o fegr, oF T @ wrEE,
arfam & At & i gl qe
Yy at & | I 7 vy e gwowwT A
o ¥ew feefmdom &Y T @

, W wrAET & A # g |
~ & T g g, e g
I w Iow feefrmew &1 o5 | o
I AT A & maa
ofy wax & fF o sronET W wEET
¥ wg wfRre wlwt & g g wfed,
wyr & afY, WY ady & F wer av
- qER og fF wroiEr @ ge g, o &
oy ¢ Wy W wEE, I 8 fraa

¥ & og wgr Or W weE< S R

W %Y & firar fis @ i & fY &
afier fre o ag s woft oF &=
SRR A g g 3w
" € gq3 fwmr F wre @ & Wk w®
 ag e wiver 7 wawT g iRy Al
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¥ g FOU g AR FE B g
g A F8 | Tg A9 JTE & A
wrfgd WX & & a7 ®1E TATwgHY
T wh =ifgd 1w oSgEl wR)
fagral #1 w9 F woATT § SA WY
YT g | e gfmEel § I
o & A gur &g g, faw &
FX AT 7 w9 fFE & AR st
v fify aa £ &, w99 37
girady SgEl #r g 3 § @ |l
wr 1 froardt & 1 dfe SgEl
Y W @ F AW T AT I AR
w2t f§ w1 sfaw ®&@owEEr
ERT, |1 ATH AT | WY TF WY~
fre 0% ¥ 2F | 4 wag ¥ w9 wC
e g fF s wy ww ox AR w3
ar oo E fr g o T |/ A
W HrEEr g e, FTH e
m AR R [ TW [ g
(AR IR ERCE SRR €00
gt 91X 7 F W a9 g, @t
W SR T W7 FT 6 A w7
a7 @ TP @ w2 A W} T
o amT T &

SHL % A ERA 4B FL &, I
F 2 TR IR T fF raade € oar
0 aiferelt & g A= ek
At &, ok aferdy feamd Y & 8,
g qupit & & | S 37 A= W
afar § &g & 7 T § | ww A W=
®g | Wgq AT gww AfAd qw,
R ® T owg )

T A A AR A "o G
qef A ®g ag w7 91 A Fraaa b
¥G AT AT A R, AT e &
R AR S wWE AR @ Tg
Y FeR o A owE a &
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JTH AT A GHE | FgA@Arg |
AT A oS feRw
Ao & qg @ WTOHT F@T A7 ATEATE |
TRz wF fF oY am o wE AR
W E OE F AT FATT AT AT AT
a9 TG AN BT AT PHT W AT
#iford fr gurr w911 ZEW A A
w1 fe Y &7 wgr Al AR G
F wg, W AN F AT A A
g M & TET & gHAT § TW WA
#, wWAM R T, I FqEq g,
T A T aga qEd AE oA,
TAEIfE & AR 9 G gade i
T ww A g1 qg AT A AT |
affr T g & e gwrd T & A
e amam & SR weErd 7 AR
WX W § §GEE T R $IL TE
zar v &Y O, qew F, @ A, fr
IoF A Af o A g o, @
9 g & faars o, qwiwa S
aead gar A fF g qgeht am &
famms | & A AR AT
wET fE IR weEd g AR §9
| w weer o & 1 Afe T @
a9 fa ®wi & Samar &% faw & |
AN SEA v ag deem Srw
q1, ag $9sr @ ar |

& ag W wgm s v agam A
#t 7g & £, 9 s 9 qdfor &
& oY fis I &S ¢ WX I ag R
sy f ofers & ag 7 w& -
q wgaT

ot ato ofto ¥EMi¥ : W7 WNT &
W wgy € e ofees & ol w80 7

=t waTgeets age : & A7 Ay Ay
T@E

Nemdsggagagdfe
o & e S8 R F e a ¥ i

17 SSPTEMBER 1955 International Situation 14362

firar, S & WY aeg IR EwaT

f avar 3 oY | & ag off o AT =T
g fo v Nf9g 5 gw SF1— a8 Ta-
#e — =t 9T @Y 9@t 9w q,
A & 2 2 for &Y e A wrdy

w4 FA AT FAWE FI AT wifww

#, O IEHT FT AT AT 7 F HWU
T &7, e 3 ¥ 7 AR ww aw

FQ, ¥ FE FATH AR FTAA WX )

wr ey g & ar et g #

AT B +fr IR drg o, Oy qa

oY dar grar | st S St F aga W

I TAWE ® TF & TGAH B R

FTHA TET | 49 qTH & AIORT OF RraY

forerer T § | WX A=F AFT I WX

IEHY @ Afeat 99w &, @ foe oS

IO FRHTE T R &, 9% aw

g fo ¥ 7w O | 19 fF AR

gart aral ¥ 37 4 v &1 2 fer-

A & qATA & | §F T ZHAT N 0

@ AR # e aw-adw frew

& g T g G o | A YA e

Awg s Ao & A a9 W@’

W Y a8 STt AT el § 1 & IR

w1 o 5% fear gad e ag agw A(E

fewmr g

qg +fr a1 I wgr v § R aw
% AT —uw wediew &, O e
Fz e 7T & o OF arde R v )
fir g& arde aF 7w | AT qTHA
W aw gfar & a¥ aF e g, afirr
&, Y &, COraTET ®, W § W
TUE & — WY T AT & A,
1 i e A e Y o oY e e
*1 wedtew feay mar § | W W few
w2 ? fae wediven & A\ 7
g o w7 g o ogwy § e s 2
a1 wEdrEw ®Y 7Y A A R e
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[ wrargzame Age]
R Homd | ¥ quw F o7 A Y
uTelt & | FawE 1 qet e fear
araT § WX JER 8 o sy
" gfew Tr #Y A i g | W)
foe ag i Ta™ S ¢ R s
T ? ¥R g ey g fw
TOWE % IEAHs faa &, o
ot aw ol or o Y gE R
ug wg o oran § SR eyl aw @
oy ? W ¥ w7 A Y TE vy qw
fE ag wgr o o7 Twar § WX wEP AW
aTgT | & FER AT w9 g 7 Afe
W TR & qy vy awan g e v e
¥ Wy ag qtaw 4g § W @ ey
W B WH OF T e, wifE
W ¥ & W [HAW GEA |

& qg W T v TN §—FIE
¥ sy g—FfF @ amwae &
® WA AW 9T W WE G | A
waT wegy At @ wwar § W) g SR
& o 1 g0 W AR A e oAf
w feafedr & ¥ & 59 agg ==
6@ gu 78 &, wivd st e d g
oy & | W TET @ o, @ g
fadt ag gfaw a@ 7@ €vfr

St wow dgar & aEr—a
T F &% g §—fr T T wR
wrar S § W § & O ¥ v
¢ wfed g ag wem w70 ww
gfea § fs & @ g § qwwg
wat | afew & qg oft s fe o s
oree g & e & of e g
& o o § W) & R g fger
wex § | W g A} e & go-
hafgﬁﬁlt{ﬁm%mim
€ | st wew Jgar 7w fgend, S
% iz 3% wfe & +ff g8 w7 WX
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# aga wgw ¥ ¥ o o
TR G KN FAN T WG gwGT gwT
t—afrard d & wor g @ Wik
Mo & @R oA & fad o s
g & wiife 9 & < fedafat
o gt o, forg g gaT Al wwx 4

TgH 9 qW & qaTe fvar mav § e
& 7 w7 @ g, wf® | 2 & Ay
S & o gu § WK Wi e § A
Ty § W dfw fFt o § ) A
g 8, AfFT & @ T owT o §
frr e & f5 & g9 7 v Twar
g for @ & e FW@ & WK
fosmg 77 & 1 & W w0 I
£ fF @ amr gfrar & O agw @
o & W g N R R A g W
gy ArER Il &, e A s §
TR |y e aFar § 7 W R w
& W o § fF agr ) W
B F ATHT | WY 9EY T AT 6T
daer 5 fF WY @ AEd W Owe
R ¥ g S AT A W WK
w7 a7 duer s% 6 agr X we
T @A §ET AT §—
Wl 37 ¥ R W @ awa 3—,
& W E BRA AR T ¥ A
q¥aT & |

w7 W @ Hifad fe
I WX I A g W o Aifw
g, I % oY a0% &, IT W AR W
w¢ O gowe WK W ow & fees
T W T STA § awar § |
Wi aga wed ¥ F w9 ¥ o s
fir g7 & ag N =@ o fear T,
qqﬂ(ﬁimﬂmﬁﬂﬂm
Wi & fee wgm fe gl age Aife
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# o @ Afs & 9 o 7 §—
g e Wi fiw &1 w% g awar §,
ohfaw 1 7 g TwaT § | 7T TN
WAT W q, agt ag & g & aw
ff @ &= ® % fegr wmw ) awT
ug & 5 s & faumr & gy s
T ATH FUT W R WY §F HgAT
wTE, O WY W ZF § wEX BT | W9
qg Twa & 6 g & g i & @ )

T T N 7Y o T e @,
W IR A 9 OF qfew w=TW o9v
WX T T T A7 OF To g WK
TF FHA Gt | o st § vy fe
g TS wAAg fY, g wEn
@ o\t g & g g i O fw
A R TF B AW & | A e
T § fF dar daen w7 ® fed
WA o s fard fgwa W
& A

IR WY ¢, A TG AT A §

v g’
May I now say a few words in Eng-
lish?

Sir, there was 80 much in the
speeches of Members opposite, so much
of exuberance and sometimes over-
whelming eloguence that I found it a
little difficult to follow the meaning
behind at all. In fact, I began to
doubt if there was at all any meaning
behind except just a certain irritation
and annoyance at things as they were
and a desire to exhibit their irritation
and annoyance. Because, after all it
does not help much in understanding
an issue, in the modern age at least, by
a flood of words which have not too
much of meaning. I got a sense of
complete unreality in listening to
some of those speeches. They were
very eloguent, sometimes very mov-
ing but completely divorced from the
issue before us.

* After all, I have gone into this
question. Whether we changed our
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policy or not, whether we did this or
not, it is not a matter of much impor-
tance. The major thing is: what is
the right policy to adopt? As I have
said, if we had adopted the right
policy, well, it is there and it is the
right policy, whether it marks a °
change or not. If we had adopted a
wrong policy, it is a wrong policy:
whether we have changed it or not,
it is immaterial. I do submit that in
the circumstances as they developed,
it became thoroughly wundesirable to
carry on that drift, because it was a
drift previously, and one had to pull
it out,

The first thing that has to be un-
derstood quite clearly is that a gov-
ernment, as a government, cannot
undertake satyagraha. As an indivi-
dual I might—that is a different
matter—give up the government, and
g0 and do it; but as a government it
18 quite absurd to talk of satyagraha,
because satyagraha is not two equal
forces coming into conflict in the
material sense, but the spirit of man
facing material might and not bound
by it, whatever the consequences
might be. If that man hag a govern-
ment behind him pushing him, then
there is no spirit of man doing it; it
is .2 government exploiting the situa-
tion by sending one man, ten men or
a thousand. No government should
indulge in thig thing without disgrac-
ing itself. Therefore, a government
cannot do it. At the most, a govern-
ment can permit others to do it if it
so chooses—others moved by conscj-
ence or whatever it may be, A gov-
ernment may permit them or may
connive at it and not take action if
you like. So, right from the beginn-
ing in this matter I have been closely
following— naturally all through
these years, and more especially dur-
ing the last 15 or 16 months, and
conferring among our colleagues, con-
ferring with people in Bombay, con-
ferring with Goanese organisations
and others. I have been in the clos-
est touch with them, not always
agreeing with them, explaining to
them our viewpoint and the rest, and
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laying stress on the major decision
that we have made that this must be
peaceful and that there must be no
mass satyagraha or mass entry, be-
cause the moment you think in terms
of mass satyagraha or mass entry,
you have to think of the next step.
It is no good thinking of mass entry
one day and nothing afterwards, and
I need not remind the House of the
consequences of mass entry one after
another. I could understand as an
individual, not as a Prime Minister,
individual satyagraha or a few per-
gons doing it.” So, I was connected
with this matter all this time, and
then came the last week or ten days
or so before the 15th August, when
I saw things taking shape which were
contrary to what I had expected in
numbers and other things. I am not
blaming anybody because nobody was
particularly responsible for that.
Things happened that way and it was
a matter which roused strong feelings
in India and it is not surprising from
mne point of view. As Shri Chatterjee
said, it was gratifying that so many
people and many more were prepar-
ed to face all kinds of risks, bullets,
etc. in this cause. That was grati-
fying regardless of the fact as to whe-
ther it was right or wrong—whatever
it was. We were much concerned
what to do and what not to do, and
frankly in doubt we allowed matters
to proceed. Then came the 156th
August. After that too I did not say
anything definite. I spoke at one or
two places—Sitapur and elsewhere.
But I did not precisely and definitely
say what should be done. It is too
serious a matter. But I might inform
the House that my mind was fairly
clear that this type of -policy at that
moment should not be carried on
whatever the future policy might be.
1 felt that this must be stopped and
we must review the gituation and
decide what to do in the future. So
these decisions were clearly made.

1 may inform the House that there
was no Intention at any moment of
thinking of this matter on party lines

J picked up here and there.
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or Congress lines or any such thing.
It is true, naturally, that I consulted
my senior colleagues in the Congress,
in our organisation. It so happened
that they were here for other purpo-
ses. We consulted them and we
passed a resolution about that. That
is true. That was both natural and
accidental because they happened to
be here.

In this connection -Shri Asoka Mehta
urged what he called a national policy
—foreign policy. I should very much
like to accept his suggestion to have a
national policy. But what does this
mean exactly? If it means consulta-
tion with the leaders of parties here
on important issues, I am certainly
agreeable. It cannot always be done
because big issues do not come up
suddenly. It is a day-to-day matter;

- day to-day things develop. Sometimes

big issues may come up,

v In regard to foreign policy, hon.

Members opposite sometime ago used
to criticise it from two entirely diffe-
rent points of view but both were
criticising this policy of non-alignment
because one group thought that we
should line up with one side and
another thought that we should line
up with the other side. That eriti-
cism is no longer heard because pre-
sumably it is generally recognised that

_that policy has been a success, which

it is, s

Shri Asoka Mehta is quite right
when he said that the success of the
policy was not due to the Congress
only. Certainly not. It was due to
many things—certainly the Congress,
certainly non-Congress and other
parties. If I may say so, essentially it
was due to the fact that it was the
right policy. Rightness and correct-
ness ultimately justify themselves be-

. fore the world.

/ But I have this difficulty. As I said,

consultation is all right. But you can-
not have any policy, any important
policy which is made up of patches
It must
be an organic whole; it must be a
whole together. It could not be a bit
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taken from this party, a bit from that—~ his party’s patience and goodwill’ '

party—contrary bits pieced up to-
getner, That iz no policy. It is just
a make-shift at the most. When
there are basic differences it becomes

difficult to have that organic whole .

as a policy,

Shri Asoka Metha will forgive me .-

if I make a reference now to one
thing which has pained me greatly.
His party or some members of his
party have taken up an attitude in
regard to Kashmir and carried on
some propaganda in regard to it
which has amazed me. I am not jus-
tifying any policy. But I do submit
to him that association with known
opponents and indeed co-operation
with those people who are not just
opponents but much more than op-
ponents of India—does seem to me
very extraordinary and odd. I have
no doubt that it is done with the best
of motives, and not with any desire
to do a wrong thing. But the fact is
that this has led to these wrong re-
sults in a matter of infinite moment to
us. In the same way, I submit, we
may be driven to wrong results if we
are not careful in other mgtters in
the country, whether it is Goa or
elsewhere. I think I have said in my
speech in Hindi that our decision in
regard to Goa was not influenced in
the slightest even by a suspicion of

the gesture of any other country or.-

power,
¢ rP.M.

Than there was some reference to
treaties. Shri H, N. Mukerjee, I think
referred to them. We are not bound
by any treaty at all. ‘There is no
treaty, in fact, with India. They are
treaties, old or new, between other
powers—United Kingdom and Portu-
gal. That is their look-out and not
ours. . He referred to Sir Stafford
Cripps. I really do not know what it
was; I have no recollection nor have
I seen any report of it anywhere, 1
do not think it is of much impartance.
~ Shri Asoka Mehta expressed his

résentment at what he called ‘our de-
Uberste misunderstanding of his or

and said something about my malign-
ing his party.
An Hon. Member: Maligning?

Shri Jawaharlal Nehru: I think that
was the word he used and that is why
I use it. I do not quite know what
he referred to. I have no desire to
malign any party or any individual.
To him I say that his party or other
parties opposite are not very soft of
tongue in referring to Government
and he should have a little thicker
skin, I do believe, when I say here
that many of their policies are coun-
ter revolutionary. If ] say so, it is
not maligning, it is a straightforward
statement. Many of the parties oppo-
site—almost all—I consider in the
strict, accurate sense of the term
“counter revolutionary.” That 2
what I say, because it ig so.

Shri Kamath: Congress is ‘reactio- “
oary’ if we are counter-revolutionary, -
that is all, ‘

Shri Jawaharial Nehru: But, nobody
knows that Shri Kamaih is. (Inter-
ruption). Words may be hurled this
way or that way. Words have a very
powerful meaning or may have no
meaning at all; but I do submit that
this is, what is often called a militant
policy because it is outwardly aggres-
sive in language or action, BSurely,
if 1 may use the word used by a
Member opposite, it is net always a
policy of maturity or mature judg-
ment. We are, I hope, a mature
nation. Whether I am mature df
not, as a nation, I hope, we are so
and we have gained a good deal of
experience even in the last faw
years and a policy merely of trying
to show our strength by so-called
militancy does not deeeive anybody
ingide the country or outside. What
others expect and the yardstick with
which others judge a country are
different. Some of us, perhaps, still
have not quite wholly realised that
indda is an independent country. It

" is extraordinary—how difflcult it fs

to get out of all grooves of thought
and aetion. The world has changed,
and you talk about military action .
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and police action when the world

has changed even in the last six or

seven years,

We live on the threshold of the
atomic age which means a great
Jeal in termg of military action and
other actions. There are a hundred
and one aspects of this question and
I cannot go into them. Forgetting
all this, are we merely to lose, our-
selves in words of oratory and con-
demnation and in spite of our
nation's policy, which is an inter-
national policy, talk in terms of an
emotional outburst? I submit that
this shows lack of maturity,. We
have faced many problems, interna-
tional problems, and faced them
with a measure of success and creat-
ed hn impression all over the world
that there is some wisdom in this
country in dealing with international
problems, wisdom and patience as
well as strength, not military
strength—that we haven't got com-
pared to the big nations—not finan-
cial strength, but some other kind of
strength. That is the reputation
which 18 a precious one; I do submit
that we should keep that in our view
and govern all our actions accordin-
glv.

Shri Ramachandra Reddl (Nellore):
May I seek a clarification on one or
two small points?

Mr. Speaker: Yes.

. 8hri Ramachandra Reddi: A num-
per of Indian satyagrahis are now
imprisoned and are under trial in
Goa. Ig there any attempt to secure
their release?

~ The second question iz this. I
have heard that a large amount of
assistance is being given by Pakis-
tan and Ceylon to Portuguese in
Gua. Has there been any attempt
to find out the truth about it and
see whether there is any possibility
of preventing it, if there is a need
for it?

-

The third point is, we hear reports
about satyagraha being resorted to

- The next question is about
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by Pakistan to secure Kashmir. What
would be the reactions of this Gov-
ernment in that respect? Of course,
for the last point, the answer will

be “wait and see”; but anyhow I
want to know it.
Shri Jawaharlal Nehru: My pre-

sent . answer to that is, “ignore it;
do not attach any importance to it.”

The first question was about release
of prisoners. Really I do not know

how we can ask the Portuguese
Government to release them, We
have no representative there; we

are not, if I may say so, on talking
terms; not only are we not on talk-
ing terms, but we have in a sense
isolated them so far as India is con-
cerned. We have appointed some
good friends of ours, Christian prie-
sts in Goa, to look after the inte-
rests of the prisoners there; and the
report we have received is that they
are doing this work as competently
and consciously asg possible,

help
from Pakistan and Ceylon to Goa.
I do not think it is at all true, so
far as I know, that any kind of help
is coming from Ceylon. "I am not
aware of that at all; in fact I am not
also sure of that. About Pakistan
I cannot say. I am talking about
matters of trade and other things,
goods coming etc. I cannot say; it
is possible that they have been get-
ting supplies from Pakistan to some

~—extent.

+ Mr. Speaker: There are three
substitute motions—(1) by Shri
Kotha Raghuramaiah, (2) by Shri

V. G. Deshpande and (3) by Shri
N. C. Chatterjee.

Shri N. C. Chatterjee: May I re-
quest you to put ours first?

Mr, Speaker: I shall put the Op-
position motion first, .

As regards the motion of Shri
V. G. Deshpande, doeg he want 154
press it? I am ruling out a part of

the motion.
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Shri V. G. Deshpande: Which
part?_

Mr. Speaker: The part which un-
necessarily brings in something with
which this House I8 not connected,
that is, from the words, “but after
the resolution of All India Congress
Committee......” up to the end. That
is one thing. That is entirely irrele-
vant and outside the scope of this
House. Then, of course, the other
point to which I will invite his atten-
tion is that substantially the motion
becomes the same as that Shri N. C.
Chatterjee, though of course there
is some difference.

Shri V. G. Deshpande: I do not
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The ;mly motion that remains
from the Opposition benches is that
of Shri N. C, Chatterjee.

The question is;

That for the original motion, the
following be substituted:

“This House having considered
the international situation and
the policy of the Government of
India in relation thereto, while
appreciating the efforts of the
Prime Minister in the direction
of liquidation of colonialism in
Asia and Africa, disapproves of
the policy of the Government
with regard to Goa and other

press it.

Mr. Speaker: I do not put it to

the House then.

Division No. 5

Amijad Ali, Shri

Basy, Shri K. K.
Chakravartty, Shrimati Renu
Chatterjee, Shri Tushar
Chatterjee, Shri N. C.
Chowdhury, Shri N. B.
Das, Shri B, C.

Das, Shri Sarangadhar
Deshpande, Shri V. G

Abdus Sattar, Shri
Achuthan, Shri
Agarawal, Shri'H. L.
Agrawal, Shri M. L.
Ajit Singh, Shri
Akarpuri, Sardar
Altekar, Shri
Alva, Shri Joachim

" Ayyangar, Shri M. A.
Azad, Shri Bhagwat Jha
Balmiki, Shri
Banerjee, Shri
Basappa, Shri
Bhargava, Pandit Thakur Das
Bidari, Shri
Bote, Shri P. C.
Brajeshwar Prasad, Shri
Chaliua, Shri Bmmpmnd
Chanda, : Al oD
Charak; 'I'h. Lakshman Sin.h
Chaturvedi, Shri
Chavds, Shri
Chettiar, Shri Su  ramanis

-‘Portuguese colonies in India."”

AYES

Gopalan, Shri A, K.,

Gurupadaswamy, Shri M. S.

Kamath, Shri

Kelappan, Shri

Kripalani, Shrimati Sucheta
Mehta, Shri Asoka
Mukerjee, Shri H. N.
Raghavachari, Shri

Rao, Shri P. R.

NOES

Choudhuri, Shri M. Shaffee
Damodaran, Shri G. R.
Damodaran, Shri N. P,
Das, Shri B. K.

Dus, Shri K. K.

Das, Shri N. T.

Das, Shri Ram Dhani
Das, Shri S. N.

Datar, Shri

Deb, Shri S. C.
Deogam, Shri
Deshmukh, Dr. P. S.
Deshmukh, Shri K. G.
Deshpande, Shri G. H.
Dholakia, Shri
Dhusiya, Shri

Dube, Shri Mulchand
Dube, Shri U. §.
Dwivedi, Shri D. P.
Dwivedi, Shri M. L.
Bacheran, Shri I
Fotedar, Pandit

G'da ', Shri

The Lok Sabha divided: Ayes 26;

Noes 156.
8-15 p.m.

Rao, Shri T. B, Vittal
Reddi, Shri Madhso
Saha, Shri Meghnad
Sharma, Shri Nand Lal
Shastri, Shri R. R.
Singh Shri R. N.
Sundaram, Dr. Lanks
Verma, Shri Ramji

Gandhl, Shri M. M,
Ganga Devi, Shrimati
Ghose, Shri S. M.
Ghulam Qader, Shri
Girl, Shri V. V.

Gopi Ram, Shri
Gounder, Shri K. P,
Gounder, ShriK. S,
Gupts, Shri Badshah
Hazarika, Shri J. N,
Heda, Shri iy
Hem Raj, Shri :
Hembrom, &hri

Hyder Husein, Ch.
Ibrahim, Shri

Iqbal Singh, Sardar
Iyyunni, Shri C. R.
Jajware, Shri

Joshi, Shri Jethalal

Joshi, Shri Krishnacharya
Joshi, Shri M. D.

Joshi, Shri N. L.
Kajrolkar, Shri .
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Kamble, Dr. Pannalal, Shri Sharma, Pandit Balkrishna
Karmarkar, Shri Pataskar, Shri Sharma, Pandit K. C,
Kasliwal, Shei Patel, Shir Rajeshwar Sharma, Shri D. C.
Katju, Dr, Patel, Shrimati Maniben Sharma, Shri R. C.
Khan, Shri Ssdath All Patil, Shri Kanavade Shastri, Shri Algu Ral
Kirolikar, Shri Pillai, Shri Thanu Siddananjapps, Shri
Lakshmiayys, Shri Prabhakar, Shri Naval Singh, Shr: D. N,

Lal, ShriR. S. Radha Raman, Shri Singh, Shri D. P.
Majhi, Shri R, C. Raghubir Sahai, Shri Singh, Shri H. P.
Majithia, Sardar Raghunath Singh, Shri Singh, Shri L. Jogeswar
Malviys, Shri Motilel Raghuramaiah, Shri Siagh, Shri M. N.
Mandal, Dr, P, Rahman, Shri M. H. Sinha, Dr. 8. N.
Mshta, Shri B. G. Raj Bahadur, Shri Sinha, Shri Jhulan
Miabra, Shri Bibbuti Rajabhoj, Shri P. N. Sinha, Shri K.P.
Mishra, Shri M. P, Ram Saran, Shri Sinha, Shri S.

Misrs, Shri B. N. Ram Subhag Singh, Dr. Sinhasan Singh, Shri
Misra, Shri R. D. Ramananda Tirths, Swami Subrahmanyam, Shri T.
Mohiuddin, Shri Ramaswamy, Shri P, Swaminadhsn, Shrimati Ammu
More, Shri K. L. Ramaswamy, Shri S. V. Syed Mahmud, Dr.
Mudaliar, Shri C. R. Rane, Shri ‘Telkikar, Shri

Nair, Shri C. K. Raut, Shri Bhola Tivary, Shri V. N.

Narssimhan, Shri C. R.
Natawadkar, Shri
Nathwani, Shri N, P.
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Saksena, Shri Mohanlal
Samanta, Shri S, C.
Sankarapandian, Shri

Tiwari, Shri R. 8.
Tiwary, Pandit D, N,
Tripath, Shri V. D.

Nehru, Shri Jawaharla' Satish Chandrs, Shri Uikey, Shri

Nehru, Shrimat! Shivarajvati Satyawadi Dr. Upadhyay, Shri 8. D.
Nehru, Shrimati Uma Sen, Shrimati Sushama Vaishys, Shri M. B.
Neswl, Shri Swal, Shri A.R Verma, Shri B. B.

Palchoudhary, Shrimati Ila

Shahnawaz Khan Shri

Vodeysr, Shri

The motion was negatived.

Mr. Speaker: I now put to the many countries of the principles
House the remaining substitute of Panch Shila and to the easing
motion, of the international tension,

thus promoting the cause of

The quegti.on is: world peace_"

That for the original motion, the
following be substituted:

“This House having considered
the international situation and
the policy of the Government of
Mndia in relation thereto approves
the foreign policy pursued by
the Government, which has led
especially to the acceptance by

The motion was adopted.

Mr, Speaker: Now, there iz no
need to put the main motion which
does not survive.

The Lok Sabha then adjourned till
Eleven of the clock om Monday, the
19th September 1986.



